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Before the Hon'ble National Green Tribunal,
Principal Bench, New Delhi
O.A. No. 200 of 2014

In the matter of:

M.C. Mehta R — --=== Applicant

"15

Versus

(As on 30.11.2019)

I, Utpal Kumar Singh S/o Late Shri B.K. Singh, aged about 59 years,
presently posted as Chief Secretary, Government of Uttarakhand, do

hereby solemnly affirm on oath as under: -

That in my above-mentioned official capacity, | am acquainted with the
facts and circumstances of the present matter based on record and
information made available by the conrcerned departments, as such | am
competent and duly authorized to file the present compliance affidavit
on behalf of State of Uttarakhand in the above mentioned matter.

That with reference to the Original Application no. 10“6f 2015 and

Original Application no. 200 of 2014 with regard to prevention of

pollution of river Ganga, this Hon’ble Tribunal was pleased to pass the
judgement and order on 10.12.2015 and also issued several directions
from time to time by subsequent orders.

That after hearing the matter on 07.08.2019, this Hon’ble Tribunal was
pleased to pass the following directions on 22.08.2019 iﬁ relation to the
State of Uttarakhand;

Learned ASG appearing for the state of Uttarakhand has indicatéd
progress on the subjects of STPs, use of treated Wzter, action against
polluting industries, compliance of norms by hydropower projects, water

quality monitoring, e-flow, plantation in bio-diversity parks, action

against violators and erring officers and contractors and bio-remediation
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of sewage. In short, the information furnished shows that out of 18

projects for setting up of STPs, 9 have been completed and the remaining

will be completed up to February 2020. Water quality upto Rishikesh was
‘A’ class and downstream Rishikesh was ‘B’ class, which is fit for outdoor
bathiﬁQE-,as per the ‘Designated’ Best Uses Criteria. Hydropower projects
have to maintain e-flow of 15% of the average lean season flow. Closure
order was passed against 32 non-compliant industries. Show cause notice
was issued to 166 units from April to July 2019. Four hotels were found
discharging sewage out of which two hotels were closed and the
remaining two hotels were found to be complying later. Action was also
taken for non-compliance of the Bio-Medical Waste Management Rules,
2016. Compensation was collected form the plastic users/violators and

for illegal mining. Rafting camps have been removed, Bio-remediation

started wherever required. The State Government along with NHAI will
consider preparation or revision of Master Plan for Haridwar-Rishikesh
designation ‘no motor’ zones in some areas, ‘only electric vehicles’ in
some areas, widening of roads, green belts and beautification,
Information Education Communication (IEC) activities by including
religious charitable, social and educational inStitqtion, plantation in bio-
diversity parks along river Ganga and its tributaries including on the
encroached land {(after removing such encroachments).

16. During the interaction, we have considered the remedial measures for
expediting execution of the orders of this Tribunal having regard téfﬁ%llong
delay caused and importance of preventing and remedying the pollution

of River Ganga. Since it has been started that many industries were.fbund

operating without consent to operate under the provisions of the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Preventiqn
and Control of Pollution) Act, 1981, action in éggordance with t:he |
provision of law may be undertaken within three months after identifying |
such units. As already observed by this Tribunal including in the order
dated 14.05.2019 that River Ganga being National River with distinct

significance for the country, even a drop of pollution therein is a matter of
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concern. All the adthorities have to be stringént and depict zero tolerance

to the pollution of River Ganga. Wherever STPs are not operating,

immediate bioremediation and/or phyto- remediation may be undertaken

if feasible. To avoid procedural delay of tender processes, etc.

specij‘qutions and norms for undertaking such activities may be specified
in consu/tation with the CPCB as was earlier directed in our order dated
29.11.2018. Performance guarantees may be required to be furnished for
ensuring timely performance. It needs to be ensured that setting up of
STPs and sewerage network to be completed and carried out so as to

avoid any idle capacities being created. Performance guarantees may be
taken for preventing such defaults. |

Wherever the work has not comménced, it is necessary that untreated
sewage is discharged into the River Ganga. Bioremediation and/or phyto-

remediation or any other remediation measures may start as an interim

measure positively from 01.11.2019, failing which the State may be liable

to pay compensation of Rs. 5 Lakhs per month per drain to be deposited
with the CPCB. This however, is not to be taken as an excuse to delay the\
installation of STPs. For delay of the works, the Chief Secretary must
identify the officers responsible and assign specific responsibilities.

Wherever there are violations, adverse entries invhthe ACRs must be made

in respect of such identified officers. For delay in setting up of STPs and
sewerage network beyond prescribed timelines, State may be liable to

pay Rs. 10 Lakhs per month per STP and its network. It will be open to the

State to recover the said amount from the erring officers/contractors.

With regard to works under construction, after 01.07.2020, directién for
payment of environmental compensation of Rs. 10 Lakhs per month to
CPCB for discharging untreated sewage in any drain connected to river
Ganga or its trlbutarles and Rs. 10 lakhs per month to CPCB per
incomplete STP and its sewerage network will apply. Further with regard
to the sectors where STP and sewerage network works have not yet

started, the State has to pay an Environmental Compensation of Rs. 10

lakhs per month after 31.12.2020. The NMCG will also be equally liable
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for its, failure to ihe extent of 50% of the "amount to be paid. Till such
compliance, bioremediation or any other appropriate interim measure
may start from 01.11.2019.

There l"s.need to evolve a tourism policy for permitting hotels, vehicles or
other‘:}s'y.ch activities consistent with the carrying capacity to avoid
pollution of River Ganga. There is also need for proper planning in all the
areas adjacent to the River Ganga to regulate traffic and orderly
movement, avoiding vehicular pollution and having ‘vehicle free’ or only
non-polluting vehicles, scientific disposal of solid waste dumps consistent
with the orders of this Tribunal dated 17.07.2019 in O.A. No. 519/2019.
Learned Amicus pointed out that at Gaumukh, there was pollution of
sewers and resultantly bacteriophage activity of River Ganges which gives
it inherent ability to kill harmful bacteria is decreasing which is not good
in terms of maintaining water quality of the River Ganga. There is need to
issue guidelines by the MoEF&CC for setting up of biodiversity parks for
handing over flood plains of the rivers in the country to the Forest

Department, for the purpose, within four months in terms of para 21.

-Guidelines for levying compensation for discharge of untreated

sewage/effluents into the river in terms of Para 13 of the order dated
14.05.2019 also needs to be devised. J

We do not consider it necessary to consider point-wise progress in the
present order in view of pre-existing directions on each of the points. The

State of Uttarakhand may take action under each head, accordingly.

The two Monitoring Committees for Segment —A Phase—I and Segrﬁént—B
Phase—| may submit their final reports by 31.10.2019. Thereafter the
Chief Secretaries of States of Uttarakhand, Uttar Pradesh, Bihar,
Jharkhand and West Bengal Director General, :Namami Gange dnd
Secretary, Water Resources, Jal Shakti, Government of India may

personally monitor the progress and report compliance to the Tribunal in

terms of progress at every quarter in a tabular form as follows.
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Sl.No. Targets to be Targets Targets Action taken
achieved achieved not Or suggested
as per orders dated | 1 tpe achieved | for violation
10.12.2015, reasons for | and the of timelines
S 13.07.2017 and ,
N | 22.08.2019 the delay in revised or non-
’ timelines compliance | timelines achieving of

proposed targets

31. Let a further quarterly progress report be filed by the Chief Secretaries of
Uttarakhand, UP, Bihar, Jharkhand, West Bengal, with an advance copy of
Secretary, Water Resources, Jal Shakti, Government of India by 30.11.2019
by e-mail at judicial-ngt@gov.in. The Director General, Namami Gange
may file a consolidated report before the nest date by' e-mail at judicial-

ngt@gov.in.

List for further consideration on 12.12.2019".
5. That in compliance of the aforesaid directions dated 02/22.08.2019, it is
humbly submitted that the deponent being the Chief Secretary of the State
as well as Chairman of the State Ganga Committee, has been monitoring
the compliance on a regular basis by taking review meetings and issued
necessary directions from time to time to all concerned. So far, 08 such
review meetings have been held and the last réView meeting was held on
20.11.2019. On the basis of the facts emerged in the review meeting, this
compliance report for kind perusal of this Hon’ble Tribunal, is being
submitted. Besides, in compliance of the order dated 7/22.08.2019 of this

Hon'ble NGT, the Monitoring Committee constituted under the

Chairmanship of Justice (Rtd) U.C. Dhyani, has also submitted its_final
report dated 23.10.2019 wherein certain observations have been >made
with. regard to various aspects. Since the Monitoring Committee had
conducted field visits at different occasions, hence the Committee's final
report in many places, seems to have referred the lnﬁéld situations which
the Committee had found during their early visits, but have later on got
rectified or improved. Therefore, a few such observations of the

Monitoring Committee are also being replied by clarifying actual present

status in the relevant paras.
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5.1 Monitoring Mechanism for compliance:

Progress of different activities undertaken by different agencies is being
monitored by the Principal Committee, Supervisory Committee, Executive
Commi_t’tee constituted in compliance of the directions of this Hon'ble
Tribur‘i'a'l;-;.;and also by the State Ganga Commiftee and District Ganga
Committees constituted under River Ganga (Rejuvenation, Protection and
Management) Authorities order, 2016. After the date of last order passed
by this Hon'ble Tribunal on 22.08.2019, 01 meeting of the State Ganaga
Committee, 02 meetings of Supervisory Committee, 01 meeting of
Executive Committee and 19 meetings of District Ganga Committees have
been held. The Minutes of the meetings of State Ganga Committee and
Supervisory/Executive Committee are annexed as Annexure-1
(Collectively).

5.2  Setting up of the STPs, Interception and Diversion (1&D) of drains and
preventing untreated sewage and effluents in the River Ganga.

(1) Out of 18 Projects sanctioned earlier under Namami Gange Programme, 10
Projects have been completed, 5 Projects are scheduled to be completed
by December, 2019 and 2 Projects by February, 2020. The remaining 1
Project related to construction of 2 STPs at Josh‘imgth of which.1(1.08 MLD
STP) has already been completed in June, 2019 has delayed force majeure
as the work at the other STP (2.70 MLD) site had to be stopped on account
of sudden landslide. The STP site has been now relocated to a new site by
purchasing private land, where work has commenced and is scheduled for

o if’if"ﬁi*?wiv; - completion by June, 2020.

in these 18 projects, construction of 30 STPs were proposed against Which '
21 STPs are completed, 06 STPs are to be completed by December, 2019,
02 STPs by February, 2020 and 01 STP by June, 2020. Apart from this, 59
drains were proposed to be intercepted and dive.l-’rtEd under these 18
projects against which 43 drains have so far been intercepted, 09 drains
are proposed to be intercepted by December, 2019, 04 drains by February,
2020 and remaining 03 drains by June, 2020.
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(2) With regard to the directions pertaining to the aforesaid projects as
contained in para 16 to 08 of the order dated 22.08.2019 of this Hon'ble
Tribunal, it is humbly submitted that the STPs which have been
constructed and upgraded are operational and regular treated effluent
qualit\:/} 'zgi,nalysis is being done not only by the O&M agency but also by the
State Pollution Control Board from time to time. The above mentioned 18
works, which are under construction, will be completed before 1st July
2020, the timeline given by this Hon’ble Tribunal vide order dated
22.08.2019. However, 07 drains which are likely to be intercepted and
diverted after December, 2019 once related STPs are constructed, have
also been identified and provided with Bio-remediation facility in
compliance of the directions dated 22.08.2019. Bio-remediation on such
07 drains namely 1. Chandershwar drain (Consists of 3 drains merging
together at one point-Shamshan Ghat, Dhalwala and Chandershwar), 2.
Taulia drain, 3. Junior High School drain, 4. Kothiyalsair/m‘ drain, 5. Baitarni
drain, 6. Pokhari Bend drain and 7. Belni drain has commenced w.e.f.
01.11.2019 in compliance of the directions passed by this Hon'ble Tribunal
on 22.08.2019. Thus, all the drains under the ongoing projects shall be
intercepted and diverted to STPs for treatment before 1% july; 2020; and

e as an interim measure Bio-remediation facility has also been installed

before 01.11.2019 on 07 drains which are likely to be intercepted and

diverted after December, 2019.

As regards the directions pertaining to the projects of which the work has

\J Angt N, ’
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not commenced, it is submitted that there is only 01 project of I&D and
STP at Srikot which was sanctioned on 08.03.2019 and work thereof had
not commenced on the date of last order i.e. 22.08.2019. Under this
project, 02 drains are to be intercepted and 02 STPs is to be constructed.
The work has now commenced on 25.11.2019 and wﬂl be completed by
the month of November, 2020, (before 01.12.2020, the timeline allowed
by this Hon'ble NGT for the new works which had not commenced).

Meanwhile, Bio-remediation facility has been provided on these 02 drains
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also w.e.f. 01.11.2019 which will continue till completion of the project in

As directed by this Hon'ble NGT, the progress relating to STP and I&D

works is‘"being submitted in tabular form also as under:-

Sl

No.

Targets to be achieved| Targets achieved and the Targets Action taken
as per orders dated |reasons for delay in compliance| not or suggested
10.12.2015, achieved for violation
13.07.2017 and and the of timelines
22.08.2019 the revised or non-
timelines timelines achieving of
proposed targets
As per order dated | As per the directions of Not Not applicable
10.12.2015 and | Hon'ble NGT the targets were | applicable
13.07.2017 targets | achieved in case of Tapovan,
were fixed for the | Devprayag and Gyansu.
STPs of Tapovan, | Regarding 40 MLD STP at
Devprayag, Gyansu | Haridwar, it was apprised
and 40 MLD STP | through affidavits that the
Haridwar which | NMCG had later revised the
were sanctioned | approval for 68 MLD STP on
before 10.12.2015 Hybrid Annuity PPP Model, as
such work is now scheduled B
to be completed by February,
2020 well before the timeline
{(01.07.2020) set by order
dated 22.08.2019 for ongoing
works,
As per order dated
22.08.2019 following
timelines have been -
set: - .
(a). The projectg Out of 18 projects sanctioned Though all the
under execution ard during 2017-2019, so far 10 projects will be
to be completed by are completed, 05 will be completed before
01.07.2020 completed by December, 01.07.2020,
2019, 02 by February, 2020 Liquidated
and remaining 01 by lJune, Damage (LD) has
2020. Hence, target is being been imposed on
achieved. contractors who
failed to achieve
milestone during:
construction.
Detail thereof is
given under para
5.16 ( 6) of this
affidavit. '
(b). The projects | 01 project (STP & I&D Srikot) | Not™ Not applicable
where work has not | falls under this category. | applicable
commenced are to | Work has now commenced
be completed by [and will be completed by
31.12.2020. November, 2020. Hence,
target will be achieved.
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(3) The Monitoring Committee in its report dated 23.10.2019, has made a few
observations with reference to the Liquid Waste Management which are
very humbly replied/clarified as under: - |

(@) in Chqpt_ér 2 Para B, the Monitoring Committee has mentioned that 'Out of
| 18 existing STPs in the segment with total treatment capacity of 103 MLD
approx. three are not operational, three are non-compliant and one is

under up-gradation. The STPs are receiving 87 MLD of sewage and treating

81 MLD effectively. The effective capacity utilization is 80%.’

In reference to the above observation it is clarified that as on date, there

are 34 STPs in the segment with 111.81 MLD Treatment Capacity and are

treating approx. 95 MLD sewage effectively. Up-gradation works of 6 STPs

with 57 MLD STP capacities have been completed. All 34 STPs are

operational of which 32 STPs are compliant and remaining 2 STPs i.e.

* Haridwar (Jagjeetpur 18 MLD) and Rishikesh (Lakkarghat 6 MLD) are

partially compliant. These 02 STPs are to be replaced by the new STPs of

68 & 26 MLD capacity, which are due to be completed by December, 2019

and February, 2020 respectively. The effluent quality report of these
operational STPs is enclosed as Annexure 2. | B

(b) In Chapter 2 of the Monitoring Committee report, townwise obsérvation

regarding interception, diversion and treatment of drains falling into the

River Ganga has been given of which a few observations need to be

replied/clarified as under:-

Haridwar town:- The said report mentions that ‘Pandey Wala Drain (6

MLD) and PWD Drain (4 MLD) have been completely intercepted but the
discharge is going into the river untreated since the related STP are still
under construction. No bioremediation or alternative method is being used
to treat the waste water.' In this regard, it is to be clvgg__fi‘fied that discharge
of Pandey Wala drain is now being treated by recently commissioned 14
MLD STP, situated at Sarai. However, 4 MLD discharge of PWD drain is

going into the river untreated since the related 68 MLD STP is under
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construction and proposed to be completed by Dec 2019. Thus, PWD drain
is also going to be intercepted and treated by December, 2019.

(ii) Devprayag town: - The monitoring Committee has observed that ‘the town
has thre_é mini-STPs: 1.4 MLD at Bah Bazar (2016), 0.075 MLD at Shanti
Bazar (2017) and 0.15 MLD at Sangam Bazaar. During the inspection by
Committee in June 2019, only one plant at'Sangam Bazar was found
operational but the same was inoperative when CPCB team returned to
collect sample. None of the STPs were receiving enough waste water and
there was no method for sludge management. No sludge was found in any

of the plants during visit'.

In reference to the above observation it is' clarified that 1.4 MLD at Bah
Bazar has been constructed based on Soil Biotechnology which doesn’t
require continuous operation. Raw sewage is collected in equalization and
periodically pumped to Soil Bioreactor. No Sludge is generated in this STP.
0.150 & 0.075 MLD Mini STPs were working at the time of inspection on
10" June, 2019, however on 11" June morning there was an electrical
surge on electrical power lines connected to both STPs and electrical panel
contact points got burnt. Panel was repaired in 1 15 hoursngnd operation
of STPs had resumed. No overflow had happened in this duratlém. A copy
of'fhe logbook record of the same is attached herewith (Annexure 3). It is
also submitted that 0.15MLD and 0.075 MLD STPs are mini STPs, hence

Sludge generation at these STPs is very low. Filter press is installed at site

and sludge is removed from it intermittently. At the time of inspection, the

sludge was removed from the filter press recently. STP sludge register has
been kept at site. A copy of STP log Book, Monthly performance report &
electricity bills are attached (Annexure-4 collectively). For increase in
capacity utilization, the best efforts are being done to connect maximu;n
house holds by taking up measures such as, laying c;f additional branch
sewer lines, pumping facility for domestic sewage and septage

management as per suitability to the different site conditions.
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(ili) Nandprayag towh:- As per the Committee report, ‘Committee visited the
Sangam Road STP of 50 KLD and it was found operational. Surprisingly the
plant is still under triql run mode while the State Government has reported
its comrhissioning in the year 2018. Consent to Establish / Operate (CTE /
CT0) was not made available during inspection. Treated water is
discharged directly into Alaknanda. No alternate electricity arrangement
available at STP, one DG set was found at a distance of over 20 mtrs but

non-connected with unit. The plant is basically not operational.’

In reference to above observation it is to be clarified that both 100 KLD
near Forest Office and 50 KLD at Sangam Road are working satisfactorily.
Test reports are attached (Annexure 5). In-Principle permission for Setting
up the Service for “Treatment of waste Water or Sewer,” has already been
obtained from State/District Nodal Agency under Single Window Clearance
- System and 'Consent to‘Establish/Operate' has been applied. It is accepted
tha_t there was delay in installation of permanent DG set, but temporary
arrangement for DG set available was on site and later on the permanent
DG set has also been installed properly. These STPs are designed with
equalization storage capacity tank of 6 hrs., and hence these STPs operate
intermittently. -
(iv) Joshimath town:- The Monitoring Committee report describes that
'Committee visited the 1.08 MLD STP at Pokhri. The STP is located on the
slbpe leading to Vishnuprayag. The STP work is under completion while the

access road is under construction. The hill is steep and one wonders how

safe the location is for an STP. The waste water is through | & D. The

oAV 2 :‘t"
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scheduled completion is Feb 2020.’

In this regard, it is clarified that the Geological investigation had been
carried out about the location of STP of 1.08 MLD before commencement
of the work. As per the Geological investigation repgﬁ the location was
found suitable for construction of STP. The STP has now been
commissioned. STP of 2.70 MLD is delayed due to land slide and needed

relocation, therefore, private land for this STP could be purchased after

11
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long negotiation with the owner of the |and> only on 16-11-2019. Work isin
progress and is proposed to be completed by June, 2020.

Badrinath town:- The Monitoring Committee has observed that 'the town
has one.STP (0.0IMLD) under trial and testing and the second STP of 1
MLD IS stlll under construction, the third STP at Bamni Gaon is also under
commissioning. The work has been delayed. The 10 KLD STP near the
Mandir covers the dwelling around except the Temple. Committee is of the
firm view that Temple drain must be tapped and taken to this STP which is
hardly receiving water to 50% of its capacity only. Construction continues
in vicinity and if not regulated, dwellings will come up well below the
tapped nala and sewage will flow from them directly into the river. The
under construction 1 MLD STP is likely to take more time as hardly any

labour was seen on site. The location is very close to the river and as of

-~ now the drain is directly reaching the river. The construction site is un-

demarcated and unprotected. The STP of 0.26 KLD at B/ﬁmni Gaon is still
under construction/up-gradation. The plant wdsn’t performing
satisfactorily at the time of inspection. The inlet and the outlet were still
under construction. The current access to the site is difficult and not
actually made. There is active construction of ashram in vicinity and even
as of now the solid and liquid waste of the ashram is going directly into the

river.'

In reference to above observation, it is submitted that the observation
refers to the situation of early days after Badrinath dham had opened and
the contractor had been trying to get mobilized. Subsequently, the work of
1 MLD STP has now been completed before closer of the town in
November, 2019 and the STP will be tested and taken for 'Trail and Run'
during the next season. Regarding non-performance of the STP of 0.26
MLD at Bamni Gaon at the time of inspection, it is clarﬁféd that there was a
damage in 01 of the manholes of the sewer line carrying sewage to the STP
due to which the fresh water was diluting the sewage and the performance
of the STP got affected, the same was rectified within 3 days and

thereafter the plant performed satisfactorily, report thereof is enclosed as
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Annexure 6. Being in Hilly area the space availability is limited, therefore
the access of 0.26 MLD STP site is through steel bridge constructed for:
carrying sewer line for crossing Rishiganga River. The Liquid Waste of the
Aashram constructed in the vicinity of the STP has been connected to the
STP. W|th regard to 10 MLD STP and drain near the temple, it is submitted
that all ‘the waste water of nearby toilet complex is connected to the 10
KLD STP. Now, the STP is receiving waste water nearly 80% of the capacity.
The drain carrying spring water discharge has not been connected as
interception of clear water will affect the performance of the STP.

Tehri town:- The Monitoring Committee report says that ‘the 5 MLD STP
at Bhagirathi Puram, Tehri was found Operational. STP is receiving sewage
load, approx. 50% of its design capacity, via sewerage network. Few areas

in Tehri e.g., M-Block; Muslim Mohalla (Sector 7b); Kemshari Tinshade

~ (Sector 5b & 5C); Dungidhar (Sec 13b half area) are not connected. These

identified areas maintain soak-pits in their houses that need to be
connected with STP to achieve full capacity.' In this fegard, it is to be
clarified that no sewage is discharging into the river Ganga directly from
this area as all the said households are presently covered with Septic
Tanks. However, efforts are being made to pe’r"'su,ade such "households to

get connected to sewer system instead of septic tanks.

» Chapter 2, the Monitoring Committee has also mentioned that 'STPsof 1
MLD and above capacity shall also be equipped with Real Time Online
Monitoring System. So far, the Committee saw that only the upgraded
Rishikesh STP has online monitoring system.' In reply to this observation it
is clarified that the STP of 1 MLD and above capacity are proposed to be
equipped with real time online monitoring system and as of now the STPs
in Haridwar (03 STPs), Tapovan, Swargashram, Gyansu (Uttarkashi) and
Srinagar (2 STPs) have already been installed with real time monitoring
system and except Haridwar (03 STPs) rest are also connected to the portal
named 'Ganga Tarang.' Proposal has also been prepared for installation of

real time monitoring system on all STPs irrespective of the capacity.
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In Chapter 11 Summary of Monitoring Committee observation, the
Committee has observed under Para li (a), that 'Sixteen smaller STPs of
electro-coagulation seen on the upper reaches of the river are not in
operatidn. The process used to award the contract itself is a serious
deviaﬁd@ due to which plants are not getting completed and quality has
suffered. The plant Output water is compliant since the input waste water

is almost clean at this stage.’

In reply to above observation it is submitted fhat 14 STPs (Capacity 0.01
MLD to 1.20 MLD) constructed on Electro-coagulation based technology
and all are in operation and achieving the desired parameters of treated
effluent. Summary of test reports along with copies of test report are
attached herewith (Annexure-7). In reference to the above observation it is

humbly submitted that the process adopted to award the contract is

strictly in accordance with the pre-defined and transparent provisions as

prescribed in the Procurement Rules of the State.

In Chapter 11 summary of Monitoring Committee observation, the
Committee has also observed under Para Il (b) that 'STP plant is made at

higher levels than the development/ houses/ ggmmercial establishment.

The constructions lower than the sewage and closer to the river continue
unabated. The sewage lines are not able to tap sewage from these

locations and they are directly discharging into the river.'

In this regard, it is to be clarified that presently the projects sanctioned
under 'Namami Gange Programme' are primarily for Interception &
Diversion and Treatment of Drains falling into the River and therefore STPs
have been located considering feasibility to intercept the drains falling into
the River. In hilly topography (Upper Hill reaches}, to intercept drains ang
colléct sewage from the lower areas 'Sewage Pump‘in"gl_at,S_tations (SPS)’ ha;/e
also been constructed which collect sewage and pﬁhp (divert) to the
nearest STP located at safe place above High Flood Level (HFL). Every SPS is
equipped with DG power set in case of power failure. To intercept waste

water discharge of individual households, efforts are also being made in
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Devprayag, Badrinath and Gangotri towns by adopting suitable
methodology such as Septage Management, individual pumping from
septic tanks etc. |

In Chqbter 11 summary of Monitoring Committee observation, the
Comrh.i.t'{;-‘,ee has made a comment under Para li(f), regarding project
planning and execution also. In this regard, it is submitted that all the
processes are being followed as per the guidelines laid down either by the
Gol (NMCG) or the State's Procurement Rules. Accordingly, Project
Planning and DPR preparation is done by the Implementation Agency.
These DPRs were submitted to NMCG which got these DPRs appraised by
the Third Party Agency (lIT). Third Party Agency (lIT) cdnducted a detailed
project site inspection and examined Technical & Financial proposals.
Observations and suggestions given by IIT had been incorporated in DPR.
Appraisal Reports were submitted to NMCG. DPR and Appraisal reports
were examined by NMCG and got approved by Execu&ve Committee of
NMCG; and then Administrative Approval & Expenditufé Sanction (AA&ES)
was issued. Monitoring of projects is being done by NMCG/SPMG/Third
Party deputed by NMCG as well as District Ganga Committee/ Executive
Committee/ Supervisory Committee/ State Gé‘nga Committee/ Principle
Committee / High vLeveI Task Force at various stages. Execution and
onitoring of these projects is being done with utmost sincerity. at every
level and the result is being seen and felt on the ground also as the

projects are getting completed and commissioned.

Use of Treated water:

STP Jagjeetpur, Haridwar : |
In Jagjeetpur, Haridwar the capacity of two existing STPs is 45 MLD and

all the treated water is being used for irrigation of agﬁcultura! land by the
farmers. For use of treated water to be released iﬁf"-"near future after
completion of new STP of 68 MLD capacity, a canal of 10 km length and
20 km offsets length is under construction by the Irrigation department

having a carrying capacity of 90 MLD. This canal is likely to be completed
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by December, 2019. Thus, all the treated water from these STPs will be

used for irrigation.

STP Sarai, Haridwar :

In Sara_j, Haridwar STP of 18 MLD Capacity is functional and 14 MLD STP is
under éii‘ecution. For use of treated water released from these STPs, a
canal of 3 kms length in pipe, 1.5 kms in open channel, 5 kms in offsets
and 40 mtrs syphon is under sanctioning process by the lrrigation
Department and after construction of this canal all the treated water (32

MLD) from these STPs will be used for irrigation.

STPs Rishikesh & Muni-ki-reti :

For use of treated water from STP of Rishikesh, a proposal of canal -
construction of length 2.045 kms, is in the process of sanctioning by
Irrigation department. For use of treated water of 5 MLD STP at Muni-li-
Reti, Forest department has agreed to use the treated water for
development of forest nursery and .herbal garden for which necessary

arrangement is being made.
Other STPs located in hilly region:

STPs in hilly region are situated very adjacent to the river and discharge of
these STPs is very less. Also, pumping will be required to use the treated
effluent which is not techno - economically feasible, hence treated effluent
as per the prescribed norms is being discharged into the river.

Use of Sludge Manure

In Chapter 11 summary of Monitoring Committee observation; the
Committee has observed under Para Il(C) that 'there is no assessment of
sludge generation, and testing and scientific disposal so as to ensure that
the waste recovered from water is not added backhto the environmé;rt
nullifying the entire effort.’ B

In reference to above observation it is very humbly submitted that the

sludge management is being taken care of properly by the concerned

agency which is evident from the fact that the digested sludge from the
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STPs is being distributed free of cost to the farmers as well as the
departments such as Forest, Horticulture etc to use it as manure. Against
the production of 17032 cubic meters sludge manure so far, 14924 cubic
meters éiudge manure has been distributed to the farmers and other state
deparfrﬁents free of cost. Characteristics of sludge are also being analysed
regularly to ensure its applicability for use in agriculture and the
consumers are also being made aware of these analysis by displaying such
information at site. Sludge generation register is being maintained at all
STPs.

Status of Septage Management:

(i) Urban Development Department, Government of Uttarakhand, vide letter

(i)

(iv)

no 597/1V (2)-Sha Vi- 2017- 50(Sha)/16 dated 22nd May, 2017 has notified

the Protocol for Septage Managemeant. Septage Management Committee

(SMC) has been formed in all 15 priority towns/ULBs situated on the main

stem of river Ganga as per the provisions of Septage Management Protocol
(SMP). Instructions have been issued for implementation/enforcement of

Septage Management Protocol (SMP) in all towns.

09 Septage suction and transportation vehicles have been_procured by a
few ULBs namely Chamba, Muniki Reti, Srinagafr, Chamoli Gopeshwar,
Gauchar and Uttarkashi. 27 Septage Tankers are being operated by private

operators in Haridwar, Rishikesh and Dehradun.

Household survey has been done jointly by Jal Nigam, Jal Sansthan and ULB
for management of septage in Devprayég, Gangotri and Badrinath towns. As
per the survey findings, specific septage suction vehicles are needed in -
these hill towns. Accordingly, Expression of Interest (EOI) for procurement
of cuétomized septage suction vehicles has been floated and propogpl
received has been examined. Process has been ih{ig_ated for designfng
customized vehicles Within one month. Cost of per vehicle is Rs. 47 lacs

approx.

Zonal Mapping of sewered and non-sewered areas in Rishikesh has been

completed with support of GIZ and detailed household survey of Septic
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Tank/ S(oak Pit has been initiated. For other towns, instructions have been

issued for household survey and mapping of Septic Tanks.

'Model Bye Laws for Septage Management' for fixing user charges and
registrai_t_io"n of private septage suction vehicles, has been prepared with
technicaly";"Support of GIZ and sent to all ULBs for adoption & notification
from their respective Municipal Boards. The Bye Laws has been notified by
1ULB (Devprayag) and approved in 4 ULBs (Muniki Reti, Kirti Nagar,
Rishikesh, Badrinath) from their Boards and are in the process of
notification within one month. Rest of the ULBs are in the process of
adoption and notification of the Model byelaws from their Municipal

Boards.

For ‘Co- Treatment’ of septage in existing STPs, SPMG has got a technical
feasibility study conducted by lIT Roorkee to assess the guantitative and
qualitative intake capacity which could be additionally taken in the existing
STPs with respect to the current operational status of the STPs. Instructions
have been given by SPMG to Jal Nigam to prepare DPRs for additional units
required for co-treatment of septage in the STPs in accordance with the

recommendations of the study report.

State Septage Management Committee meeting hz;s been convened under
the Chairmanship of Secretary, Urban Department on 20-8-2019. Srinagar,
Devprayag, BageShwar, Dehradun, Pithoragarh, Bhimtal and Bhowali have
been shortlisted for capacity building on Fecal Sludge Septage Management

(FSSM) with the help of National Institute of Urban Affairs (NIUA).
Compliance in Relation to Industries:

Out of 7080 industries which are in operation in the State of Uttarakhand.

5306 units are having valid Consolidated Consent to Operate arid

“Authorization (CCA), while 204 CCA application are under consideration at

various levels. Remaining 1570 units have been issued direction to Show
Cause and are in different phasés of compliance.
During the year 2019-20 (as on 31.10.2019), 54 Grossly Poliuting Industries

(GPIs) located along the main stem of river Ganga have been inspected by
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Uttarakhand Environment Protection and Pollution Control Board
(UEPPCB). OQut of 54 units, 02 are found closed and 51 were found
complying while 01 unit is found violating the norms and Board has issued
direction to Show Cause to this unit.
(iii) All the f.h.fée CETPs in Uttarakhand (situated at IIE Haridwar, IIE Pantnagar,
Eldeco SIDCUL Industrial Park Limited, Sitarganj) are operational and
performing well. Treated effluent is conforming to the norms laid down by - }
MOoEF&CC for inland water discharge. For real time monitoring, the online \
continuous monitoring system has been installed at all the three CETPs.
State PCB is also regularly monitoring their performance. Test results from
NABL accredited lab/I.I.T. Roorkee for the last six months is being filed as
Annexure-8. All operational industrial units in ESIPL Sitarganj are connected
with CETP. In Industrial Estate Haridwar, out of 531 Industries only 20
Industries are not connectedb with CETP due to non-availability of
conveyance System. This work has already been sanctio/fiéd in December,
2018 and the work is under progress by Uttarakhand P'éyjal Nigam which is
expected to be completed by May, 2020. With this work all industries will
have connectivity to CETP, except M/s Hero Motors which has its own ETP.
In IIE Pantnagar, out of 499 Industries 254 Industries were not-connected
with CETP because of non-availability of conveyance System. Although they

were having their own treatment system. Now, out of these 254 Industries

I
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61 Industries have been connected to CETP by laying sewer line and for

ity

remaining 193 industries the work is already sanctioned by SIIDCUL in

favour of Uttarakhand Payjal Nigam in October, 2019. The Tendering
process has begun. Due to single tender received, retenders are invi‘t-e’;'ld oh '
9th December, 2019. The expected time of completion is 01 year from the
award of contract. | ,-

(iv) There are 21-Hydro Electric Projects (HEPs), out of wh&ch only 6-HEPs are
above 25 MW capacity and require sewage treatment system for treatment
and disposal of sewage. All these 6-HEPs have installed STPs of appropriate

capacities for treatment and disposal of waste water.
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In chapter 3" of the monitoring committee re'port it was observed that ‘firm
compliance of no effluent or sewage discharge into the Rawali Mahdood
drain is yet to be achieved and the drain remain un-remediated.’ In this
regard, it is clarified that Rawali Rao drain is not being polluted by SIIDCUL
CETP. Héwever, it is found that a residential colony of Haridwar
Developm}ent Authority (HDA) is located adjoining to SIIDCUL boundary and
it has no STP to treat the sewage which might be entering into Rawali Roa
drain or finding its way in nearby low lying area or Nala. Pollution Control
Board has issued notice to Haridwar Development Authority and also Hotels
and Dhaba owners who discharge their effluent into Rawali Rao.

In chapter 3" ofr para (B) of the monitoring committee report it was

observed that 'the Sitarganj CETP needed much attention and efforts at Up-

gradation during the period Committee also noted that there were complains
of Industries by passing the CETP and the plant not being bperational.’

In compliance to the observation of the Monitoring/Committee it is

submitted that many up gradations have been made in CETP Sitarganj since

the visit of Monitoring Committee. Under augmentation of aeration tank, 24

Nos. new headers have been installed for better reduction of BOD in

aeration tank. New chemical introduced as catic’)‘nig and anionic coagulant

for better flocculation. Ammonia photometer has been deployed for instant
checking of ammonical nitrogen at plant and outlet of industries. However,
one issue of excess ammonical nitrogen being received at inlet of CETP, is
frequently disturbing at CETP, Sitarganj. The issue has been taken up with
the polluting industry by CETP operator. The polluting industry M/s Gujarat

Ambuja Export Ltd is now changing some process so as to brin'f'g' the -

ammonical nitrogen within inlet parameters of CETP. The consultancy from
IIT Roorkee is also being availed by CETP operatof. Treated effluent is be@ng
utilized in plantation of eucalyptus trees. However, bei:r’)g.,.Tarai region having
higher water table and low percolation rate due to clayey soil, excess treated
water goes to Begul drain. |

in chapter 3" para (C) of the monitoring committee report it is observed that

'the Haridwar CETP plant is running at 50% of its capacity. The Online




(Y77

monitoring system has been installed. However, no sludge was found and no
record for the same is being maintained. Plant has conveyor system
collecting trade effluent from 509 out of 531 industries. Two industries Hero
and HUL _have their own ETP. The remaining 20 industries are yet to be
connecte'.c'ili-";;

In responsé to the observation of the Monitoring Committee it is clarified
that the plant is performing well. The installed capacity of CETP is 4.5MLD
and as per present inflow the plant is working at full capacity. IT Roorkee
has done plant appraisal and found that it is capable of treating industrial
effluent upto 5.2MLD. The remaining 20 industries which are not connected
with CETP shall soon be connected with CETP. The work of laying of sewer
line is in progress at site and expected to be completed by March, 2020 by
Uttarakhand Jal Nigam. Network of storm water drains along the road sides
is well in place in IIE Haridwar with outfall to nearby natural drains.

(viii) ‘In chapter 3rd para (D) of the monitoring committee r"eﬁport it has been
observed that ‘in the Pantnagar CETP, 255 industries ha\)é no conveyor belt,
The DPR for laying conveyor belt for 255 Industries has been prepared by
Uttarakhand Peyjal Nigam and tender are invited. It will take another year to
bring the industries waste water to CETP.' —

In this regard, it is clarified that the plant is performing well. However, 255

industries which have no conveyor system at present, the step for
connecting them to CETP has already been taken by SHDCUL by sanctioning

the project for Rs. 960.18 lacs. The single tender was received in Nov, 2019.

Hence retendering has been done for 09/12/2019. The work shall be
completed within 01 year from the award. The work shall be awarded by
Uttarakhand Jal Nigam within Dec, 2019. Proper log book of sludge disposal
to the licensed vendor is being maintained at all CETPs. The copies of the
same and photographs are attached as Annexure-9 (cdllgctively). |

5.7 Installation of STPs/ treatment facilities in Hotels/Ashrams and
Dharmshalas:

(i) UEPPCB has issued public notice in the newspaper, Dainik Jagaran, on dated

16.11.2019 for compliance and to obtain consent from the board.680 hotels
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have valid consent (CCA) and 141 applications for Consent of Hotels is under
process. Board has issued notices to 431 hotels, Ashrams and Dharmshalas
in district Haridwar and 161 hotels, ashrams and Dharmshalas in Dehradun
region for"obtaining CCA and to comply provision of water act, 1974 as

amende"d,}detail of which is enclosed as Annexure-10.

(ii) The State government of Uttarakhand has empowered the Chairman,

5.8

UEPPCB for imposing environmental compensation of Rs. 5000 per day in
case of hotel, ashram and Dharmshalas discharging wastewater directly into
river Ganga and its tributaries vide letter dated 12.11.2018. The UEPPCB has
issued necessary directions to all Regional Offices for further necessary
action in the matter on dated 03.01.2019.

Water Quality Monitoring of river Ganga and its tributaries:

Water quality monitoring of river Ganga and its tributaries is being carried
out by the Uttarakhand Environment Protection and /Pollution Control
Board at various locations. Water quality data of river Ganga indicate that
water quality up to Rishikesh is 'A' Class as per Designated Best Use (DBU)

criteria of Central Pollution Control Board. However, after Rishikesh to

- downstream of Haridwar water quality is observed “B” Class which is fit for

outdoor bathing. The Monitoring of water qua’ﬁ'ty- of river Ganga and its
tributaries is being undertaken at 29 places. The water quality analysis
report are enclosed as Annexure-11. The UEPPCB and Uttarakhand Peyjal
Nigam has installed real time water quality monitoring stations at Har-ki-
Pauri and VIP Ghat respectively at Haridwar.

Maintenance of Environmental flows in River Ganga:

Government of Uttarakhand vide order dated 05-06-2018 had directed all
the hydro projects developers in the state of Uttarakhand to release
minimum e-flow of 15% of the average lean season flow of that river from
their projects and Uttarakhand Jal Vidhyut Nigam Liﬁited (UJVNL) is the
monitoring agency for compliance of e-flow arrangements in the State of

Uttarakhand.

22
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UJVNL and various other Hydro project developers in the State of
Uttarakhand are maintaining e-flow as per the norms except NHPC. NHPC is
not releasing e-flow from their project due to technical issues. NHPC, vide
letter d‘a;ced 25-09-2018 has sought clarification from MOEF&CC,
Governr'r‘vié:_-.ht of India whether there is any e-flow related guidelines of
MoEF&CC and also pleaded that since the modification in existing structure
may be though preposition, therefore, the said direction may be made

applicable prospectively.

(i) Further NHPC vide letter dated 23.10.2019 (Annexure-12) has requested

Government of Uttarakhand to take up the issue with Ministry of
Environmental and Climate Change, Government of India for prospective
applicability of the judgement of Hon’ble NGT dated 09-08-2017 for

maintaining minimum e-flow. (Annexure —13)

(iv) In response to the request of NHPC, UJVNL has formed committees for

5.10

(i)

(ii)

technical examination towards release of e-flow as per order dated 05-06-
2018 of Government of Uttarakhand from Dhauligéhga (280 W) and
Tanakpur (120 MW) operational projects of NHPC. The report of the said
committees is awaited. (Annexure - 14)

Disposal of Bio-medical Waste: —

Uttarakhand Environment Protection and Pollution Control Board (UEPPCB)
has re-inventoried 2312 Health Care Facilities (HCF). As on 30.11.2019, out
of 2312 HCFs, 1233 HCFs have applied for getting authorisation and the
same have been issued to 955 HCFs.

State Government has, on dated 31-05-2019, authorised the Chief Mgdical

Officer of each District besides UEPPCB, to impose environment compaction

of Rs.50,000/ against the non-complying HCFs.

(iii) Both the Common Bio-Medical Based Treatment Facilities (CBMWTF) have

been directed to obtain Environmental compensatiort by UEPPCB. In reply
to that M/s Global Environment Solution, Udham Singh Nagar has filed writ
petition in the Hon’ble High Court, Nainital (WP N0.902/2016) mentioning
that existing facility is not covered in the said order and the decision is

pending. Another facility M/s Medical Pollution Control Committee has

23
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replied that their facility had obtained NOC in year 2004 prior to the
notification of MOEF&CC dated 17.04.2015, and accordingly does not
require EC. Also, the facility has represented that the Hon’ble NGT in the
ofder datéd 10.05.2.017, under Application No. 169/2616, mentioned that
S.0. No.'-zl'tl,42(E) dated 15.04.2015 issued by MoEF&CC is only prospective
“and not retrospective, the common bio medical waste treatment facility run
by respondent no-3 cannot be directed to be closed for want of
Environmental Clearance. |

(iv) Government of Uttarakhand has also constituted State Level advisory
committee under the chairmanship of Secretary, Health and district level
monitoring committee under the chairmanship of District Magistrate.

5.11 Compliance of Solid Waste Management (SWM) Rules, 2016;

(1) Present Status of implementation of 'SWM Rules 2016' is as follows:-
(i) Urban Development Department has prepared and submitted the 'State

Action Plan 2017' for the management of solid waste in entire State. ‘State
Policy and Solid Waste Management Strategy, 2018’ has also been
promulgated vide Office Order dated 01.01.2019.

(ii) 'The Anti Littering and Anti Spitting Act, 2016' has been promulgated with a

provision of fine/penalty of Rs 200 to 5600 and/or_six months
imprisonment. |
(iii) Out of 1170 wards in the state, door to door collection of waste is being

done in all 1170 (100%) wards. Source segregation has been started in 600

(51.30%) wards and remaining is targeted up to April, 2020.

v ot
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\N Gl (iv) Out of total 90 Urban Local Bodies (hereinafter ULBs) in the state, 68 ULBs
A

have identified and procured the land under cluster / standalone apbfbach,
for SWM treatment and disposal site. Against balance of 22, 5 ULBs have
managed land on rent for SWM purpose, rest‘17 have identified and
process initiated for land transfer. | |
(v) ‘'Plastic to fuel' option is being explored and land has been identified in
Dehradun and Haridwar. RFP is being prepared. For disposal of Municipal
Solid Waste/ RDF (Refused Derived Fuel), Waste to Energy: Policy, 2019 has

been notified. RFP is prepared and is under examination.
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(vi) Regarding Managément of Plastic Waste, 26 nos. 'Plastic Compactors' are

()

(i)

already installed and income of‘more than Rs. 92.6 Lacs already generated
through the sale of such recyclable plastic. Funds for 'Plastic Compactors'
already released to 17 more ULBs tender process is underway. 'Plastic
Processiﬁ‘g:,Plant' is functional at Haldwani and making it into plastic pieces
(granules) for making of roads, plastic pipes etc.

Observations of the Monitoring committee mentioned in its final report are
being replied as here under:-

In chapter 9th of the monitoring committee réport it was observed that
‘the Ganga town from Badrinath to Haridwar and from Gangotri
downwards noticed serious situation of municipal solid waste dumping close
to the river as well as on the slopes leading to water channels. No town or
urban settlement was exception to this situation. The submission made
before the committee in respect of Municipal Solid Waste management

T

seems far-fetched.’

- In this respect, it is submitted that out of 15 Towns situated on the main

stem of river Ganga, Solid Waste Management DPRs of 13 towns have been
prepared, 11 are approved and first installment has been released. Around
55.80 % of Ganga Towns’ MSW is being treated.every day as of now. For

remaining, directions have been issued to all ULBs for replicating

'Nathuawala, Dehradun; Ward No. 100 solid waste management model.'

Nathuawala is a ward in capital city Dehradun, where a sanitation park and
processing unit has been established and almost all solid waste is being
managed in decentralized way. Solid waste from all 3268 Households is
being collected every day in four segregated categories i.e. Organic/ Wet
Waste, Inorganic/ recyclables/ Dry waste, Bio medical waste and hazardous
Waste; and being treated & processed locally. For smaller ULBs 'Nathuawala
Model' is replicable and appears to be financially-f}:/__i-able with 'Capiflal
Support'. As stated above, plastic compactors are ingtalled in 11 Ganga
towns/ ULBs for compacting plastics and other recyclables. 136 sanitary
staff and 17 vehicles are dedicatedly deputed for cleaning the jal/screens

installed on the drains of Ganga towns and on an average 19.24 MT MSW is

7
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being removed from drains every day. Besides, separate directions have
been issued to all the ULBs of the state for compliance of directions of
Hon’ble NGT and provisions of ‘SWM Rules, 2016’, ‘Plastic Waste
Managemé’nt Rules 2016’ and ‘Construction and Demolition Waste Rules
2016 - -

In chapter 9th of the monitoring committee report it was observed that ‘on
the way to STP Sarai we came across a large area with dumping of
municipal solid waste. It was evident from the heap that it has unsegregated
waste dumped haphazardly and possibly wasn’t a scientifically planned
dump site’.

In respect to above observation, it is clarified that in the said site first unit of
Sanitary Land Fill (SLF) has been constructed by the operator (M/s KRL Ltd.).
For developing second phase SLF and other facilities, balance fund of Rs.

476.00 Lacs has been requested to Gol to be released under Swatch Bharat

“Mission Scheme. However, directions have been i/éslued by Urban

Development Directorate, Uttarakhand to Nagar Nigam, Haridwar for

monitoring proper functioning of Sarai Solid Waste Management Plant.

Regarding legacy waste treatment at Chandighat and Sarai site, DPR of Rs.

26.63 Cr has been prepared. Expression of inter‘;‘eng (EOI) has-been invited,

12 proposal have been received and are being examined at Urban

Development Directorate, Dehradun.

In chapter 9th of the monitoring committee report it was observed

‘regarding Sheesham Jhari, Muni-Ki-Reti, that 'the plant is extremely basic

with no visible separation of the solid waste.’ |
With regard to above observation it is clarified that the waste depoéifed at
Sheesham Jhari Muni-Ki-Reti is very old as the Site is being used since 2005.
For segregation of waste, 4nos. segregation trammel having process;i;pg
capacity of 6 Metric Ton Per Day (MTPD) have beeﬁ:gg.nstalled at the s}te.
Remaining 6MTPD waste out of total generation of 12 MTPD is being
transported to Haridwar plant as per state government’s order dated 24
August, 2018. An Organic Waste Converter (OWC) of capacity SOOkg per day

has been installed for composting of segregated biodegradable waste
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(kitchen waste). A compacting machine and plastic shredder machine also
installed at the site for value addition of the recovered plastic after
segregation of waste. Revenue of Rs. 10 lakhs has been generated by sale of
recyclableé-so far. The site has been covered by boundary wall. In future,
solid waéié,;management plant, Muni-Ki-Re.ti is proposed to be incorporated
in the Rishikesh cluster for scientific waste processing and disposal at
Lalpani. DPR of Rishikesh Cluster covering 5 ULBs (Rishikesh, Muniki Reti,
Swargashram, Narendra Nagar, Doiwala) costing Rs.41.27 Cr. has been
prepared. EIA process for this has been initiated. After EC (Environmental
Clearances) project approval and execution shall take place.

(iv) The Monitoring Corhmittee has also observed waste disposal at Ramnagar
and Kashipur that that it is being done near the river. In this regard, it is
submitted that DPR costing Rs. 584.26 Lacs has been approved by State
government for proper waste disposal site/plant and funds are awaited

vfrom Gol under Swachh Bharat Mission. EC (Environmental Clearances)

process has been initiated and after EC, project execution will start.

Directions have been issued to Nagar Nigam Kashipur and Ramnagar for
SWM treatment and disposal at site as per the provisions of SWM Rules, |
2016. | S e _ }

5.12 Preparation of maps and zoning of flood plains.

(i) Flood Plain Zone notified in two stretches namely; (a) 10 Km reach of river

el Bhagirathi in Distt. Uttarkashi, from Gangori to Badethi Chungi and (b) 50 Km

reach of river Ganga in Distt. Haridwar, from Chandi bridge to Kalsiya (UP

, 7 Border).
P 5 (ii) Survey and Hydrological study work in other 6 stretches namely (1) Gangotri
to Devprayag, (2) Bhilangana river, (3) Badrinath to Devparyag, (4)
Mandakani River, (5) Devparyag to Rishikesh and (6) Rishikesh to Bhimgoda
barrage has been completed. Preparation of flood plain‘map and subsequent

notifications in respect of those stretches is likely to be completed by June,

2020. As per updated progress approximately 70 % work of flood plain

7WJ

zoning has been completed.
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In District Uttarkashi, 06 Nos encroachers have been identified in flood plain
notified area and the process for removal of these encroachment has been
initiated as per the provisions of 'Uttarakhand Flood Plain Zoning Act, 2012'.
In District ‘Haridwar, 13 Nos encroaches have been identified in the flood
plain notififgd area and the process for removal of these encroachment has
been initiated as per the above said Act.

In Chapter-11 para-(iv), the monitoring committee report it is observed that
the 'encroachment close to the river bed and even the dry river bed in lean
season continues unabated at Chandarbagha River, Rishikesh'.

In this regard, it is clarified that the Nagar Nigam Rishikesh had identified
261 illegal encroachments in Maya kund Bengali Basti, situated near
Chandrabagha river, Rishikesh and issued notices to them. In this matter,
hearing was done by Nagar Nigam Rishikesh on 24th July, 2019 in which 176
encroachers had submitted their explanation. Thereafter all these

encroachments on Chandrabhaga river have been removed.

5.13 Mining activity under supervision of the concerned authorities.

(i)

(if)

All District Magistrates as well as the agencies involved in carrying out
mining in state viz Garhwal Mandal Vikas Nigam, Kumaon Mandal Vikas
Nigam, Uttarakhand Forest Development Cordeation have been directed
for strict compliance of the directions of this Hon’ble Tribunal.

River Bed Mining in the State of Uttarakhand is carried out in highly
regulated and scientific manner as per the provisions of State Mining Policy
and Uttarakhand Mining Mineral Rules, 2001 (Amended from time to time).
The State Government is committed to stop illegal mining, illegal storage
and illegal transportation of mineral. In order to prevent illegal hining, '
illegal transportation and illegal storage, the State Government has
formulated Uttarakhand Mineral (illégal mining, transportation and storage:
prevention) Rules, 2005 (amended time to time) unider section 23 C of
Mines and Mineral Regulation and Development Act, 1957. In the Rule 13
(2) of the said rule, the provision has been made to impose a penalty up to
Rs. 2 Lacs on persons found guilty of illegal mining and illegal storage of

mineral and also on the seized River Bed lllegal Material, a sum equal to five
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times of the existing royalty is charged. In the said rules provisions have
been made to penalize the vehicles also involved in illegal mining and illegal
transportation.

(iii) The Stat_e. Mining Policy and Rules does not permit use of machines i.e. JCB,
Poclaini'ﬁe‘;‘;c. for excavation of River Bed Material. Also, no suction pumps
are permitted for river bed mining. Mining activities are carried out Under
the supervision of State corporation officials, District Mines Officer and
District Geologist. Further, as per the existing mining policy 2016 mining
activities are not permitted frorh 30th June onwards up to 30th September
during the Monsoon season and also mining is prohibited from sunset to
sunrise. |

(iv) At District level, an Anti-Mining Cell comprising of officials from Revenue

Department, Mining Department, Forest Department and Police

Department ié constituted for checking illegal mining, illegal storage and

illegal transportation. To transport mineral from one plaéévto another place

a transit pass (rawana) is mandatory as per the relevant Rules. At every

mine’s entry and exit gate installation of CCTV camera and weigh bridges at

entry gate have been made compulsory. In order to prevent illegal mining,
illegal storage and illegal transportation the State Government has
proposed to establish District Anti-lilegal Mining Force in each District of

the State in which the personnel shall be kept on deputation from the ‘

Police Department. The Government is also planning to enforce use of a

vehicle tracking system on all the vehicles involved in transportation of

minerals, so that the real time movement of vehicles can be tracked.
5.14 Plantation and Biodiversity parks:

(i) Plantation:- Since inceptibn of NMCG, 7632 ha. Area has been planted upto
2019-20 rains under Forestry Interventions for Ganga under Namami Ga__nge
Project with people's participation. Efforts are being:',i-made to select areas
along the Ganga for plantation. In 2019-20 rains 2 plots 5-5 ha. each has

been planted along Ganga near Rudraprayag and 1.20 ha area has been

planted adjacent to Chandighat river development front in Haridwar.
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(ii) Bio-diversity Zone:- Bio-diversity Zone has been created in 25 ha. Area of
Jhilmil Jheel Wetland Conservation Reserve Rasiyabad of Haridwar forest
division. Records of plants, animal and birds inhabiting the area are being
maintain_ed.

(iii) Ganga Vé_fika/Eco Park:- For making awareness about conservation of
natural ecosystem on the banks of river Ganga, 05 Ganga Vatika/Eco Parks
has been developed in Haridwar, Rishikesh, Uttarkashi, Kunaun {(under Rajaji
National Park), and Lachhiwala (Dehradun) with total area of 10.75 ha.Under
the APO 2018-19 & 2019-20, efforts are being made to develop more Ganga
Vatikas under Namami Gange Program.

(iv) Public event/Information Education Communication (IEC) activities:- Forest
Department of Uttarakhand is continuously organizing awareness programs,
events and campaign among public specially youths & school children
regarding the need, importance and way of keeping Ganga clean through

~various activities. PMU office Forestry Interventions 1:6r Ganga is also
conténtiously organizing program on specific ocCasions eg. Ganga
Vriksharopan Shaptah, Ganga Divas, World Environment Day, International
Biodiversity Day etc. under Namami Gange Program. Total 57,925 plants has
been planted during Ganga Vriksharopan Shaptah: -

5.15 Tourism Policy and its compliances: -

The Government of Uttarakhand has promulgated a 'Tourism Policy in
2018'. The State Tourism policy has addressed few major challenges
including the unplanned infrastructure development in and around Hill
areas and need of urgent interventions like identification of permissible

carrying capacities to enable sustainable planning, traffic and tourist

management strategies and solid waste Management at tourism
destinations. The policy also stresses that while encouraging wildlife
tourism it shall be ensured that it does not disturb, deferiorate or have any

negative impact on the environment.

To avoid pollution of rivers separate guidelines for rafting have been issued

under the River Rafting/ Kayaking Rules (Amendment 2018). Rule 28 Sub

J
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(a)

(b)

(c)
(d)

(f)

(8)

|

rule (14) mandates that under any circumstance, the raft carrying vehicle of
licensee must not enter an area of 100 mts from the river bank or shall be
bound as per guidelines provided by National Green Tribunal from time‘ to
time. Alsd,' Ch. VIl of the said rules provides the conditions relating to
Environfﬁént Safety. Rule 24 which mandates every operator / permit holder

to ensure compliance of the following conditions:-

Shall conserve the eco-system and wild life in view of the eco—sensitivity of
the Himalayan region.

Shall ensure‘disposal of garbage in a pit prepared for the purpose or at a
designated place. In no case the garbage shall be disposed off into river.

In no circumstances, polythene and plastic shall be consumed.

All non- degradable substances such as, empty bottles, tin etc. shall be
handpicked and kept in the waste of municipality and the same shall be

disposed off through appropriate method.

“Rivers, streams and springs shall be kept pollution free from contamination

by soap (detergent).

No guide/ employee/ tourist shall use Radio, Tape Recorder or any other
electronic entertainment device in high volume.

Taking away of tree/ plant cuttings, seeds and roots from Uttarakhand shall

be deemed illegal.

Further the permits For Temporary beech Camping on forest/ revenue land
situatéd along river banks is given by the concerned Department (Forest/
Revenue as applicable)/ concerned District Magistrate. It has been
confirmed by the District Magistrate Tehri and District Tourism Development
Officer, Pauri that no camps exist within 100 mts from the centre point of

river Ganga.

Action against identified polluters, law violators and officers responsible
for failure for vigorous monitoring. LR

Industries- Action taken by Uttarakhand Environment Protection and
Pollution Control Board:

A total of 7080 Nos. of industries are in operation in the State of

Uttarakhand. 2420 inspections (as on 30.11.2019) have been carried out by
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(2)

(ii)
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the Board in the year 2019-20. Out of 7080 industries, 5306 units are having
valid Consolidated Consent to Operate and Authorization (CCA), while 204
CCA application are under consideration at various levels. Status of Action

taken by UEPPCB during last 02 years is as follows:-

7 Year No. of Show Cause Notices No. of Closures
2018-19 1824 267
2019-20 (as on 30.11.19) 316 38

Board has also recovered Rs 73.76 Lakhs as an arhount of Environment
Compensation from the defaulting industries.

Hotels and Dharmshalas- Action taken -by' Uttarakhand Environment
Protection and Pollution Control Board.

The UEPPCB carried out inspection of the Rawali Mahmod area in Haridwar
and found 4 nos. of hotels discharging over flow sewage into drain.
Directions under the Water (Prevention and Control of Pollution) Act, 1974

was issued on 25.01.2019 to all 4-hotels. As on date, 03 hotels have

‘complied and remaining 01 hotel has been issued closure direction.

Board has also issued notice to the Vice Chairman, Haridwar Development
Authority (HDA) on 10.04.2019 as to why the complaint case shall not be
filed against occupier of the Inderlok Residential Project for_not having
sewage treatment plant.

Bio-Medical Waste- Action taken by Uttarakhand Environment Protection
and Pollution Control Board.

Notices have been issued to 50 Health Care Facilities (HCFs) under
section-5 of the Environment (Protection) Rules, 1986, due to non-
compliance of provisions of the Biomedical Waste Management Rules';'l2'016

and collected Rs 14.00 Lakh from defaulting Health Care Facilities as

- Environment Compensation.

UEPPCB has imposed environmental compensation of;Bs. 50,000/ each on
48-HCFs and 02-Common Bio Medical Waste Treatment Facility

(CBWTF) due to non-compliance of provisions of Bio-medical Waste

!

Management Rules, 2016.
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(iii) Apart from environmental compensation, the UEPPCB has also filed

L@

(i)

(i)

(5)

(6)

complaint against 4 HCFs and 1- CBWTDF, before the Designated Court to
take action under section-15 of the Environment (Protection) Act, 1986.

Solid Waste Management- Action taken by Urban
DevelopmentDepartment Govt of Uttarakhand/ Urban Local Bodies.

Prohibition on use of plastic has been imposed with a provision of penalty of
Rs. 5000 for violation. Regular drives to confiscate plastics from shopkeepers
and plastic users are being carried and accordingly fines are imposed on
violators. Till date, ULBs have collected Rs. 110.53 Lakh as penalties from
plastic users/ violators.

The ULBs are taking action by issuing Challans and imposing fine on the
people found littering. Till now, Rs. 24.07 Lakh fine has been recovered from
violators. |

lilegal Mining: Action taken by Mining department/competent authorities.
The enforcement work done to prevent illegal mining/illegal

transportation/illegal storage in the last five financial year is as follows:-

sl Financial Year illegal mining/storage/ { Penalty (InRs.

No. transportation cases Crore)

1 20152016 1324 12.27

2. 2016-2017 1424 7. 541

3. 2017-2018 3231 9.44

4. 2018-2019 2649 26.99

5. | 2019-2020 (Up to October 2019) 1539 4.60
Total 10,167 57.71

In the financial Year 2018-19, in District Haridwar 1333 cases of illegél
transportation/illegal mining/storages have been reported and a sum qf Rs.
3.91 crore has been recovered as penalty. During this financial year ‘(Upto
October 2019) in District Haridwar 927 cases of illegal transportation/illegal
mining/storages have been reported and a sum of Rs. 2.95 crore has been

recovered as penalty.

Liquid waste Management-

(a) Action taken by Uttarakhand Peyjal Nigam.

(i)

Disciplinary action is being taken against the officers found prima-facie

guilty of not discharging their duty diligently. So far, adverse entry against
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01 Superintending Engineer, warning to 1 Prbject manager and 03 Assistant
Project Engineers and Show Cause Notices to 06 other officers have been
issued and appropriate action is being taken as per rules.

(ii) The projécts are being executed on Design Built Operate and Transfer
(DBOT)':.bé,sis with 15 years performance based O&M responsibility of the
Contractor(s). For delay in project execution, liquidated damages (LD) have

been imposed on the contractors as per the table below:-

SL ] . . LD Amount
e, Name of Firm / Project (Rs. in lakh)

1 M/s. VA Tech. WABAG Ltd. Chennai (Up-gradation 50.21
27mld Jagjeetpur& 18 mlid Sarai)

2 M/s S.M. Construction, Agra JV (Haridwar Sewerage 6.20
Arihant)

4 M/s. AasthaEnviro Engineers Pvt. Ltd Gurgaon, Haryana 3.35
(Swaragashram) '

5 M/s. Gannon Dunkerley& Co. Ltd 102.48
M/s. Ercole Marelli Impianti New Delhi (Rishikesh 1&D
with STP) .

6 M/s. Aastha Enviro Engineers Pvt. Ltd, Gurgaon, 2.60

Haryana (Kirtinagarl&D)

7 M/s.Eco Protection Engineers Pvt. Ltd. Chennai-600101 14.52
(Srinagar 1&D with STP)

8 M/s.Eco Protection Engineers Pvt. Ltd. Chen63i~500101 T 0.76
(3.5 mldstpupgradation Srinagar)

9 M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 35.79
Confident Engineering India Pvt. Ltd. Coimbatore
(Rudraprayag 1&D with STP)

10 | M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 35.00
Confident Engineering India Pvt. Ltd. Coimbatore
(Karanprayag 1&D with STP)

11 | M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 19.00
Confident Engineering India Pvt. Ltd. Coimbatore
(Nandprayag |&D with STP)

12 | M/s. Jai Bhushan Malik, Contractors Patiala JV M/s 105.00
Confident Engineering India Pvt. Ltd. Coimbatore
(Gopeshwar 1&D with STP)

13 M/s. AasthaEnviro Engineers Pvt. Gurgaon, Haryana 24.00
(Badrinath 1&D)

(b)  Action Taken by State Program Management Group(SPMG): —

While exercising the power under section 5 of Environmental Protection Act,

1986, the State Program Management Group also has issued notices to 62
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Households in Deveprayag town which were found directly discharging
untreated sewage into the River Ganga at Devprayag town.

6. It is humbly prayed that the compliance report being filed by the deponent
in compljia.nce of the orders dated 22.08.2019 of this Hon'ble Tribunal may

kindly bé"géken on record.

DEPONENT

VERIFICATION
I, the above named deponent, hereby solemnly affirm and state that the
content of my present affidavit are true to my knowledge based on the official

record and believed to .be true and correct and nothing material has been

concealed there from.
Verified by me at Dehradun on the Qr{ day of DecemBéf, 2019.

DEPONENT

Filed by
Pt Nae

(RAHUL VERMA)

Additional Advocate General for State of Uttarakhand.
137, Tower No. 10

Supreme Enclave, Mayur Vihar-l,
Delhi-110091

E-mail- advrahulverma9999@gmail.com

S0 —

who is Identifieq by Shri.
at Dehradyn on.... C .
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Office of the Program Director

State Program Management Group

- Namami Gange
" Dehradun, Uttarakhand

LetterNo. | O 2. L. /SPMG/NamamiGange/ S G< Dated:29/ 11 /2019

Ganga’s purity is our responsibility
Save Ganga, Save Water, Save Life

Minutes of Meeting

Seventh Meeting of State Ganga Committee (SGC), Uttarakhand dated 20-11-2019

The Seventh meeting of Uttarakhand State Ganga Committee was held under the chairmanship of
Chief Secretary, Govt. of Uttarakhand on 20-11-2019 at Chief Secretary Meeting Hall, Dehradun
Secretariat. The meeting was attended by Ex-officio members of SGC or their representatives, along
with officials from concerned departments and executing agencies. The list of participants is
annexed.At the outset, Program Director (PD), SPMG welcomed the Chairman, members of the
committee and apprised the Committee of the constitution and mandate of State Ganga Committee
along with decisions taken in the sixth meeting of SGC.

Agenda wise discussion was held and the decisions taken are as follows:

1. Agenda 1: Compliance of Decisions taken in fifth meeting of Uttarakhand State Ganga
Committee: '
The Committee was apprised of the decisions taken in the fifth meeting of SGCCompliance
report as per the decisions taken was presented and concerned departments informed about the
progress. The committee was apprised the status ofHouse Service Connections (HSCs) in
Devprayag, Tapovan, Gangotri and Badrinath towns. It was apprised that a detailed household
survey has been done in these towns jointly by UKPJIN, UJS, UDD and concerned ULB. As per
the report of survey with regard to Devprayag town, the technically feasible households will be
connected to existing sewerage system through individual pumping and for remaining
households, the owners have to shift their toilets within their premises after which they will be
connected to the system. Notices have been issued to such households under section 5 of EPA.
Further the households which could not be connected to existing sewerage system, will be
covered through Septage management. Eol has been invited by SPMG to design the suction
vehicles and the proposal has been examined jointly by SPMG, GiZ, UKPJN and UDD.
Accordingly, the suction vehicles will be procured by UDD.
Chief Secretary directed Uttarakhand Peyjal Nigam (UKPJN) and Uttarakhand Jal Sansthan
(UJS) to complete the works in these towns before next yatra season. Denfand of funds should
be submitted immediately to State Government for release of funds required for House service
connections and Septage management in these towns. Further, it was directed that Flood Plain
Zoning should be done by Irrigation department at the earliest and submit the details to the
competent authorities about Households which lie in the Flood plain, so that necessary action
can also be taken as per law.(Action: UKPJN, UJS, UDD and Irrigation Department)

2. Agenda 2: Review of Namami Gange Projects:

The component wise status of projects was briefed by Program Director, SPMG.

Address: 117, Indira Nagar, Dehradun o ,21 ] (Contd)

Office : 0135- 2769932/2763436: Pax no. 0135-2763434
e-mail: spmgngrba.utk01@gmail.com
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a) I&D and STP projects: The Committee was apprised that total 21 projects have been
sanctioned out of which 20 projects are ongoing. Out of 20 ongoing projects, 10 projects
have been completed, 05 projects will be completed by December 2019, 02 projects will
becompleted by February 2020, 01 project will be completed by June 2020, 01 project
willbe completed by August 2020 and 01 project will be completed by November 2020.
Chief Secretary directed concerned District Magistrates (DMs) to monitor the projects in
respective district by holding regular meeting of DGCs. Chief Secretary, further directed
that regular tests of water quality should be undertaken and reports should be presented to
respective DMs by concerned officials of UKPJN, UJS and UEPPCB.(Action: Concerned
DMs, UKPJN, UJS, UEPPCB)

b) Forestry Intervention: The Committee was a;;prised about the Forestry Interventions
along river Ganga is undertaken by State Forest Department. Chief Conservator of Forest
(CCF), Namami Gange informed that the works have been completed as per Annual Plan
of Operation (APO) 2016-17, 2017-18 & 2018-19. A total of 37,25,000 plants have been
planted in total area of 3725 Ha along river Ganga. The committee enquired about the
Quality Check for the said project. CCF informed that the quality check for the project will
start as per the guidelines. Chief Secretary directed CCF undertake the quality check and
submit the reports to SPMG.(Action: CCF Namami Gange)

¢) Ghat Cleaning works in Haridwar: The Committee was apprised that a project for ghats
cleaning works for total 72 ghats in Haridwar amounting to Rs 15.92 Cr-is being
implemented by Nagar Nigam Haridwar. PD, SPMG informed that the concerned agency
for the Ghat cleaning activities is not performing as per the standards and complains are
being received regarding the same. The same was confirmed by DM, Haridwar. Chief
Secretary expressed his displeasure on the same and directed Additional Secretary and
Director, Urban Development to conduct a joint inspection along with the DM, Haridwar
and MNA, Haridwar to assess the situation and submit the report within 01 weekto SPMG.
Further, it was directed that MNA, Haridwar should take necessary action on the concerned
contractor. It was also informed that there are no codes, guidelines or standards to monitor
the ghat cleaning works through which constant monitoring can be undertaken. Chief”
Secretary directed UDD to develop benchmarks for the ghat cleaning works so that proper
monitoring can be done by the Executing agency.(Action: UDD, DM Haridwar, MNA
Haridwar) ’

3. Agenda 3: Status of Solid Waste Management in 15 priority towns located along Ganga
and continugus cleaning of municipal drains/nalas_in these towns by Urban
Development Department (UDD): The Committee was apprised that cleaning of all

drainsis being done by respective ULBs and constant monitoring is being done by concerned
Sanitary Inspectors. It was enquired whether there is any procedure for monitoring of these
drains as well as any procedure to cross check the same. UDD informed that log books are
maintained by ULBs and same are verified by concerned sanitary inspectors. It was directed
that the vehicles at Haridwar and Rishikesh should be installed with GPS devices which
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monitors the location of vehicles. PD, SPMG also informed that a format has been provided
by SPMG to provide the solid waste quantum and methodology of disposal of different
ingredients of Solid waste. Chief Secretary directed UDD to continuously monitor the solid
waste disposal and regular cleaning of drains and submit the reports and photographs to
SPMG on monthly basis.(Action: SPMG and UDD)

. Agenda 4 and S: Approval for amendment in the existing structure of SGC: The
Committee was apprised that as per the decision taken in the 4th meeting of the Empowered

Task Force (ETF) on river Ganga held on 22nd July, 2019 at New Delhi, additional
Departments have to be included in the SGC as they also have specific roles towards
adopting a holistic approach of Ganga rejuvenation. In this regard, the committee approved
to include the following departments in the Existing Structure of SGC for achieving the
overall objective of rejuvenation of river Ganga:

e Department of Rural Development

¢ Department of Agriculture

¢ Department of Education

e Department of Youth Affairs

(Action: SPMGQG)

. Agenda 6: Directions of Hon’ble NGT dt 22-08-2019:The committee was apprised of the
directions given by Hon’ble NGT on 22-08-2019. It was emphasized that heavy penalties
have been imposed regarding discharge of untreated sewage in any drain connected to river
Ganga and its tributaries, and delay in setting up of STPs and its sewerage network. UKPIN
informed that bio-remediation facility has been installed in 07 drains of Rishikesh, Srikot,
Rudraprayag and Chamoli-Gopeshwar w.e.f. 01-11-2019 and a third party agency has also
been assigned by SPMG for the task of water quality monitoring. Chief Secretary instructed
all officials and DMs to expedite the projects and closely monitor them, so that all deadlines
are met within stipulated timelines. In case of any delay in completion, concerning officials
will be held responsible. (Action: Concerned DMs, UKPJN, SPMG)

Further in relation to Flood plain zoning, Irrigation Department informed that Flood plains
have been notified in Haridwar and Uttarkashi districts and action is being taken against the
structure falling under the notified Flood Plain Zone. Chief Secretary expressed his
displeasure and directed Irrigation Department to expedite the process. (Action: Irrigation
Department)

Chief Secretary directed Tourism department to evolve a tourism policy for permitting
hotels, vehicles and other such activities consistent with the carrying capacity to avoid
pollution in river Ganga and submit to SPMG within one month. (Action: Tourism
Department)

. Chief Secretary took note of all the above mentioned points and following directions were

given to all respective officials:

o All respective DMs to hold fortnightly meetings of DGCs and closely monitor the
progress of Namami Gange projects and Ganga related activities especially solid &

} 2




liquid waste management, encroachments, afforestation and related activities. (Action:
Respective DMs) '

e All DGCs should develop a system to address the grievances & issues raised by general
public, so that the outcome of the project can be verified.(Action: Respective
DGCs/DMs)

e A system should be developed to track and monitor the projects, with a provision of a -
display system showing the outcome of projects. (Action: SPMG)

The meeting ended with a vote of thanks to the chair.

(Arvind Singh Hyanki)
ecretary
Drinking Water and Sanitation/
Chairman, SPMG

Copy to:
1. Staff Officer to Chief Secretary, Government of Uttarakhand.
Principal Secretary, Environment & Forest, Government of Uttarakhand.
Principal Secretary, Rural Development, Government of Uttarakhand.
Secretary, Tourism, Government of Uttarakhand.
Secretary, Finance, Government of Uttarakhand.
Secretary, Urban Development, Government of Uttarakhand.
Secretary, Education, Government of Uttarakhand.
Secretary, Irrigation, Government of Uttarakhand.
Secretary, Department of Youth Affairs, Government of Uttarakhand.
. Secretary, Horticulture Department, Government of Uttarakhand.
. Secretary, Drinking Water & Sanitation, Government of Uttarakhand.
. Chairman, Uttarakhand Environment Protection and Pollution Control Board.
. District Magistrate, Dehradun/Haridwar/TehriGarhwal/PauriGarhwal/Rudraprayag/Uttarkashi/
Chamoli.
14. Dr. A.A. Kazmi, Professor, Indian Institute of Technology (IIT), Roorkee.
15. Dr. A.K. Lohani, Scientist ‘G’ National Institute of Hydrology (NIH), Roorkee. ‘
16. Dr. Santosh Rai, Scientist ‘D’ Wadia Institute of Himalayan Geology (WIHG), Dehradun.
17. Dr. Anil Gautam, People Science Institute (PSI), Dehradun. ' B
18. Dr. Vishal Singh, Center for Ecological Development and Research (CEDAR){..pehradun.

(UdZKaj Singh)

Program Director, SPMG &
Member Convenor,
L State Ganga Commiittee
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State Ganga Committee Seventh Meeting
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Office of the Program Director

- 7 NAMAML _ State Program Management Group

‘1 9AMAE : .
TN Namami Gange
Dehradun, Uttarakhand

Letter No. 845 /SPMG/Namami Gange/ Sup visoay Cemmi e pated: nl ro[ )

Ganga’s purity is our responsibility
Save Ganga- Save Water- Save Life

Minutes of the Meeting of the Supervisory Committee (constituted as per the order of Hon'ble
National Green Tribunal in OA 10/2015 and OA 200/2014) under the chairmanship of Principal
Secretary, Forest and Environment.

Venue: Conference Hall, Chief Secretary Building, Ground Floor, Secretariat, Dehradun
Date: 25.09.2019.
Time: 11.00 a.m.

in compliance of the Hon’ble National Green Tribunal (NGT) order, a meeting of the Supervisory
Committee was convened under the Chairmanship of Principal Secretary, Forest and Environment,
GoUK. The following representatives from the concerned departments attended the meeting:-

1. Sh. Arvind Singh Hyanki, Secretary, Drinking Water & Sanitation, Govt. of Uttarakhand.
Sh. Uday Raj Singh, Program Director, SPMG, Dehradun. -

Sh. Bhuwan Chandra, CCF/PD, Namami Gange Project, Uttarakhand.

Sh. Bhajan Singh, Managing Director, Uttarakhand Peyjal Nigam.

Sh. Neeraj Joshi, Deputy Director, Urban Development Directorate

Sh. Chandan Singh, CEO, UEPPCB

Sh. Lokesh Sharma, Director, Planning,

Sh. Prabhat Raj, Technical Advisor, SPMG, Dehradun.

9. Sh. V.C. Purohit, Chief Engineer, Uttarakhand Peyjal Niagm ——
10. Sh. K K. Rastogi, General Manager, Uttarakhand Peyjal Nigam.

11. Sh. Neelima Garg, General Manager, Uttarakhand Jal Sansthan.

12. Sh. Sanjeev Kumar Srivastava, Superintending Engineer, Irrigation.

13. Sh. Akshay Kumar, Environmental Specialist, SPMG.

14. Sh. Anirudh Kumar, Monitoring & Evaluation Specialist, SPMG.

15. Sh. Merajuddin Ahmad, Technical Expert, GIZ

16. Sh. S.P. Singh, Executive Engineer,

17. Sh. Kamal Bhatt, IEC & SWM (E), Urban Development Directorate

ONDO A WD

At the onset, Program Director, State Program Management Group (SPMG) welcohﬁed the
Chairman as well as the members of the Supervisory Committee and the Heads and officials of
the concerned Departments.

Program Director, SPMG apprised that SPMG is developing a monitoring mechanism by creating
a Dashboard which will be linked with NMCG website as well as with District Ganga Committees
so that a decentralized monitoring mechanism for evaluation of assets created / to be created for
liquid waste management their optimum utilization and performance audits of all the projects can
be ensured.

Chairman enquired that whether the real time water quality display data can be displayed at SPMG
website and whether the water quality display system can be linked with the UEPPCB web based
system.

Secretary Drinking Water and Sanitation enquired whether the water quality display can be made
in public domain and further reiterated that how many SPS and STPs will be disclosed and is there

Address: 117, Indira Nagar, Dehradun i
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any provision for installation of cameras so that efficient monitoring' of the assets created/ to be
created in an integrated manner.

Chairman directed SPMG to convene the meeting for finalization of Dashboards and link it with the

website of all stakeholders in an expeditious manner so that decentralized monitoring mechanism
can be established. g

Program Director SPMG, flaged out the issue of meetings of the District Ganga Committees
convening in each District and reiterated that all the DGCs are convening meeting the frequency
of the meeting needs to be enhanced. ’

Chairman directed to issue the directions to all the District Ganga Committees from the Chairman

of the State Ganga Committee so that the compliance of the Hon’ble NGT direetions can be ensure
in in light and spirit.

Chairman further took a stock of the presence of the members of Supervisory Committee and

“enquired about the composition of the Supervisory Committee. Program Director, SPMG appnsed

that the following are the members of the Supervisory Committee:

1. Principal Secretary, Forest & Environment, GoUK. Chairman
2. Secretary, Urban Development Department, GoUK. A ~-Member
3. Secretary, Irrigation Department, GoUK. i Member
4. Secretary, Forest & Environment, GoUK Member
5. Secretary, Health Department, GoUK. Member
6. Secretary, Drinking Water and Sanitation, GoUK. Member
7. Representatives from MoWR / RD &GR New Delhi. Member
8. Representatives from Ministry of Environment & Forest New Delhi. Member
9. Representatives from Central Poliution Control Board. Member
10. Member Secretary, UEPPCB. Member
11. Managing Director, Uttarakhand Peyjal Nigam. Member
12. Chief General Manager, Uttarakhand Jal Sansthan. Member
13. Program Director, SPMG, Member Convener. Member Convener

Chairman directed to all the members of the Supervisory Committee to ensure their presence in
the next upcoming meeting of the Supervisory Committee.

O
g

(Action: Respective Members of the Supervisory Committee District Magistrates, all the
concerned departments/agencies)

Directions in relation to collection and disposal of Sewage.
Status of undergoing works under Liquid Waste Management-
20 MLD-STPs at Mothorowala-Program Director, SPMG apprised that as per the directions in the

last Supervisory Committee meeting held on 17.07.2019, the constituted Committee inspected the
STPs at Mothorowala as per the finding of National Mission of Clean Ganga (NMCG) and as per

Address: 117, Indira Nagar, Dehradun &
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e-mail: spmgngrba.utk01@gmail.com
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the findings of the site inspection it was directed by the Committee that UPJN will take actions
against the negligent Officials and concerned contractors of the STPs. In this regard Chairman
enquired the reasons of negligence of these Officials from MD Pey Jal Nigam.
MD Informed that most of the field level officers are unaware of their role and responsibilities as
per the contractual obligations.
Chairman directed to MD UKPJN to formulate Standard Operating Procedure (SOP) for each all
level of employees and conduct onsite workshop to acquaint the officers about their roles and
responsibilities. UJS must also formulate SOPs for different categories of personal / officials all
employees for the smooth functioning of the Operation and maintenance of the assets created/to
be created. Further instructed to set up the frequency of the site inspection on a frequent manner
so that such type of incidents reoccur r in future.

(Action: MD-UPJN, CGM-UJS)

| & D and STP works-

Chairman enquired about the status of handing over of the completed projects.

It was apprised that the 09 projects have been completed and only have been handed over to Jal
Sansthan till date. Secretary reiterated that to involve the Jal Sansthan during trial and
commissioning phase of the STPs, so that Officials of Jal Sansthan must also aware of the
functioning and commissioning of the STPs. - -

Chairman directed to hand over the projects up to October, 2019 after completing the
commissioning phase.

Further Program Director apprised about the Hon’ble NGT's directions in O.A. 200/2014 for
delaying in setting up of STPs and interception of drains, it was directed that

1)  Wherever the work not commenced, it is necessary that no untreated sewage is discharged
into river Ganga. Bio-remediation and /or Phytoremediation or any other remediation may
start as an interim measures positively from 01.11.2019, failing which state may be liable
to pay compensation of Rs 5 Lakh/month/drain.

) For delaying in setting up STPs and sewerage network beyond prescribed tlmehnes State
may be liable to pay Rs 10 lakhs/month/STP and its network. ’

) With regard to work under construction, after 01.07.2019, directions for payment of
environmental compensation of Rs 10 lakhs/month to CPCB for discharging untreated
sewage in any drain to river Ganga and its tributaries and Rs 10 lakhs per month to cPCB
per incomplete STP and its sewerage network will apply.

1V) Further with regard to sectors where STP and sewerage network has not yet started, the
State has to pay an environmental compensation of Rs 10 Lakhs per month after
31.12.2020.

V) NMCG will be equally liable for its failure to the extent of 50% of the amount to be paid.

Secretary, Drinking Water and Sanitation reiterated that at 05 drains, bioremediation as an interim
measure is necessitated for which the funds of Rs 69.32 lakhs is needed from Government of
Uttarakhand for ensuring the compliance of Hon'ble NGT, as these drains cannot be tapped as
on 01.11.2019.

Address: 117, Indira Nagar, Dehradun i
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After detailed discussion, it was decided unanimously to take up the selected bioremediation
proposals and directed to submit the proposal of bioremediation within a week to Govt. of
Uttarakhand so that concurrence and necessary approval can be accorded and already shortlisted
firms form CPCB can be engaged before or on 25.10.2019, so that compliance can be ensured.

(Action: SPMG, UKPJN)

Household Connections-

Devprayag:

Chairman enquired about the progress in Household connectivity with sewer lines in Devparyag.
It was apprised to the committee that survey has been conducted by UKPJN in co-ordination with
UJS and the ULBs. There are 609 HH as per NPP Devprayag records. Out of which 380 can be
connected in existing system whereas fund for 204 HH connection have already been sanctioned.
Out of 176, 14 connections have already given by UKPJN during testing of STPs. For remaining
162 connections an estimate Rs. 165.31 Lacs has been prepared by UKPJN. Position of
remaining 229 HH are as follows.112 HH- be covered by Septage, 38 HH- By Pumping
Connection (for which an estimate of Rs. 26.50 lacs has already submitted by UKPJN), 14.HH -

17 HH- Building not identified against NP List, and 7 HH — Connection not feasible.

Secretary, DW&S, informed that the consultative meeting is proposed on 28.09.2019 with all the
residents for sensitization of local household owners for connecting households with the existing
sewer line.

Chairman instructed to organize consultative workshop and inform about the work proposed and
if they don't agree, issue the notices under section-5 of the Environment Protection Act-1986.

(Action: Uttarakhand Pey Jal Nigam, Uttarakhand Jal Sansthan, UDD)

2. Septage Management

Status of Common and Private Septic Tank and Septage Management:-

UDD apprised that SMCs is constituted in all the 15 Ganga priority towns and out of 15 only 10
towns have SMCs have convened meeting and UDD in-coordination with GIZ has prepared and
shared the model bylaws for Septage management for notification by the ULBs.

it was apprised by Program Director SPMG that GIZ is conducting a detailed household survey
in Rishikesh for proper implementation of Septage management activities. Also co-treatment
study has been conducted by IIT Roorkee and the report shared with SPMG. Interventions to be
taken up such as additional unit requirement in the existing STPs for co-treatment of the Septage
is being explored by SPMG-GIZ as per the lIT-study report recommendation

Further, Secretary Drinking Water and Sanitation opined that Ngarar Nigam to provide vehicles
for smaller towns so that Septage management can be implemented effectively.

Address: 117, Indira Nagar, Dehradun !
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Chairman directed UDD, a city wise action plan to be prepared for implementation of various
activities for Septage Management and implement it co-ordination with the members of Septage
Management Cell and apprise to Chairman, District Ganga Committees on regular basis.

(Action: UDD, DGCs ULBs, UJS)

+ Use of siudge as manure:
Chairman enquired about the status of sludge utilization and to promote the applicability of
sludge as manure. . :
Secretary, DW& Sanitation, asked to UJS whether UJS has explored any action plan to dispose
of the sludge from other towns except Haridwar and Rishikesh areas.
Chairman directed UJS to expedite the action for sludge utilization as manure in other towns and
submit its compliance report.

(Action: UJS)

3. Directions in relation to Municipal Solid Waste:
Chairman enquired about the identification of suitable sites for setting up of solid waste
processing facilities in 15 Ganga priority towns.

Urban Development Department apprised that in Ganga towns/ U‘[.Bs, out of 15°ULBs, DPR of
13 ULBs prepared and 2 are proposed to be covered through nearby ULB facility, 11 approved,
2 as above, Rishikesh and Uttarakashi are trying hard to procure the land, Recently Uttarakashi
~ has also identified Forest land for SWM purpose.

Further Program Director apprised that in order to ascertain the status of compliance of Solid
Waste Management Rule, 2016, in these towns SPMG has prepared a format for quantification
and assessment of door to door collection, source segregation, transportation, treatment and
disposal and number of persons deployed for ensuring the Solid Waste management so that
data base system can be maintain on monthly basis.

Chairman directed to expedite the follow up process with the respective departments for
clearance on land issues as the prime responsibility lies with the UDD/ULBs and further directed
SPMG to share the format with Urban Development Department for ensuring the compliance.

(Action: District Magistrates, UDD & ULBs)
4. Directions in relation to flood plains and river bed encroachments#*

Chairman enquired about the timelines for the completion of flood piain maps and subsequent
notification in respect of those stretches where survey and hydrological work has already been
completed.

Further Secretary DW&S, enquired that as per law, whether any proceeding against the Eviction
Case(s) as already 06 nos encroachers identified in District Uttarakashi and 13 nos enroachers
identified in District Haridwar have been initiated by the Irrigation department in consuitation with
the District Administration or not.
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Chairman directed to the District Administration and irrigation Department to institute Eviction
case(s) against the encroachers and proceed with them, after issuing due notices in accordance

with law and submit the compliance report.

(Action: District Administration, lrrigation)

5. Water Quality Monitoring of river Ganga and its tributaries:

Chairman enquired about the status of Chief Secretary’s direction on 03.06.2019 to Uttarakhand
Pey Jal Nigam and UEPPCB to install the Real Time Water Quality Monitoring System in an
expeditious manner and Uttarakhand Pollution Control Board to compile all the data of River
Ganga and its Tributaries and take actions to check the disposal of untreated toilet waste in river
Sushwa and submit the Compliance report at the earliest. ,

UEPPCB apprised that the Water quality monitoring of river Ganga and ifs tributaries is being
carried out by the Uttarakhand Environment Protection and Pollution Control Board at various
locations. Water quality data of river Ganga indicate that water quality up to Rishikesh is 'A’ Class
as per Designated Best Use (DBU) criteria of Central Pollution Control Board. However, after
Rishikesh to downstream of Haridwar water quality is observed “B” Class which is fit for outdoor
bathing. According to the monitoring report the level of the fecal coliform is much below than
prescrlbed norms of 500 MPN/100 ml for water quahty cntena for bathmg water. UEPPCB has
Further it was apprised that the as per the directions of the Hon'ble NGT's d/rect/ons with regard
fo Phase-I-Segment-A, “ The CPCB/SPCB were required to display the results of water samples
at various locations and at least at one place within 100 kms showing whether water was fit or

" not fit for consumption or for bathing”

Further for Installation of Real Time River Water Quality Display system at two places in
Haridwar, tenders have already been invited by Uttarakhand Peyjal Nigam and are being
finalized. ’

Chairman directed UEPPCB to install water quality display board at least one place within 100
kms showing whether water is fit for consumption or not fit for consumption or bathing.' and also
directed UKPJN install the real time water quality display at Haridwar in an expeditious manner.

(Action: UEPPCB & UKPJN)

6. Setting of Biodiversity parks and plantation along the embankment of river Ganga:

The Committee enquired about the records of plants, animals and birds -i'r'zhabiting the biodiversity
zone must be maintained as per the suggestions given by the Hon'ble NGT Committee.

Secretary Drinking Water and sanitation reiterated that the proper monitoring and records of the
plantations done and their survival must be maintained by the forest department and should
continuously organised public events and campaigns covering above themes.

Additional Secretary apprised that the Bio-diversity Park has been developed in 25 ha. Area of Jhilmil
Jeel Wetland Conservation Reserve Rasiyabad of Haridwar forest division. 05 Ganga Vatika and Eco
Parks have also been developed in Haridwar, Rishikesh, Uttarkashi, Kunaun (under Rajaji National
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E
Park), and Lachhiwala (Dehradun) with total area of 10.75 ha. 02 more Ganga Vatikas (5.50) are
proposed to be developed/established during 2019-20.

Chairman directed to Forest department to maintain the proper records of birds, animals and plants
inhabiting in the biodiversity zone and submit its compliance report to SPMG.

The meeting was concluded by Vote of thanks to the Chairman of the Supervisory Committee.

(Andnd Bardhan)
Chairman
Supervisory Committee
Copy to-
14.P.S. to Chief Secretary, GoUK for kind information of Chief Secretary.
15. Principal Secretary, Forest & Environment, Uttarakhand Secretariat.

16. Principal Secretary, irrigation Department, Uttarakhand.

17. Secretary, Health Department, Uttarakhand.

18. Secretary, Drinking Water and Sanitation, Uttarakhand.

19. Secretary, Urban Development Department, Uttarakhand.

20. Secretary, Tourism Department, Uttarakhand.

21. PS to Secretary, MoWR / RD &GR New Delhi.

22.PS to Secretary, Ministry of Environment & Forest New Delhi.

23. Managing Director, SIIDCUL Uttarakhand.

24. Dr.S.D. Singh, Additional Principal Chief Conservative of Forest / Nodal Officer for
Honb’le... NGT cases on behalf of Uttarakhand State.

25.Member Secretary, Uttarakhand Environment Protection and Pollution Control Board
Dehradun.

26. District Magistrate, Dehradun, Haridwar, Tehri Garhwal, Pauri Garhwal, Rudrapryag,
Chamoli, Uttarkashi, Uttarakhand. .

27.Managing Director, Uttarakhand Peyjal Nigam.

28. Engineer in Chief / HOD, Irrigation Department Uttarakhand.

29. Chief General Manager, Uttarakhand Jal Sansthan.

30. Director, Mining Department, Uttarakhand.

31. Chief Conservator of Forest, Namami Gange Uttarakhand.

Pr%éram Director
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Minutes of the Meeting of the Supervisory Committee (constituted as per the order of Hon’ble
National Green Tribunal in OA 10/2015 and OA 200/2014) under the chairmanship of Principal
Secretary, Forest and Environment.

Venue: Conference Hall, Chief Secretary Building, Ground Floor, Secretariat, Dehradun
Date: 15.11.2019.
Time: 10.30 a.m.

in compliance of the Hon'ble National Green Tribunal (NGT) order, a meeting of the Supervisory
Committee was convened under the Chairmanship of Principal Secretary, Forest and Environment,
GoUK. The following representatives from the concerned departments attended the meeting:-

Sh. Arvind Singh Hyanki, Secretary, Drinking Water & Sanitation, Govt. of Uttarakhand.
Sh. Uday Raj Singh, Program Director, SPMG, Dehradun.

Sh. Bhuwan Chandra, CCF/PD, Namami Gange Project, Uttarakhand.

Sh. Bhajan Singh, Managing Director, Uttarakhand Peyjal Nigam.

Sh. Prabhat Raj, Technical Advisor, SPMG, Dehradun.

Sh. V.C. Purohit, Chief Engineer, Uttarakhand Peyjal Niagm.

Sh. Ravi Pandey, Superintending Engineer, Uttarakhand Pey Jal Nigam.
Sh. K.K. Rastogi, General Manager, Uttarakhand Peyjal _Ni@am. —
Sh. Neelima Garg, General Manager, Uttarakhand Jal Sansthan.

10 Sh. Sanjeev Kumar Srivastava, Superintending Engineer, Irrigation.

11. Sh. Akshay Kumar, Environmental Specialist, SPMG.

12. Sh. Anirudh Kumar, Monitoring & Evaluation Specialist, SPMG.

13. Sh. Kamal Bhatt, IEC & SWM (E), Urban Development Directorate

©CONOOA LN =

At the onset, Program Director, State Program Management Group (SPMG) welcomed the
Chairman as well as the members of the Supervisory Committee and the Heads and officials of
the concerned Departments.

- Program Director, SPMG apprised that Online monitoring system of 2 more STPs is also linked to
the web-portal. As on date, the influent and effluent quality of 5 STPs is being monitored on web-
portal (Ganga Tarang). 3 more STPs will be connected to the portal within 15 days. Dash Board is
under development and the initial version of the portal shalil be presented to the committee by. mid
of December.

e
NES

Chairman directed to link STP’s on web portal in an expeditious manner so that centralized
monitoring mechanism can be established and present the Dash board in the next meeting.

Chairman enquired about the status of regular convening of the District Ganga Committee
meetings and the actions taken.

Program Directed apprised that as of now 49 meetings of the District Ganga Committees had been
convened after the last hearing of Hon’bles NGT on 29.11.2018 so far by respective District Ganga
Committees (Dehradun-11; Haridwar-6; Uttarakashi-11,Tehri-8; Rudarpryag-8, Chamoli-4;Pauri-4.
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It was further apprised that as per the directions of the last SC meeting, Directions has been
issued from the Chairman of the State Ganga Committee for regular convening of the meetings
and to submit action taken report.

Chairman directed that in compliance to State Ganga Committee (SGC) directions, all the District
Magistrate must ensure that regular meetings of the DGCs are convened on fortnightly basis and
review the various activities related to the cleaning of river Ganga and furnish their reports to the
Executive Committee indicating the steps taken, proposed or suggested by the departments, so
that compliance of the directives of Hon'ble NGT is met. Further DFOs being the Member
Convener of the DGCs, must also be accountable for convening the regular meeting as above.

(Action: Respective District Magistrates & DFOs)

I) Directions in relation to collection and disposal of Sewage.

s Status of undergoing works under Liquid Waste Management-

Chairman enquired about the status of completion of I&D & STP projects and handing over of the
completed projects.
it was apprised that out of total 18 projects, the status as follows:
i. Completed: 10 projects. T
ii. Up to December-2019: 5 projects to be completed.
iii. Up to February-2020: 2 projects to be completed.
iv. Remaining 01 Project i.e. Joshimath |&D and STP is being delayed due to force majeure
because of major land slide making the previous selected 2.70 MLD STP site unsafe for
which new site for STP has been selected. STP is proposed to be completed by June 2020,
though efforts are being made to complete the STP before the above scheduled date.

Committee directed Jal Nigam/ Jal Sansthan to expedite the framing of Standard Operating
Procedure (SOP), as also directed earlier, for all level of employees and conduct onsite workshop
to acquaint the officers about their roles and responsibilities and for optimum capacity utilizations
of the STPs within three weeks. Further it was directed to obtain Consent to Establish (CTE) and
Consent to Operate (CTO) from UEPPCB for all the existing/upcoming STPs in the priority Ganga
towns.

(Actions: UPJN, UJS, UEPPCB)

Further Program Director apprised about the Hon’ble NGT’s directions in O.A. 200/2014 for
delaying in setting up of STPs and interception of drains and as per the directions made in the
last supervisory meeting, Bio- remediation in the selected 08 drains at Rishikesh, Srikote,
Rudraparyag and Chamoli Gopeshwar has been started w.e.f. 1st November, 2019. UPES has
been assigned the task of water quality monitoring and analysis as TP! Agency in accordance
with the NMCG Monitoring Protocol.
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Secretary, Drinking Water and Sanitation, emphasised the need to publicise the bioremediation
work and regular monitoring should be done by Jal Nigam and also periodically by UEPPCB.
Monitoring Committee has to be constituted by SPMG for regular Monitoring.

Chairman directed to regularly monitor the bio-remediation work and instructed Jal Nigam to
provide the list of ongoing bio-remediation treatment of drains with the concerned District
Magistrates so that the DMs also take review of the progress.

(Action: SPMGDGCs, UKPJN, UEPPCB)
Household Connections-
Devprayag: ' -
Chairman enquired about the progress in Household connectivity with sewer lines in Devparyag.
Program Director apprised that a consultative meeting was organized on 28.09.2019 by SPMG,

UKPJN, UJS, and ULBs with all the residents for sensitization of local household owners for

connecting households with the existing sewer line. Status of House Holds at Devprayag is as
under:- '

i. 609-Total House Hold as per Nagar Palika. A T

ii. 279- Connected to network.

ili. 101- Tender Accepted to augment Nagar Palika drain conduit.

iv. 38- Funds released by SPMG (By individual/ combined pumping), 1 individual pumping -
installed experimentally working successfully. Rest in process.

v. Notices being issued to the Households by SPMG.

vi. 112 to be catered by Septage Management.

vii. 58- Houses not in use/ not identified.

Further it was apprised that the EOl has been invited by SPMG in co-ordination with
UKJN/UJS/UDD and GIZ for designing of Septage vehicles for collection and transportation of
Septage from the House Holds of Devparyag, Badrinath and Gangotri which cannot be connected
to Sewerage Network. One proposal has been received which is being reviewed by the Committee.

Chairman instructed to expedite the process for issuing of notices under section-5. Further it-was
directed to review the offer received against the EOI invited for Septagé‘,ﬁ_uction vehicles within a
week and initate the next steps for ensuring house hold connectivity in the Devparyag, Badrinath
and Gangotri towns.

(Action: SPMG Uttarakhand Pey Jal Nigam, Uttarakhand Jal Sansthan, UDD)

2. Septage Management
o Status of Common and Private Septic Tank and Septage Management:-

Chairman enquired about the city wise action plan for implementation of various activities for
Septage Management and its implementation.

) Address: 117, Indira Nagar, Dehradun . }
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UDD apprised that Status of Septage Management as follows:

i. SMCs constituted in all 15 priority Ganga towns.

ii. Meeting of SMCs Convened in 10 towns. For non-compliance “Show Cause notice” has
been issued to ULBS.

ii. Septage suction and transportation vehicles procured / available - 3 towns.
iv. Treatment of Septage in existing STPs- 2 towns (Chamba & Srinagar).

v. Zonal Mapping of areas dependent on Septic tanks have been completed in co-operation
with GIZ in Rishikesh town. Detailed household survey for septic tank in the process with
support of GIZ.

vi. Model Byelaws for Septage Management has been prepared by UDD- GIZ and send to
ULBs for notification by the respective Municipal Boards. Model-by-laws notified by
Municipal Board of Muni-ki-Reti.

vii. Registration of private Septage vehicle operators by Rishikesh has been done.

Program Director SPMG apprised that the report of co-treatment of Septage submitted by IIT
Roorkee has been reviewed at SPMG-GIZ and the key findings/recommendations regarding
installation of additional units (equalization tank/holding tank) has been sent to Jal Nigam to
initiate the action on the same and prepare DPRs for supplementérx_units where-ever required.

The Committee directed, to expedite the implementation of various activities for Septage
Management and implement it in co-ordination with the members of Septage Management Cell

~and apprise to Chairman, District Ganga Committees on regular basis. Further it was instructed
to expedite the process of household survey for implementation of Septage management
activities in Ganga towns.

(Action: UDD, DGCs ULBs, UPJN, UJS)

o Use of sludge as manure: , -
Chairman enquired about the status of sludge utilization and to promote the applicébility of
sludge as manure. Uttarakhand Jal Sansthan apprised that the regular analysis of the sludge
from STPs is being done by Jal Sansthan in Haridwar and Rishikesh.

Further Secretary, DW& Sanitation, enquired whether whether UJS has explored any feasible
options for transportation of sludge from low lying areas to upper areas in the hill towns. -

Chairman directed UJS to devise suitable mechanism for sludge utilization in the hill towns also
and provide complete figures of sludge collection and utilization in all Ganga towns to SPMG on
monthly basis.

(Action: UJS)

3. Directions in relation to Municipal Solid Waste:
Chairman enquired about the identification of suitable sites for setting up of solid waste
processing facilities in 15 Ganga priority towns.
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UDD apprised that out of the 1170 wards in the State, door to door collection of waste is being
done in 1139 (97.40%) wards, 100 % door to door to collection of waste is targeted till October,
2019. Source segregation in 381 (32.60%) started and 100% targeted upto April, 2020. Further
in 15 Ganga towns, DPRs of 13 ULBs prepared and 2 are proposed to be covered through
nearby ULB facility. In addition to that 11 DPRs approved, two i.e. Rishikesh and Uttarkashi are
trying hard to procure the land.

Further Program Director apprised that in order to ascertain the status of compliance of Solid
Waste Management Rule, 2016, in these towns SPMG has prepared a format for quantification
and assessment of door to door collection, source segregation, transportation, treatment and
disposal and number of persons deployed for ensuring the Solid Waste management so that
data base system can be maintain on monthly basis. B

Chairman directed to set out monitoring mechanism for collection, segregation, transportation,
processing and disposal of Municipal Solid Waste as per the format shared by the SPMG and

also take actions for remediation and landscaping of legacy waste and ensure the compliance
in Ganga towns.

(Action: District Magistrates, UDD & ULBs)

4. Directions in relation to flood plains and river bed encroachniénis: -

Secretary DW&S, enquired that as per law, whether any proceeding against the Eviction Case(s)

as already 06 nos encroachers identified in District Uttarakashi and 13 nos enroachers identified
_in District Haridwar have been initiated by the Irrigation department in consuitation with the

District Administration or not.

Irrigation Department apprised that the notices has been issued to the encroachers, Further

concerned District Admisntrations is undertaking the public hearing on 3@ December, 2019 at

Haridwar and 5™ December, 2019 at Uttarkashi. Thereafter the encroachment will be removed.

Further District Magistrate Dehradun apprised that, as per the Visit report submitted by the
Monitoring Committee to the Hon'ble NGT,it has been informed that the Municipal
Commissioner, Rishikesh not only passed the eviction order on time, but also got major
encroachments on Chandarbhagha river removed. The efforts undertaken by District Magistrate,
Dehradun deserve special mention in this report.

The Committee is, therefore of the opinion that the file shall be closed for full satisfaction and
Hon’ble NGT should be informed accordingly. ‘K

Chairman directed to the District Administration and Irrigation Department to remove the
encroachments in Haridwar and Uttarkashi in accordance with law and submit the compliance
report.

(Action: District Administration, Irrigation)

5. Water Quality Monitoring of river Ganga and its tributaries:
Chairman enquired about the Installation of Real Time River Water Quality Display system at two
places in Haridwar. :
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Uttarakhand Pey Jal Nigam, apprised to the committee that one water quality display has installed
at Chandighat and the probe of the same has been in immersed at VIP-Ghat. For installation of
another water quality display, UKPJN identifying the suitable location in consultation with SPMG
and will be installed in due course of time. it was also apprised that the UEPPCB has also installed
water quality display at CCR-Tower, Har-Ki-Pauri.

Committee directed UKPJN to install another water quality display at Rishikesh and
simultaneously prepare format for programming in the display for understanding the general public
and also for corrective measures.

(Action: UEPPCB & UKPJN)
6. Setting of Biodiversity parks and plantation along the embankment of rive?Ganga:

The chairman enquired about the plantation done and biodiversity parks developed along the bank of
river Ganga.

CCF apprised that the 05 Ganga Vatika and Eco Parks have also been developed in Haridwar, -
Rishikesh, Uttarkashi, Kunaun (under Rajaji National Park), and Lachhiwala (Dehradun) with total area
of 10.75 ha. 02 more Ganga Vatikas and plantation in 800 hectare is Proposed during 2019-20.CCF
informed that due to Chardham road project the road side planation is not.possible uniirthe completion
of the road project.

Chairman directed forest department to submit the photographs of all the plantation done along the
bank of river Ganga to the SPMG and Committee. Further it was directed to explore the possibilities

of plantation along the opposite bank of river Ganga along the road, so that there is visible impact of
the planation profect.

The meeting was concluded by Vote of thanks to the Chairman of the Supervisory Committee.

(Anand Bardhan)
. Chairman
Sypervisory Committee
Copy to- -

P.S. to Chief Secretary, GoUK for kind information of Chief Secretary.
Principal Secretary, Forest & Environment, Uttarakhand Secretariat.

Principal Secretary, lrrigation Department, Uttarakhand.
Secretary, Health Department, Uttarakhand.

Secretary, Drinking Water and Sanitation, Uttarakhand.
Secretary, Urban Development Department, Uttarakhand.
Secretary, Tourism Department, Uttarakhand.

PS to Secretary, MoOWR / RD &GR New Delhi.

NGO RELN~
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9. PS to Secretary, Ministry of Environment & Forest New Delhi.

10. Managing Director, SIIDCUL Uttarakhand.

11. Dr.S.D. Singh, Additional Principal Chief Conservative of Forest / Nodal Officer for Honb'le
NGT cases on behalf of Uttarakhand State.

12. Member Secretary, Uttarakhand Environment Protection and Pollution Control Board
Dehradun.

13. District Magistrate, Dehradun, Haridwar, Tehri Garhwal, Pauri Garhwal, Rudrapryag,
Chamoli, Uttarkashi, Uttarakhand.

14. Managing Director, Uttarakhand Peyjal Nigam.

15. Engineer in Chief / HOD, Irrigation Department Uttarakhand.

16. Chief General Manager, Uttarakhand Jal Sansthan.

17. Director, Mining Department, Uttarakhand.

18. Chief Conservator of Forest, Namami Gange Uttarakhand.

Pro irector
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Minutes of the Meeting of the Executive Committee (constituted as per the order of Hon'ble
National Green Tribunal in OA 10/2015 and OA 200/2014) held under the Chairmanship of
Secretary, Urban Development Department.

Venue: Office Chamber, Secretary, Urban Development Department, GoUK, Dehradun
Date: 19.09.2019
Time: 01.00 p.m.

In compliance of the Hon’ble National Green Tribunal (NGT) order, a meeting of the Executive
Committee was convened under the Chairmanship of Secretary, Urban Development Department. The
following representatives from the concerned departments attended the meeting:-

Sh. Arvind Singh Hyanki, Secretary, Drinking Water & Sanitation, GoUK.

Sh. Uday Raj Singh, Program Director, SPMG, Dehradun.

Sh. Bhuwan Chandra, CCF/PD, Namami Gange Project, Forest Department Uttarakhand
Dr. Dheeraj Pandey, Additional Secretary, Forest & Environment.

Sh. Bhajan Singh, Managing Director, Uttarakhand Peyjal Nigam.

Sh. S.K. Sharma, Chief General Manager, Uttarakhand Jal Sansthan.

Sh. Lokesh Sharma, Director Planning, SIDCUL.

Sh. Ravi Pandey, Superintending Engineer, Urban Development_,s‘Department.
Sh. K.K. Rastogi, Superintending Engineer, Uttarakhand Peyjai Nigam.

10. Sh. Manoj Kesharwani, DGM (//C), Uttarakhand Jal Vidyut Nigam Limited.
11. Sh. Chandan Singh, CEO, UEPPCB, Dehradun.

12. Mrs. Neelima Garg, General Manager, Uttarakhand Jal Sansthan.

13. Sh. S.P. Singh, Environment Engineer, UEPPCB, Dehradun.

14. Sh. Sanjeev Kumar Srivastava, Superintending Engineer, irrigation.

15. Sh. Akshay Kumar, Environmental Specialist, SPMG.

16. Sh. Merajuddin Ahmad, Technical Expert, GiZ

O NOOOA WD -

©

At the outset, Program Director SPMG welcomed all the participants in the Executive Committee
Meeting and gave a brief overview of the Compliance status as per the Hon'ble NGT directions.

Program Director apprised that with reference to the Original Application 200/2014, Hon'ble NGT

pronounced a judgment on 22.08.2019 regarding the various directions issued in 200/2014 and

10/2015 and thereafter subsequently for preventing and remedying the poliution of river Ganga. He

further reiterated that as per the judgment dated 22.08.2019, it has been emphasized that the:

i) Wherever the work has not commenced, it is necessary that no untreated sewage is discharged
into river Ganga. Bio-remediation and /or Phytoremediation or any other remediation may start as
an interim measures positively from 01.11.2019, failing which state may be liable to pay
compensation of Rs 5 Lakh/month/drain.

ii) For delaying in setting up STPs and sewerage network beyond prescribed timelines, State may be
liable to pay Rs 10 lakhs/month/STP and its network.

iy With regard to work under construction, after 01.07.2019, directions for payment of environmental
compensation of Rs 10 lakhs/month to CPCB for discharging untreated sewage in any drain to
river Ganga and its tributaries and Rs 10 lakhs per month to CPCB per incomplete STP and its
sewerage network will apply.

Address: 117, Indira Nagar, Dehradun
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l) Further with regard to sectors where STP and sewerage network has not yet started, the state
has to pay an environmental compensation of Rs 10 Lakhs per month after 31.12.2020.
1) NMCG will be equally liable for its failure to the extent of 50% of the amount to be paid.

Secretary, Drinking water and sanitation reiterated that as per the compliance report submitted by the
State to the Hon’ble NGT on 03rd August, 2019 out of 18 projects sanctioned, 9 projects have been
completed. Out of remaining 09 ongoing projects, 06 projects will be completed by December, 20189,
02 projects will be completed by February, 2020 and 01 project i.e. at Joshimath will go beyond,
February, 2020 because of major landslide making previous selected site unsafe.

Secretary, Drinking water and Sanitation further reiterated that the proposal for bioremediation of
untapped drains was sent to NMCG but has been declined with the provision to be taken up through
state funds. Regarding the proposal for 8 drains submitted by Jal Nigam for_bioremediation, a few
selected drains could only be taken by the State namely Muni-Ki-Reti, Dhalwala, Srikot Gangnali,
Chamoili and Rudraprayag as an interim measure. However the timelines for project competition must
be adhered for all the ongoing projects. It was further instructed that the DPRs for the above selected
drains must be revised as per the observations made by SPMG-GIZ and the proposals to be
considered from state funds to be submitted within this month.

Chairman directed for the timely completion of all the projects as per the earlier commitments made

and take up the interim treatment measures such as bioremediation fqr the selected dralns as above
in an expeditious manner.

{Actions: UKPJN, DGCs)
Status of undergoing works under Liquid Waste Management:

Chairman enquired about the progress in Household connectivity with sewer lines in Devparyag. it
was apprised to the committee that a detailed survey has been conducted by UKPJN with JE UJS
and ULB. A copy of the same sent to UJS on 21.8. 2019 for their comments which are still awaited.
There are 609 HH as per NPP Devprayag records. Out of which 380 can be connected in existing
system whereas fund for 204 HH connection have already been sanctioned. Out of 176, 14
connections have already given by UKPJN during testing of STPs. For remaining 162 connections an
estimate Rs. 165.31 Lacs has been prepared by UKPJN. Position of remaining 229 HH are as
follows.112 HH- be covered by Septage, 38 HH- By Pumping Connection (for which an estimate of
Rs. 26.50 lacs has already submitted by UKPJN), 14 HH - Shifting of toilet from rear to front of
house, 36 HH- abundant Buildings, 5 HH- don't have Toilets, 17 HH- Bunldlng not identified against
NP List, and 7 HH — Connection not feasible. _

Secretary, Drinking Water and Sanitation, further enquired the status of connections which are
technically not feasible in Gangotri and Badrinath and it was instructed to explore alternative
arrangements like septage management for such households.

Chairman directed to share the report of survey done at Devparyag and also conduct joint survey by
committee of UKPJN, UJS, ULB in Gangotri and Badrinath for household connectivity within a week
and prepare the action plan/ proposals and to ensure connectivity to sewerage/ septage as found
feasible.

(Actions: UJS, UKPJN, UDD & ULBs)
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Implementation of Septage Management Protocol:

The Committee enquired the developments for the enforcement of Septage Management Protocol
such as constitution and meeting of Septage Management cells, identification of all the common and
private septic tanks, registration of private septic tanks cleaning vehicle operators and status about
the collection and co-treatment of septage in STPs.

UDD apprised the progress of Septage Management as:-

SMCs constituted in all 15 priority Ganga towns and meeting of SMCs Convened in 10 towns.

. Septage suction and transportation vehicles procured / available in 3 towns.
iii. Treatment of Septage in existing STPs being done in 2 towns (Chamba & Srinagar).

Zonal Mapping of areas dependent on Septic tanks have been completed inco-operation with GIZ
in Rishikesh town. Detailed household survey for septic tank is in the process with support of GIZ.
Model Byelaws for Septage Management has been prepared by UDD- GIZ and send to ULBs for
notification by the respective Municipal Boards.

. Registration of private septage vehicle operators is in progress.

Co-treatment of Septage: Program Director SPMG apprised that liT Roorkee in co-ordination with
bemg reviewed by GIZ for actions to be taken as per the recommendatxons given |—n“t~He report. it was
apprised by GIZ that additional units like holding tank/equalization tank will be required for co-
treatment of septage in the existing STPs.

. Use of Sludge Manure: General Manager Jal Sansthan apprised that the regular analysis of the

sludge from STPs is being done by Jal Sansthan at Haridwar, Rishikesh and Uttarakashi. It was also
apprised about the inadequate facilities for sludge handling and transportation in the existing STPs,
thereby posing difficulties in sludge handling.

Chairman expressed his displeasure over the progress in convening of SMCs meeting. and on
progress of activities by the SMCs. It was directed to UDD to convene a Video conferencing with the
SMCs of the priority Ganga towns. Chairman further directed that regular analysis of sludge must be
done UJS for all the operational STPs to promote its application as manure and provision for sludge
handling components in the STPs may be included in the co-treatment proposals by Jal ngam/Jal
Sansthan.. -

(Action- UDD, UKP"E‘N, UJS, SMCs & DGCs)

Status of laying of conveyance system in Pantnagar and Haridwar areas:

Chairman enquired the status of progress of laying of Conveyance system for connecting the left out
295 units at Pantnagar and 20 in Haridwar industrial areas.

it was apprised by Director Technical, SIDCUL that for Pantnagar the DPR of Rs 9 crore has been
received from UKPJN and within a week it will be sanctioned by the SIDCUL and the time of
completion for this is one year. For Haridwar work has been sanctioned and already started on
ground. Further appraised that the procurement of the pipes is in progress.

Address: 117, Indira Nagar, Dehradun
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The Chairman directed to take actions by the SIDCUL and Jal Nigam in an expeditious manner to
start the work of laying the conveyance system in Haridwar and Pantnagar industrial areas for timely
completion of the above said assignments. (Action: SIDCUL& Jal Nigam)

Directions in relation to Hotels/ Ashrams and Dharmshalas.

The Committee enquired about the inventorization of Hotels. Dharmshalas and Ashrams by the
UEPPCB and their consideration under consent Management system.

It was that the UEPPCB has prepared an inventory of the Hotels, Ashrams and Dharmshalas in the
State. As per the directions of the chairman the list of such hotels, Ashrams and Dharmshalas, which
has been sent to Pey Jal Nigam, Jal Sansthan and Urban Development Department for verification of
their sewage treatment plant and disposal mechanism.

The Chairman directed to Uttarakhand Jal Nigam. Uttarakhand Jal Sansthan, Urban Development
Department to verify the sewage treatment and disposal mechanism as per the inventory prepared by
the UEPPCB and inform the District Magistrates so that the alert can be sounded to those who are
not complying.

(Action: UEPPCB, UJN, UJS & UDD)

Directions in relation to Municipal Solid Waste:
The Chairman enquired the status compliance of SWM Rules, 2016 and the clearance of land issues
from the respective departments.

UDD apprised that out of the 1170 wards in the State, door to door coliection of waste is being done
in 1139 (97.40%) wards, 100 % door to door to collection of waste is targeted till October, 2019. V
Source segregation in 381 (32.60%) started and 100% targeted upto April, 2020. Further in 15 Ganga
towns, DPRs of 13 ULBs prepared and 2 are proposed to be covered through nearby ULB facility. In
addition to that 11 DPRs approved, two i.e. Rishikesh and Uttarakashi are trying hard to procure the
land.

Secretary, Drinking Water and Sanitation reiterated that in above towns generation of solid waste is
much higher than the carrying capacity of the treatment facility in that areas. He further stated that it
is the prime responsibility of the concerned ULBs/UDD to maintain the record of the SWM activities in
Ganga town with respect to door to door collection, source segregation, transportation, treatment and
disposal and number of persons deployed for ensuring the Solid Waste management in a proper
format so that data base system can be maintained on monthly basis.

Chairman directed UDD to expedite the process of land transfer in Rishike'sh and Uttarakashi District
in co-ordination with forest department and also to provide the record of the data for Solid waste
management in Ganga towns for the last six months in a proper format in order to track the progress.

(Action: DGCs/ UDD/ULBSs)
Direction in relation to flood plains and river bed encroachments.

Chairman enquired about the status of the Chief Secretary’s direction to irrigation carryout the
complete survey along the stretches where the flood plain zoning has been notified and identify the
defaulters /encroachments and issue the legal notices against them and submit compliance report.

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436 : Fax no. 0135-2763434
e-mail: spmgngrba.utk01@gmail.com
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Ganga's purity is our responsibility
Save Ganga- Save Water- Save Life

Irrigation department appraised that in District Uttarakashi, 06 numbers encroachers and in District
Haridwar, 13 numbers encroachers have been identified and the process of removal of these
encroachments has been initiated as per the provisions of the Uttarakhand Flood Plain Zoning Act,
2012.

Secretary Drinking Water and Sanitation enquired that as per law, whether any proceeding against
the Eviction Case(s) has been initiated by the Irrigation department has been initiated in consuitation
with the District Admindstration or not.

Chairman directed to District Administration/Irrigation Department to institute Eviction case(s) against
the encroachers and proceed with them, after issuing the notices, in accordance with law.

(Action: District Magistrate/irrigation Department)
. Water Quality Monitoring of river Ganga and its tributaries:

Chairman enquired about the status of Chief Secretary’s direction on 03.06.2019 to Uttarakhand Pey
Jal Nigam and UEPPCB to install the Real Time Water Quality Monitoring System in an expeditious
manner and Uttarakhand Pollution Control Board to compile all the data of River Ganga and its
tributaries and take actions to check the disposal of untreated toilet waste in river Sushwa and submit
the compliance report at the earliest. N —

UEPPCB apprised that the Water quality monitoring of river Ganga and its tributaries is being carried
out by the Uttarakhand Environment Protection and Pollution Control Board at various locations.
Water quality data of river Ganga indicate that water quality up to Rishikesh is 'A’' Class as per
'Designated Best Use (DBU) criteria of Central Pollution Control Board. However, after Rishikesh to
downstream of Haridwar water quality is observed “B" Class which is fit for outdoor bathing.
According to the monitoring report the level of the fecal coliform is much below than prescribed norms
of 500 MPN/100 mi for water quality criteria for bathing water. UEPPCB has instailed dispiay Board
about water quality at Rishikesh, Kodiyala and Devparyag.

Further for Installation of Real Time River Water Quality Display system at two places in Haridwar,
tenders have already been invited by Uttarakhand Peyjal Nigam and are being finalized.

Chairman directed UEPPCB to install water quality display board at more locations and UKPJN /nstall
the real time water quality display at the Ghats of Haridwar in an exped/t/ous manner.

(Actlon‘:"'UEPPCB & UKPJN)
8. Setting of Biodiversity parks and plantation along the embankment of river Ganga:

The Committee enquired about the records of plants, animals and birds inhabiting the biodiversity
zone must be maintained as per the suggestions given by the Hon'ble NGT Committee.

Secretary Drinking Water and sanitation reiterated that the proper monitoring and records of the
plantations done and their survival must be maintained by the forest department and should
continuously organised public events and campaigns covering above themes.

Address: 117, Indira Nagar, Dehradun
Office : 0135- 2769932/2763436: Fax no. 0135- 2763434
e-mail: spmgngrba.utk01@gmail.com 7
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Letter No. /SPMG/Namami Gange/ Dated:

Ganga’s purity is our responsibility
Save Ganga- Save Water- Save Life

Additional Secretary apprised that the Bio-diversity Park has been developed in 25 ha. Area of Jhiimil
Jeel Wetland Conservation Reserve Rasiyabad of Haridwar forest division. 05 Ganga Vatika and Eco
Parks have also been developed in Haridwar, Rishikesh, Uttarkashi, Kunaun (under Rajaji National
Park), and Lachhiwala (Dehradun) with total area of 10.75 ha. 02 more Ganga Vatikas (5.50) are
proposed to be developed/established during 2019-20.

Chairman directed to Forest department to maintain the proper records of birds, animals and plants
inhabiting in the biodiversity zone and submit its compliance report and also to organize the public
events and compaign covering above themes.

(Action: Forest Department)

The meeting was concluded by vote of thanks to the Chairperson of the Executive Committee.

(Shaie agauli)
Chairman

" Executive Committee

Copy to-
1. Principal Secretary - Forest & Environment, Uttarakhand Secretariat.

Secretary, Urban Development Department, Uttarakhand.

Secretary, Health Department, Uttarakhand.

Secretary, Drinking Water and Sanitation, Uttarakhand.

Secretary, Tourism Department, Uttarakhand.

PS to Secretary, MoWR / RD &GR New Delhi.

PS to Secretary, Ministry of Environment & Forest New Delhi.

Managing Director SHDCUL Uttarakhand.

Dr.S.D. Singh, Additional Principal Chief Conservative of Forest / Nodal Offlcer for Hon'ble NGT

cases on behalf of Uttarakhand State.

10. Member Secretary, Uttarakhand Environment Protection and Poliution Control Board Dehradun.

11. District Magistrate, Dehradun, Haridwar, Tehri, Pauri Garhwal, Rudraprayag, Chamoii,
Uttarakashi, Uttarakhand. Y

12. Managing Director, Uttarakhand Peyjal Nigam.

13. Engineer in Chief / HOD, Irrigation Department Uttarakhand.

14. Chief General Manager, Uttarakhand Jal Sansthan.

15. Director, Mining Department, Uttarakhand.

16. Chief Conservator of Forest, Namami Gange, Uttarakhand.

©oOoNDO AN

Przﬁm Director
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] 10/10/19 8.7 106 112 13.8 769 78 35 1600 8.8 8.6 3.8 3.3 24 1.1 1.0 80
g a 01/08/19 7.8 20 112 4y 110 25 3.9 ND 7.1 8.5 7.5 a2 48 20 13 5
A & 26/08/19 7.5 28 42 2.9 116 22 1.8 360 72 8.6 16.0 48 a8 3.1 14 14 |Penalty Marked
8 a 16/09/10 8.9 10 85 3.48 30 22 25 500 7.2 , 80 49 22 | =286 12 1.2 170
2 20/09/19 7.0 26 127 0.7 73 7.6 3.9 800 7.2 70 49 22 26 1.1 10 00
~ 10/10/19 66 S0R 198 17 118 9.0 4.0 1600 7.1 2.6 8.7 38 30 19 1.1 00
23/06/19 7.3 8.6 8.8 48 33 1.9 1.1 62
. & 01/08/19 7.8 30 128 4R1 280 3.6 a2 >310 7.0 8.7 0.4 2.2 36 18 1.6 116
w
o 2 27/08/19 7.1 52 34. a2 173 2.4 1.0 260 7.1 46 8.0 2.4 24 1.2 0.8 22
§ g 18/09/10 7.1 .18 36 3.46 45 22 32 1600 8.9 8.0 2.2 2.2 32 13 1.0 130
o
a 20/09/19 7.0 %4 9% 6.15 63 4.5 24 800 7.8 8.6 5.1 %0 PR 1.5 0.9 90

Other 5TPs-Test Reports
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Summery of STPs's Test Reports { 25/11/10
8 Inlet of STP Outlet of STP Remarke”
]
] Date - - =
[ oA - - Yoy o 'ﬂ Al @ oA >y -
] E & of o R B g . g o~ -3 E a o S 0= g = o . g~ <4 P
<} A & . 3 o~ (=) = o I & ~ ~
“F E || m PRIBGYECS|IEESEEISNERIT|f4 365 | 13 SRR EHEECH B R 1l
G} 2B o o 3 I o 2~ Qg RO S g O |8 Eoo 2 =¥ b= o
@ cFsBARERE BB s E & L s E8ABYrRE|enCalagee Eo| 289 |58
¢A gg B oA C 'EV o8 - Ry égg B R A8y 5‘-’&'4 es"
10/10/19 8.0 25 75 118 80 7.2 3.4 900 7.3 8.2 5.3 3.7 21 1.8 1.0 80
2 M . o
10 ‘3 5, g Q E ¢ | =omsne 76 70.8 1477 32.1 175 8.1 . 7.3 7.3 9.3 163 19 2.8 - Penalty Marked
Ze
58 01/08/19 8.5 40 124 5 112 3.4 28 >460 "3 5.0 7.0 28 34 24 19 91
&2 27/08/19 75 72 48 5.2 208 42 2.1 500 7.1 9.8 8.0 3.3 42 2.1 1.2 17
11 |8 E A 18/09/19 78 28 145 4.95 204 33 29 1600 na 08 48 30 40 2.1 11 110
Q
e o g 30/09/19 8.7 23 119 8.4 54 4 2.0 1600 7.3 7.0 43 2.1 26 1.7 0.0 00 ‘
2 ®a 10710719 7.2 39 120 108 115 48 3 1600 7.4 8.2 8.8 2.8 24 1.7 0.9 90 i ‘
-
12 9 g %‘§ 01/08/19 8.9 110 181 43 210 28 2.4 >510 7.8 8.0 5.0 22 12 06 1.3 )
B
a 01/08/19 8.8 310 182 7.8 824 48 2.8 >490 7.3 8.5 8.0 28 48 18 1.6 110
B
g @y 31/08/19 7.8 206 124 6.8 726 38 2.4 380 7.1 8.0 40 1.0 46 18 0.9 22
13 E g | 18/09/19 87 132 135 4902 38 34 3.2 350 7.0 6.3 9.1 3.3 20 2.2 10 110
o
8 @ & 20/09/19 8.9 32 132 8.29 a7 5.2 2.4 350 7.2 8.6 3y . 5.7 38 48 1.0 80
~ 10/10/10 7.2 45 115 12.5 123 8.1 3.0 1600 7.4 8.6 5.1 32 25 1.1 1.0 80

Other STPs Test Reports
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Office of the Executive Engineer (Maintenance Division, Ganga) UttarakLa);; ;al Sglsthan, Haridwar

Test Reports of Sewer Effluent samples taken from different STP's of Haridwar & Rishikesh

Duration 16-11-2019 to 30.11.2019

ke
Test Results
Name/Location Date of Sample Name of i . . Encloser
SN of S.T.P. taken of effluent | lLaboratery BOD cop Fecal Col_lform pH Total Cohto_x_;m;l TSS Details
(mg/1) | (mg/1) 1 (mpn/100ml) {mpn/100mli} | (mg/l)
1 2 3 - 4 8 | 9 6 5 10 7 11
; . 2G6-Nov-19 L.CON LAB 8.10 1974 108 7.60 220 10.00 | Encloser-1
1 27 MLD jagjeetpur
26-Nov-19 PLSTP Lab t 9.00 2400 7.19 - 8.00 Enclaser-2
i . 26-Nov-19 ECON LAB 7.13 20.38 102 7.39 223 11.00 { Encloser-3
2 15 MLD {agjectpur :
26-Nov-19 STI* Lab 9.00 28.00 - 7.41 - 12.00 Encloser-4 Z
")
26-Nov-19 ECON LAB 1.79 23.10 90 743 210 10.00 Encloser-5 '
3 18 MLD STP Sarai =7 ¢ ’ 3 3 10 ncloser-5 £
26-Nov-19 UPL ST Lab | 8.00 24.00 7.50 - 7.00 Encloser-6 ©
o 26-Nov-19 ECON LAB 10.29 3532 113 7.84 253 1600 Encloser-7 §
4 03 ML) Rishikesh - 7
22-Nov-19 STP Lab 8.00 28.00 - 7.38 - 11.00 Encloser-8 g
! o 26-Nov-19 ECONLAB | 1499 | 80.72 376 792 780 21.00 | Encloser-9 . S
5 | 06 MLD Oxidation Pond . o
22-Nov-19 STP Lab 35.00 32.00 - 7.15 - 28.00 | Encloser-10 g'
. i - 26-Nav-19 ECON LAR 11.00 29.53 117 7.51 236 15.00 | Encloser-11
6 3.5 MLD Tapowan - - - _ -
22-Nov-19 ¥ STP Lab 7.00 24,00 ] - 762 - 8.0 Encloser-12
Prescribed Limits of
| <10 < < . ) :
- | NMCG on 12-07-2019 50 100 6.5 t0 9.0 <230 <20

| . L
! W e

f S
Executive Engineer

/( L-\ Maintenance Division, Ganga
VE Uttarakhand Jal Sansthan, Haridwar
7 Coblry |
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A ALY Pump 01 | Puepd2 | Pump 0l | Pupll 1 I 2 .
Bt ARt TP JSTART [E TOP [STARTE TOPD [STARTSTOP [aTARTSTOP JS TARTSTOP [STARISTOP ISTARESTOR [STA
| SEiEMD -~
LA B Y . I Jo' 24 Yot S o170
R i ' PRz ‘
VA I JY X843 iy
[ 5 7
L gk jes3li lieess
RIS ‘ VLV
22 TTNRTH | BE
S Jeetel L} ST
e t| 277 753 25513
215 yoas PETALET
Pres oo )
E
START
D. G srwﬁ
A amh%%%mmm%%

FW fo FHFL 15 THAE T THL o 9% mﬁﬁ»




\STCT

D S K- +S-H 4 L= K-

UTTRAKHAND PAYJAL NIGAM  SITE NAME- 150 KLD STP SANGAM BAZAAR DEVPRAYAG MENTAINED BY- BLUWATER ENVIRO PROJECTS
| AlR blower SBR Tank-01 SBR Tank-02 | ~ Decanter Chlorine Dosing Pump. | Filter Press feed Pump (Date [0 ~0é ”/ 7
AB-01 AB-02 | Pump-01 ‘Pump-02 Pump-01 | Pump-02 1 2 Pump-01 | Pump-02 | -Pump-01 Pump-02 | Filter press . {Operator
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UTFRAKHAND PA_YJAL NIGAM = SITE NAME. 75 KLD STP.SANT! BAZAAR DEVPRAYAG MENTAINED BY- BLUWATER ENVIRO PROJECTS
' AR blower SBR Tank-01 SBR Tank-02 Decanter Chiorine Dosing Pump | _Filter Press feed Pump_|Date o[~'6 = |3
AB-01 AB-02 ‘Pump-01 Purnp-02 Pump-01 Pump-02 1 -2 | Pump-01 Pump-02 Pump-01 Pump-02 | Filter press {Operator
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UTTRAKHAND PAYJAL NIGAM - SITE NAME- 75 KLD STP SANTI BAZAAR DEVPRAYAG  MENTAINED BY- BLUWATER ENVIRO PROJECTPS
AIR blower SBR Tank-01 SBR Tank-02  Decanter Chiorine Dosing Pump | - Filter Press feed Pump |Date 2~ %6717
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TEST REPORT
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Annexure2-1(37)

g‘%ﬁ Winmet Technologies Private Limited - -

CN: U7'2200HR2008PTCO37.95‘!1"“.'",. .

te-1V, Near Radisson Blu Hotel, Greater Noida, U.P-2
Telefax : +91 120 4240001, Mobile: +91 8130789935

01306 - .

nto@winmet.com ; Web : vwwswinmet com

6T E(P)2 1986 VIdE FNG 150129720 1700

REPORT NO., WD190804 PAGE 10of1
SERVICE REQUEST NO. D1808 SERVICE REQUEST DATE | 06.04.2019
DATE OF ISSUE 13.04.2019 Date of sample recd 08.04.2019
NAME & AQODRESS OF CUSTOMER SAMPLE DETAWS
Ms. Description - One Waste Water Sample from
STP Inlet { Jal Nigam 150 KLD STP At Dev prayag) Was
Blu water Enviro Projects Submitted By Part on 08.04.2019
' Quanlity 12 L+ 300 mi
Date of Testing : 08.04.2019 {0 12.04.2019
TEST RESULTS
WASTE WATER ANALYSIS
No | Parameters Units Results Test Method
1. | pH Value . 872 | 153025 (p-11)
2 giga Cy:)emicai Oxygen Demand (at 27°C for o 205 15-3025 (pad)
3. | Chemica! Oxygen Demand mgA 450 1S-3025 (p-58) -
4. | Total Suspended Solids mal 130 1S-3025 (p-17)
5. | Oil & Grease mgh 11 18-3025 (p-39)
Checked By Authorized Signatory

Hots 1. Sample will ba retained for two weeks from (he dale of S¥Ue of test rapor, Uniiess Specilled by The cUSTOMET.

2. The results glven ahove are relaiad to the tested sample und mentloned parameters. Endorsement of product is

neither inferred nor Impliod.
3. Total iizbility of our works Is limited to Involced smount.
A, This report can not used as evidence in 8 court of law without the written approval of the lab,

5, Certificate shall not be reproduced

6. Any sort of play hy the customer with the data of this cartificate shall ba Negal,

expect In full, without the written approval of the laboratory.

Scanned by CamScanner
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1 Annexure2-1(38)

5 -E‘ Winmet Technologies Private Limited - _

O] : CIN : U72200HR2008PTC037951 -

E-B5, Site-IV, Near Radisson Biu Hotel, Greater Noida, U.P-201306
Telefax : +91 120 4240001, Mobile: +91 8130789995

-- Email : info@winmet.com | Web : www.winmet.com

wi%et

Re-gefAning innovations

o :
& TEST REPORT
(1 REPORT NO. WD180802 PAGE 1of1
",T, SERVICE REQUEST NO. D1808 SERVICE REQUEST DATE | 06.04.2019 T
o DATE OF ISSUE 13.04.2019 Date of sample recd 08.04.2019
NAME & ADDRESS OF CUSTOMER SAMPLE DETAILS
Mis. Description - One Waste Water Sample from
STP Outlel( Jal Nigam 150 KLD STP At Dev prayag) Was
Blu water Enviro Projects Submitted By Part on 08.04.2019
Quantity :2 L+300ml
Date of Tesling : 08.04.2019 fo 12.04.2018
TEST RESULTS
WASTE WATER ANALYSIS
,fo Parametors Units Resuits Te;t Melhod
1. | pH Value - 7.4 18-3025 (p-11)
Bio Chemical Oxygen Demand (at 27°C for
2 3 days) mght 10 1S-3025 (p-44) o
3 Chemical Oxygen Demand mgh 45 15-3025 (p-58)
4. | Total Suspended Solids 22 15-3025 (p-17)
5. | Oil & Grease 7.0 15-3025 (p-39)
- Checked By Authorized signamry S

Note 1. Sampio will ba retained for fwo weeks from the date > laaua of test report, unless specified by the customaer, N
2. The results given above are refsied to the 1ested 23dmple und mentioned parameters. Endorsemant of product Is
neither inferred nar implied, .
3. Total fiabllity of cur works Is limitsd to Involced amount.
4, This report can not used 83 avidance In 8 court of law without the weltten sppeoval of the fab.
8. Cortificate ahat] not te reproduced expect in full, without the written approval of the laboratory.
6. Any sort of play by the customar with the data of this certiticate shall be llegal. :
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roy

RN

§ .

iif . :, 4
e .v‘»i 'z“ 't L s
iy 4 50 0 6 11 mn ) L o ST LR L




htps://'www.upcl. org/wss/LT_BillPreviewNew, hlm”cs cA

Annexure2-1 (6)

. - UTTARAKHAN p
\ ELECTRICT AKIAND POWER CORPORATION LIMITED
@ DIY Cong ; spn e TRICTTY BILL Anp BISCONNECTION NOTICE AS PER ELECTRICITY ACT 2003

BILY, NO ; 307, gg?KnN? KOBO  KNO: 17811 CIN : NULL SCNO : SNOK000017611
‘ 907 ATE :
v T MONTH /v o0 036772910 51},’;;,‘;3,";“‘ DISCON DATE : 09/08/2019  ACCOUNT NO : 40116880513
PROJCTMANAGER EAR: 062019 BILLED MONTHS : | B .

Uttarakhang py
yjal Nigam
HARIDWAR BEWAGE PUMPY
SANGAM BAZAR, DF VPRAYAG
&) .

il _SUPPLYTYPE " |'MODE OF PAYMENT |

fn FAX .. 60 __CASH/CHEQUE _|

. o CELLNOS 0 .. CATEGORY NAME DISHONOURED |

AL TRTS3C PUBLICWATER |____CHEQUE
. WORKS 0

(* To receive bill related SMS
alerts, please

submit latest mobile no. o

: division)

BILLBANIS  conTRLOAp | PH-LING PERIOD CONT.OPT: N

1

mom; TO vm su:’,m

3 SFCUTIRY DEPOSITED ADD"‘ SF( RFQUIRED

e MU USORW 1200 KYA31087201930106/2089] 640KV | GRNUS 32098 | UiSs0E T e
READING LAST T CURRENT l‘\ . UNIT { UNTT UNIT TOTAL | UNITRATE [JAMOUNT(
SLOT - READNIG READING M 1. CONSUMED | ADJUSTED i ASSESSED | UNIT RS/UNIT ()
N 193 0361 _sidmm 918 52 475320
CER 0 0 d__ ooo
or - 0 0 0 0 o 0.00
S . 0 50 o 500
TOTAL ' b g6 Y I Y
(nlp\\lx :{‘\,‘;‘ 15.00 125, oo? ! i0. oo S
BILL wam'rt-:ns R AT T B OTHER DETAILS
! EXCESS CHARGES Dy cG L 000 o PF: ! 084
2. ACTUALENERGY CHARGES ‘ - 4763 2 4763.20 BILLABLE DEMAND ; 000
3. FIXED DEMAND CHARGES FOR CONTRLOAD @ 0- Abobc? 720 N OPEN ACCESS ENERGY RCVD : _ i 0.00
600 - : LOAD FACTOR : 1272
1. FIXED DEMAND CHARGES FOR EXCESS LOAD, o0 ] JLOADUNIT ; KW
5. TOTAL FIXED DEMAND CHARGES B __726.00ICONSUMPTION UNIT - KVaH
6 ELECTRICITY buTY @ t 0.09 T 70.74¢ CUMULATIVE READINQ
" GREEN ENERGY CESS @ ¥ 0.00600 T 0.0 LAST CURRENT |
S VOLTAGE SUPPLY REBATE . 77 000READINGS  yyonmy MonTH [CONSUMUTION
S VDLIAGE SUPPLY SURCHARGE o ‘ 600, KWH 16680 17466 78¢
1 FCA CHARGES 40 €0.17 “SOLAR SYSTEM REBATE | 155721 0.00L K VAH 19348 20261 __ 916
¢~} (SOLARC \PAC!TY ULy eommenermn e e SLAST MONTH ARREAR 107888 57,
H.LOW POWER IACTOR SUR(‘HARGF cmdnnenrnein- L OBLPS ARREAR (4743 - N1843
12.EXESS OF SEASON LOAD DENIAL GF BENFIT + ._ 0.00
SURCHARGE ‘ LAST PAYMENT DETAILS o
13 MATNTENANCE CHARGES 7 25% EXTRA FORRTS-10 0,00 000 e O Re: /By — ’
14 ADDITIONAL ENERGY CHARGE @ ¥ 0.25/ ADDITIONAL 00070, oag— = ARKEAR DETAILS |
SURCHARGE ~PREVIOUS YEAR ARREAR 6178974
IS.NA ADIUSTMENT FOR MONTH 8. CURRENT YEAR ARREAR 6098 83! /
¥ o 147.35 ¢ 0.00p= 2Ll I
: i7 (* “RRI N BlLL F USRI, O 5857 2! e LAST SIX MONTH ACTUAL CONSUMPTION {
PSCURRENTLES ( ADVANCELPS " " 7 4861/ 0.00 May: 851, Apr. 721, Mar: 1082, Feb: 3316, Jan. 845, Dec 629
19 TOTAL. DUE FOR THE MONTH ‘ 7208 8222 L OPE 12,
20AMOUNTDUE e e | HLT107.00
21.ARREAR ADSUST :
2 TOTAL 12431300
73 TOTAL PAID AMOUNT AGAINST LAST BILL,
24 NET AMOUNT PAYABLE ON OR BEFORE - 10/07/2019 - 124313.00)

Rs : One Lakhs Twenty Four Thousand Three Mundered Thirteen Only

IAFTER :25/07/2019 ¥125735.00 JAFTER :09/08/2019 2127157 00

/\\IQ_L)J PAYABLE ON OR BEFORE :25/07/2019 2124313.00

i T[ 12 ARREARJLPS NOT INCLUDGED M THE BiLL: ’
lﬂSf U R0 : ARREAR SURCHARGE : 0 [TOTAL: 0
ARRFA o J{A E(R) Exéputive Engineer

e p “ FAVOUR OF EXECUTIVE ENGINEER,
RE 7O BE MADE IN CASH/D.D/LOCAL CHEQUE DRAWN IN
4 oy PAYSA TEKITA“:«?Y MONTH 15 DIS-HONQURED, PAYMENT IN SUBSEQUENT MONTHS SHALL BE ACCEPTED BY CASH/D.D ONLY

2]
,f e e farer 51 apavetrar 3T TR 0 e 5 & arera Rregger iR, 2003 ) URT 56(1) F Aeadta Rl # aefalt o |

oo |

mmmﬂmmmmmmmm@m;
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- D1 BRINAGAR,
-;*nool: #0 ¢« X000

s DATR 1 D3/03/2019
/ YRAR ¢ 0272019

oMy 4 BNDKO0UOIEIES
- OUR DATN 1+ 10/03/2019
27 BILLED MONTHE 4 1

mmmp POWER CORPORATION LIKITED
ELECTRICITY BILL AND DISCONNECTION NOTICK AS PER RLECTRICITY ACT 3003
EDSD: DEVPRAYAD

RHO 1 24358
nxx.r. LR uvuculaccoox
DISCON DATE : 6970473019

. ﬁ ‘“ gﬂ | , ACCOUNT NO : 40109927084
§ K EINMRTION nurlt: TYPR
Ao N e . " - i 50’ 12
: y N - - x . s o i -

y;(%‘ s i
R ek T e " " -
i ‘,E‘-..."_____*m — ek DETATEA —
1. XXCESS - 0 - XCG T ar e : : 2
2. ACTTAL ' AfEIARLE SEdD 'y : : st
) - . g R B 1289
, }3+ FIXED #0- R8.60.0/ DENAND CHARQGES FOR 00 LOAD FACTOR 1 et K
;, - ‘ R Kw
4. rman / FOR EXCEAS LOAD - . . . 0.00 LOAD UNIT 1 :
. i . - 12000, N EPOUS N, . /! N
n > ..’h__;,:_‘.ﬁ "
Foay
= L
CORSUNPTION
$65.0
‘ 22.508.13
' z.101.87

T o A

35,082.00

r

.

1 i
e
An

¥
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Devansh Testi’ng & Research Lahoratory Put. Ltd,
| Test Report |

94, Shivéénga industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Govt. Approved Test House  Contact No. : 01332-235415, 7060134448,E-mail : dtrlpvtitd@gmail.com, Website: www.dtrlab.org
DRUG LICENSE No. : tadA€TLTZ0T0

0 10 o o 8 O WS 6 o A A o 0 O g A 0 S O R T 40 A N e A A T e L L O e T 1 e N
-

Sample T STP 1+3{0.10 MLD INLET) FOREST NALA ULR No. ' ; TC646719600000287P
t
Report No. v DTRLES-011119007 _ '
Customer Name  : OFFICE OF PROJECT MANAGER,Gopeshwar Your Ref. : 2911012019
Customer * Construction & Maintenance Unit(Ganga),
Address Uttarakhand Peyjal Nigam.Gopeshwar-246401 Sample Qty. ! 2.0 Litre
Date of Receipt : 011172019

Date of Sampling - 31/10/2019

Date of Test Ferformance Initiated :  01/11/2019

RESULTS OF ANALYSIS

Description : © One STP intlet(0.10 MLD) water sample was received on 01/11/2019
S.No. [ Test Parameters ‘ Units Results ‘Test Method
1 oM at 25 °C - 5.85 APHA 4500-H+B 7
2. Chemical Oxygen Demand mgli 117 APHA 5220-B
3. IBio Chemical Oxygen Demand mg/l 26 APHA 5220-B&D N
4. Total Suspended Solid mg/i 130 APHA 2540 -D
5. jAmmonical Nitrogen mg/| 38 APHA 4500 NH3-C
6. [Total ‘Nitrogen as'N' ' mg/l 8.3 APHA 4500 Norg-B
7. |Total Phosphcrus mgi 3.0 APHA 4500 P,D
8. iFecal Coiiform* MPN/100M | 500 IS 1622:1981 )
L ™ e

Daie of Completion : 12/11/2019

Note :- Party asked for the above tests only.

v

£

121112018 Z%?
DATE OF ISSUE REVIEWED BY

- +
NOTE: Page : 1uf1 DI'H S ChaUhan
. N P 2N
1-Samplefs) not drawn by us uniess othenwise stated. Tk - car
2-Totel hability of ¢ anaivica; division 15 hrmited to the invoiced amount, '\ - wearch
. 3-Sampie will he royed after one month from the date of issue of test centificate unless otherwise specified. Devar‘“: el N A
4-Tesi certificats in full or parts shall rot be: used for prometionat or pubhcily purpeses Latc s o .
: Dot : . Ruorkee (Ud)
5-Resuit given i sepon e reiaied (6 sampic tested crily.

The garamelers

S as ¢ are not covered in our NABL Scope.
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Devan‘slhf Testing & Research Laboratory Put. Ltd. 478
Test Report <

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee -~ 247661(UK)
Govt. Approved Test House  Contact No. : 01332-235415, 7060134448,E-mail : diripvtitd@gmail.com, Website: www.dtrlab.org Cartacsio e TE7
DRUG LICENSE No. : 1/UA/CTL*/2010

© 08 e R Y O O ) 0 0 T 0 B

Sample T STP 1+3(0.10 MLD QUTLET) FOREST NALA ULR No. . TC646719600000292P
Report No. : DTRLES-011119008
g:::z::i: Name OFFICE Ol‘= PROJEC}T MANAGER,'Gopeshwar Your Ref. . 201102019
* Construction & Maintenance Unit(Ganga),
Address Uttarakhand Peyjal Nigam,Gopeshwar-246401 Sample Qty. ! 20 Litre '
Date of Receipt : 0111/2019
Date of Sampling . 31/10/2019
Date of Test Performance Initiated : ~ 01/11/2019
RESULTS OF ANALYSIS B}
Description : One STP Outlet(0.010 MLD) water sample was received on 01/11/2019
S.No. | Test Parameters Units Results ) Test Method
1. pH at 25 °C . -- 7.18 APHA 4500-H+B
2. |Chemical Oxygen Demand 'mg/| 29 APHA 5220-B
3. Bio Chemical Oxygen Demand mg/l 6.5 APHA 5220-B&D -~
4. Total Suspended Sotid mg/! 4 APHA 2540 -D
5. Ammonical Nitrogen mg/l 1.17 - | APHA 4500 NH3-C
6. Total Nitrogen as’'N' mg/l 3.4 APHA 4500 Norg-B
7. Total Phosphorus mg/l 0.96 APHA 4500 P,D
8. Fecal Coiiform* MPN/100M |87 1S 1622:1981
. L N .

Date of Completion : 12/11/2019

Note :- Party asked for the above tests only.

12/11/2019 Il
DATE OF 1ISSUE . REW BY .18 1BY 4
&

NOTE: Page : 1of1

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liabilty of our analyticat division is fimited to the invoiced amount.

2-Sample wili be destroyed after one month from the date of issue of test centificale unless otherwise specified.
4-Test certificate in full or parts shall not be used for promational or publicity purposes.

5-Result given in repont are feiated to sample tested only.

The parameters marked as * are not covered in our NABL Scope.




Govt Approved Test House  Contact No. : 01332-235415, 7060134448,E-mail : diripvtitd@gmail.com, Website: www.dirlab.org

o

Devansh Testing & Research Laboratory Put. Ltd.
| Test Report

94, Shiv é:énga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)

At “W
DRUG LICENSE No. : 1/UA/CTL*/2010

O T 0T T T A R0 T RO A T8 O T o O 4 T O, VO R 0 B 4 U R 0 7R O O o0 v 2 54 00 R B 9% 0 WD W T

Sample 1 STP 2(0.05 MLD INLET) SANGAM NALA ULR No. . . TC646719600000285P
Report No. ~ : DTRLES-011119008

Customer Name : OFFICE CF PROJECT MANAGER,Gopeshwar Your Ref. 1 20/10/2018

Customer * Construction & Maintenance Unit(Ganga),

Address Usarakhand Peyjal Nigam Gopeshwar-246401 Sample Qty. i 2.0 Litre

Date of Receipt : 0171172019
Date of Sampling . 311072019

Date of Test Performance Initiated : ~ 01/11/2019

RESULTS OF ANALYSIS

Description ) One STP intlet {0.05 MI.D) water sample was received on 01/11/2018 w
S.Mo. | Test Parameters g Units Results Test Method - T i
1. pHat2s°C = 6.67 APHA 4500-H7B
2. |Chemical Cxygen Demand mg/! 98 APHA 5220-B :
3. Bio Chemical Oxygen Demand mg/l 32 APHA 5220-B&D 1
4. {Total Suspended Solid mgll 110 APHA 2540 -D
5. [Ammonical Nitrogen mgil 49 APHA 4500 NH3-C  ~
6. |Totai Nitrcgen as '\’ mg/| 7.1 APHA 4500 Norg-B
7. |Total Phosphorus : mg/! 4.0 APHA 4500 P.D
8. [|Fecal Coliform~ MPN/100M | 1600 1S 1622:1981

L “n - }

Date of Compietion : 12/11/2018

Note :- Party asked for the above tests only.

12/11/2019 @W_f
- - S
DATE OF (S8Ut REVIEWIED BY

NOTE: Page:10f1

1-Samplels) nel drawn by us uniess otherwise stated

2<Toral hability of our anaiytical division is limited io the invoiced amount.,

3-Sampic will be destroyed after one month fron the date of issue of test certificate uniess otherwise specified.
-4-Test certificate in full or parts shail not be used for promotional or publicity purposes.

5-Result given & report are retated 1o sample tesied only.

™he paremeters marked as * aie not covered in our NABL Scope.

poorkee (Mo,




Devan,sh' Testing & Research Laboratory Put. Ltd.
Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK) A
Govt. Approved Test House  Contact No. : 01332-235415, 7060134448 E-mail : dtripvtitd@gmail.com, Website: www.dtriab.org " consests te T8

DRUG LICENSE No. : 1/UA/CTL /2010

Sample’ : STP 2(0.05 MLD OUTLET) SANGAM NALA ULR No. . TC646719600000293P
Report No. : DTRLES-011119010 °
Customer Name @ OFFICE OF PROJECT MANAGER,Gopeshwar Your Ref. s 2011012019
- Customer * Construction & Maintenance Unit(Ganga),
Address Uttarakhand Peyjal Nigam,Gopeshwar-246401 Sample Qty. * 2.0 Litre
Date of Receipt : 01/11/2019

Date of Sampling . 31/10/2019

Date of Test Performance Initiated :  01/11/2019

RESULTS OF ANALYSIS

Description :  One STP Outlet(0.05 MLD) water sample was received on 01/11/2018
S.No. | Test Parameters Units Results Test Method
1. [oHat 25 °C ' - 6.98 APHA 4500-H+B 7
2. |Chemical Oxygen Demand mgfi 37 APHA 5220-8
3. Bio Chemical Oxygen Demand mg/l 7.5 APHA 5220-B&D -
4. Total Suspended Solic mght 4.5 APHA 2540 -D
5. |Ammonical Nitrogen mg/l 114 ' APHA 4500 NH3-C
G. Total Nitrogen as 'N' mgil 3.5 APHA 4500 Norg-B
7. Total Phosphorus mg/l 0.99 APHA 4500 P,D
8.  [Fecal Coliform* MPN/100M {90 +HIS 1622:1981 -
L e N

Date of Completion : 12/11/2019

Note :- Party asked for the above tests only.

~
12/11/2019 I%;_‘ _ =
DATE OF ISSUE REVIEWED BY " ISSUH] BY

NOTE: Page :10f1 s

1-Sample(s) nof drawn by us uniess othenwise stated.

2-Total liability of our anaiytical givision s fimited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in {uli or parts shall not be used for promotional or publicily purposes.

5-Result given in report are reiated to sample tested only.

The parameters marked as " are not covered in our NAI3L. Scope.

L —
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Test Report

CERTIFICATE OF ANALYSIS

Andfexdyies .

%

1379

Bevansh Testing & Research lahuratﬁry Put. Ltd.

p T et

P ¥

94, Shiv Ganga Industrial Estate, Lakesh

Govt. Approved Test House Cantact No. ; 013327235415, 70601344485

wari, Bhagwanpur, Roorkee - 247681(UK)

‘mail : dtrlpvtltd@gmail.com, Website ; www.dtriab.org

LICENCE No. : 1/UA/CTUZ010

Samplé Effluent Water Sample Report No .. DTRLES-180919005
Office Of Project Manager,Construction
Submitted by & Maintenance Unit (Ganga) Uttrakhand Your Ref. 1784/S-40/14
Peyjal Nigam Jagjeetpur,Post-
Kankhat,Haridwar-249408
Sample Qty, 2.5 Liters
Date of Receipt 18.08.2018
Attention Mr. SACHIN KUMAR
Name of Site : 0.26 MLD STP SHRI BADRINATH
Sample Name : STPINLET -
Sample package & Quantity Plastic Bottie & 2.5 Liters
Sampling Location 0.26 MLD STP SHRI BADRINATH
Date of Sampling 18.09.2019
Sampling Protocol DTRL-S0OP-QCC-160
Date of Sample Receipt 18.09.2019
Date of Analysis 19.09.2019
Date of Completion 26.09.2019
™ —
S. NO. PARAMETERS T UNIT TEST RESULT TEST METHOD
1 pHat25°C - 6.85 APHA 4500-H+B
2 Chemical Oxygen Demand ’ mgl 32 APHA 3220-B
- s 1A 5220-
3 Bio Chemical Oxygen Demand i mgfi <5 APHA 3220-B&D
4 | Total Suspended Solid mgil 52 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mg/l 2.64 APHA 4500 NH3-B
A 500 Norg-N
6 Total Kjeldhal Nitrogen as 'N' mg/i 3.49 APHA 4500 Norg
T A 1500 P.D
7 Phosphate as PO4 mgh 1.92 APHA 4500 P,
8 | FecalColform MPRADOML 1 1500 IS 1622 )
R -

Page 61 of 01
DATE OF COMPLETION

NOTE

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test

4-Test certificate in full or parts shaf not be usad for promotional or publicity purposes.
5-Result given in report are related to sample lested

. i

certificate unless otherwise specifieq,




Govt, Approved Test House

Test Report

CERTIFICATE OF ANALYSIS

Badisemah _0126mde

\ 799>

Devansh Testing & Research Laboratory Pyt, Ltd.

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 09332235415, 7060134448,E'mall : dtrlpvtitd@gmail.com, Website : www.dtriab.org

LICENCE No. : 1/JUA/CTL 2010

Sample Effluent Water Sample Report No
Office Of Project Manager,Construction
. & Maintenance Unit {(Ganga) Uttrakhand
Submitted by Peyjal Nigam Jagjeetpur,Post- Your Ref.
Kankhal,Haridwar-249408
Sampie Qty.
Date of Receipt
Attention Mr. SACHIN KUMAR
Name Of Site 0.26 MLD STP SHR! BADRINATH
Sample Name STP OUTLET
Sample package & Quantity Plastic Bottle & 2.5 Liters

Sampling Location
Date of Sampling
Sampling Protocol

0.26 ML.D STP SHRI BADRINATH
18.09.2018
DTRL-SOP-QCC-160

DTRLES-180919006

17841S-40/14

2.5 Liters
19.09.2019

Date of Sample Receipt 19.09.2018
_Date of Analysis 19.09.2018
Date of Completion 26.09.2019
5. NO. PARAMETERS UNIT TEST RESULT I, - TESTMETHOD_
1 pHat 25 °C - 7.12 APHA 4500-H+B
2 Chemical Oxygen Demand mgf 24.0 APHA 5220-B
3 Bio Chemical Oxygen Demand mgfi <5 APHA 5220-B&D
4 Total Suspended Solid mgll <5 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mglt 1.29 APHA 4500 NH3.B
6 Total Kjeldhat Nitrogen as ‘N’ mg/l 2.94 APHA 4500 Norg-N
7 Phosphate as PO4 mgfi 0.90 APHA 4500 P,D
8 Fecal Coliform MPN/100ML 140.0 15 1622
Page 01 of (1
DATE OF COMPLETION “BERSON-IN-CHARGE
NOTE

1-Sample(s} not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Tes! cerificate in full or parts shall not be used for promotionat or publicity purposes

5-Resuilt given in report are related to sample tested.
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| \¥™50 .
Devansh Testing & Research Laboratary Pyt. Ltd.

Test Report
CERTIFICATE OF ANALYSIS
N 94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanput, Roorkee - 2476‘:::::'

Govt. Approved Test House  Gontact No. s 01332-235415, 7060134448,E'mall ; diripvtitd@gmali.com, Webslte : . O CENCE No. : TUAICTLI2010
Sample :  Effluent Water Sample Report No :  DTRLES-300919023
Submitted by ;  Office Of Project Manager,Construction Your Ref. : 1644/S-1/21

& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. :  Sliters
Date of Receipt : 30.08.2018
Attention L Mr. S.K.VARMA
Name Of Site : - 0.76 MLD NEAR MAHINDRA SHOWROOM, CHAMOL!/ TOWN
Sample Name . : STP-1 OUTLET ,
Sample package & Quantity : Plastic Bottle & 5 Liters -
Sampling Location : 0.76 MLD NEAR MAHINDRA SHOWROOM, CHAMOL! TOWN
Date of Sampling : 29.09.2019
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
’%\” . ——
5. NO. PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD
1 pHat25°C - 5.5-9.0 7.10 APHA 4500-H+B
2 | Chemical Oxygen Demand mg/l 250.0 27.1 APHA 5220-B
3 - | Bio Chemical Oxygen Demand mgfl 30.0 6.2 APHA 5220-B&D
4 | Total Suspended Solid mg/! 100.0 52 . APHA 2540-C
5 | Ammonical Nitrogen as ‘N' mg/l 50.0 1142 ‘ APHA 4500 NH3.B
6 | TotalKjeldnal Nitrogen as ‘N' mgh | 1000 2.96 APHA 4500 Norg-N
7 | Total Phosphorus mg/l 5.0 098 - APHA4500PD
8 | Fecal Coliform MPNMOOML | <2.16800 90.0 1S 1622:1981
FRKRND***
Page 01 of 01 ,
DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unless otherwise stated.

iabili { ion s limited to the Invoiced amount. ) .
g'gﬁ;:zb\g}?bo; g:;t?g;‘e?:;le?‘z‘:eomonth from the date of issue of test certificate unless otherwise specified.

4-Tast certificate in full or parts shall nat be used for promotional or publicity purposes.
5-Result given in report are refated to sample tested.

) “Scanned by CamScanner




Test Report
CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 2476

Govt. Approved TestHouse  contact No. ; 01332235415, 7060134448,E'mall : dtrlpviltd@gmail.com, Website : www.dtriab.org

Y20 /

Devansh Testing & Research Laboratory Put. Ltd.

61(UK)

LICENCE No. : 1/JUAICTL/2010

\\ —
Sample :  Effluent Wafer Sa;nple Report No DTRLES-300918022
Submitted by : Office Of Project Manager,Construction Your Ref. 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. 5 Liters
30.09.2019

Attention .
Name Of Site :
Sample Name :

Mr. S.K.VARMA

Date of Receipt

0.76 MLD NEAR MAHINDRA SHOWROOM,CHAMOLI TOWN

STP-1INLET

Sample package & Quantity Plastic Bottle & 5 Liters

Sampling Location - 0.76 MLD NEAR MAHINDRA SHOWROOM CHAMOL!I TOWN

Date of Sampling : 29.09.2019

Sampling Protocol : DTRL-SOP-QCC-160 -

Date of Sample Receipt. : 30.09.2019

Date of Analysis 30.09.2019

Date of Completion : 07.10.2019

S. NO. PARAMETERS UNIT - TEST RESULT 2N TEST METHOD
1 |pHat25°C - 6.45 © APHA 4500-H+B
2 Chemica! Oxygen Demand mg/l 80.0 APHA 5220-B
3 | Bio Chemical Oxygen Demand mgfl 28.0 APHA 5220-B&D
4 | Total Suspended Solid mg/! 120.0 APHA 2540 -C
5 | Ammonical Nitrogen as ‘N’ mg/l 5.14, APHA 4500 NH3.B
6 | Total Kjeldhal Nitrogen as ‘N’ mgft 3.10 APHA 4500 Norg-N
7 Total Phosphorus mg/l 435 APHA 4500 P,D
8 | Fecal Cofifom MPN/A00ML 500.0 1S 1622:1981
Page 01 of 01
DATE OF 'C'OMPLETION

NOTE

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purpeses.

5-Result given in report are related to sample tested.

Scanned by CamScanner
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Devansh Testing & Research Laboratary Put. Ltd.

Test Report
CERTIFICATE QF ANALYSIS

keshwarl, Bhagwanpur,
a4, Shiv Ganga tndustrial Estate, L2 e s |
Govt. Approvet\l\‘rest House  Contact No.: 01332235415, 7060434448,E'mall: dtripvtitd@gmail.com, Wel "9 NCE No.: TUAICTLIZ010

Roorkea - 2476681(UK)

Sample . Effluent Water Sample Report No . DYRLES-300019047

Submittedby : Office Of Project Manager,Construction Your Ref. . 1644/5-1/21
& Maintenance Unit (Ganga) Uttrakhand ‘
Peyjal Nigam Gopeshwar-246401

Sample Qty. : SlLiters
Date of Receipt : 30.08.2019

Attention . Mr. S.K.VARMA
Name Of Site : 0.125 MLD NEAR STEEL BRIDGE, RUDRAPRAYAG
Sample Name H STP-5 OUTLET
Samplg package & Quantity : Plastic Bottle & 5 Liters -
Sampling Location : 0.125 MLD NEAR STEEL BRIDGE, RUDRAPRAYAG
Date of Sampling : 29.09.2019 ‘
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.20198
a\ N ——
S. NO. PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD
1 pHat25°C - 5.5-9.0 7.32 APHA 4500-H+8 e
2 | Chemical Oxygen Demand mg/l 250.0 277 APHA 5220-B
3 |Bio Chemical Oxygen Demand mgfl 300 8.1 APHA 5220-B&D
4 Total Suspended Solid mg/l $00.0 4.2 APHA 2540 -C
5 | Ammonical Nitrogen as'N' mgh 50.0 123 - APHA 4500 NH3B
6 | Total Kjeldhal Nitrogen as ‘N’ mg/l 100.0 2.01 APHA 4500 Norg-N
7 | Total Phosphorus mgri 5.0 0.93 APHA 4500 P.D
8 Fecal Coliform MPN/10OML | <2-1600 0.0 1S 1622:1981
ERREN***
Page 01 of 01
N . "C:"‘.‘ 4 ‘._‘"\‘7
PERSONIN-EHARGE
DATE OF COMPLETION :
NOTE

I—Sample(s'j not dfaw" by us Unless Oﬂ 1eTWISe Stated-
3‘8 e M‘l be desll'oyed aﬂel‘ one mor “h ffOHI the date O‘ (SSUB 0' tesl cer Uﬁcate Ull\ess Othenﬂlse Specmed.
amp

4-Test certificate in full or parts shall not be used for pramotional or publicity purposes.
5-Result given in report are related to sample tested.

- | Scanned by CamScanner
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Devansh Testing & Research Lahnrétnry Put.ltd.
Test Report

CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661{UK)

t House : . : ] Website ;: www.dtriab.org
Govt Approvex\i‘Tes H Contact No..01?32235415, 7080134448,E'mall : dtsipvtitd@gmalil.com, _ LICENCE No.: 1/UA/CTL/2010  _

™,

——————

Sample :  Effluent Water Sar;\ple Report No DTRLES-300919046
Submitted by Office Of Project Manager,Construction Your Ref. 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
. Peyjal Nigam Gopeshwar-246401
Sample Qty. : 5liters

Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA

Name Of Site : 0.125 MLD NEAR STEEL BRIDGE, RUDRAPARAYAG
Sample Name STP-5 INLET

Sample package & Quantity Plastic Bottle & 5 Liters

Sampling Location 0.125 MLD NEAR STEEL BRIDGE, RUDRAPA_RA YAG

Date of Sampling
Sampling Protocol

29.09.2019 -

DTRL-SOP-QCC-160

Date of Sample Receipt 30.09.2019
Date of Analysis 30.09.2019
Date of Completion 07.10.2019
S. NO. PARAMETERS UNIT © TEST RESULT ™. TEST METHOD™ -
1 pHat25°C - 7.06 APHA 4500-H+B
2 Chemical Oxygen Demand mg/l 334 APHA 5220-B
3 Bio Chemical Oxygen Demand ~ mg/I 12.9 APHA 5220-B&D
4 Total Suspended Solid mg/l 87.0 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ ' mg/l 347 APHA 4500 NH3 B
6 Total Kjeldhal Nitrogen as 'N' mg/l : 4.31 APHA 4500 Norg-N
7 Total Phosphorus mg/ 272 APHA 4500 P,D
8 Fecal Coliform MPNAOOML | - 15000 IS 1622:1981
Page 01 of 01 _ 13
DATE OF COMPLETION )
NOTE

1-Sample(g) not drawn by us unless ctherwise stated,

2-Totalpua§)il)i!y of our analytical division s limited to the Invoiced amount. ) ) fed
3-Sample will be destroyed after one month from the date of issua of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given i report are selated to sample tested.

Scanned by CamScanner
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Devansh Testing & Research Laboratary Put. Ltd.
Test Report

CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661 {UK)

; 104332° .com, Wabsite : www.dtriah.org =
Govt. Approved TestHouse  gontact No.: 0133_'{335415, 7060134448,E"mail ; dtripvtitd@gmail.com, We T9CENCE No.: 1IUAICTLR01D -

Sample :  Effluent Water Sample Report No . DTRLES-300919044

Submittedby : Office Of Project Manager,Construction Your Ref. 1 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401

Sample Qty. . §lLiters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA
Name Of Site ol 0.10 NEAR STATE BANK, RUDRAPRAYAG
Sample Name o STP-4 OUTLET .
Sample package & Quantity : Plastic Bottle & 5 Liters -
Sampling Location : \ 0.10 NEAR STATE BANK, RUDRAPRAYAG
Date of Sampling ' . 29.09.2019
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis : , 30.09.2019
Date of Completion : 07.10.2019
a\ ——
S.NO. PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD
1 pHat25°C - 5.5-9.0 7.29 APHA 4500-H+B
2 Chemical Oxygen Demand mgl 2500 239 APHA 5220-B
3 Bio Chemical Oxygen Demand mg/l 30.0 7.3 APHA 5220-B&D
4 | Total Suspended Solid mg/l 100.0 4.9 APHA 2540 -C
5 | Ammonical Nitrogen as ‘N’ mg/l 50.0 1.30 © " APHA 4500 NH3.B
6 | Total Keldhal Nitrogen as ‘N’ mgfl 100.0 3,96 APHA 45300 Norg-N
7 | Total Phosphorus mgli 5.0 0.99 : APHA 4500 P.D
8 Fecal Coliform MPN/100ML | <2-1600 . Q900 IS 1622: 1981
FRAEND***
Page 01 of 01
DATE OF COMPLETION _
NOTE

ise stated.
1-Sample(s) not drawn by us unless otherw!
iabili i fimited to the Involced amount.
g:ggﬁ\‘:l:b:;?boef ::;;2:22‘ :?t‘e?‘;‘:t‘ao;rnth from the date of issue of tast certificate unless otharwise specified.

4-Test certificate in full or parts shall not be used for promotional or publcity purposes.
5-Result given in report are related to sample tested.

I

Scanned by CamScanner




Govt. A‘pproved“re\st House
N\

Test Report

CERTIFICATE OF ANALYSIS

ly 85"

Devansh Testing & ReSe_arnh Laboratory Pvt. Ltd.

94, Shiv Ganga Industrial Estate, Laliéshwarl. Bhagwanpur, Roorkee - 247661(UK)

o3 “mall ¢ Il.com, Wehsita : www.dtrlab.org
Contact No 01;32’?.35415, 7060134448, mall : dtripvittd@gmall.com, ‘ e CENCE No. : YUAICTLIZ010

Effluent Water Sam}:le

Sample Report No DTRLES-300919045
Submitted by Office Of Project Manager,Construction Your Ref. 1644/5-1/21
. & Maintenance Unit (Ganga) Uttrakhand
Peyjat Nigam Gopeshwar-246401 ‘
‘ Sample Qty. : -5lLiters
Date of Receipt 30.09.2019
Attention Mr. S.K.VARMA

Name Of Site

Sample Name

Sample package & Quantity
Sampling Location

0.10 NEAR STATE BANK, RUDRAPARAYAG
STP4 INLET

Plastic Bottle & 5 Liters

0.10 NEAR STATE BANK, RUDRAPARAYAG

———
——

Date of Sampling 29.09.2019 —

Sampling Protocol DTRL-SOP-QCC-160

Date of Sample Receipt 30.09.2019

Date of Analysis 30.09.2019

Date of Completion 07.10.2019

S.NO. PARAMETERS UNIT _ TEST RESULT "y, TEST METHQD
1 pHat25°C - 6.91 'APHA 4500-H+B
2 Chemicat Oxygen Demand mg/l 86.4 APHA 3220-B
3 Bio Chemical Oxygen Demand mg/ 36.7 APHA 5220-B&D
4 Total Suspended Solid mg/l 92.0 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mg/l 3.14 APHA 4500 NH3-B
6 Total Kjeldhal Nitrogen as ‘N’ mg/l 409 APHA 4500 Norg-N
7 Total Phosphorus mg/l 2.16 APHA 4500 P,.D
8 Fecal Coliform MPN/100ML 900.0 1S 1622:1981
Page 01 of 01 B
DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unless otherwise stated.

- il alytical division s limited to the involced amount. )
g-g:?r:;:ilgb\:‘l}?;ef g:;targye)glaﬁer one month from the date of Issue of test certificate unless otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested.

Scanned by CamScanner
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Devansh Testing & Research Laboratary Pyt Ltd.
Test Report

CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact Na. : 01332235415, 7060134448,E"mail : dtripvtitd@gmail.com, Website : www.dtrlab.org
. LICENCE No. : 1/VAICTL2040

Govt. Approveii‘rsst House

Sample :  Effluent Water Sample Report No : DTRLES-300919043
Submittedby : Office Of Project Manager,Construction Your Ref. . 1644151121
& Maintenance Unit {Ganga) Uttrakhand \
Peyjal Nigam Gopeshwar-246401
Sample Qty. : 5liters

Date of Receipt : 30.09.2019

Attention ] : Mr. S.K.VARMA
Name Of Site : 0.075 MLD NEAR BUS STAND, RUDRAPRAYAG
Sample Name : STP-3 OUTLET
Samplg package.& Quantity : Plastic Bottle & 5 Liters -
Sampling Location : 0.075 MLD NEAR BUS STAND, RUDRAPRAYAG
Date of Sampling : 29.09.2019 '
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : . 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
o,
1\ T
S. NO. PARAMETERS UNIT LIMITS TEST RESULT ~ TEST METHOD
1 pH at 25°C - 5.5-9.0 7.16 - APHA 4500-H+B
2 Chemical Oxygen Demand mg/l 250.0 297 . APHA 5220-B
3 - | Bio Chemical Oxygen Demand ma/l 300 5% " APHA 5220-B&D
4 Total Suspended Solid mgfi 100.0 5.2 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mgfl 50.0 1.81 APHA 4500 NH3.B
6 Total Kjeldhal Nitrogen as ‘N’ mg/l 1009 2.21 APHA 4500 Norg-N
7 Totai Phosphorus mgfi 5.0 0.94 APHA 4500 ,D
8 Fecal Caliform MPNAOOML " | <2-1600 90.0 1S 1622:1981
RN D+
Page 01 of 01
DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the involced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwlse specified.
4-Test ceriificate in full or paris shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested.

— )

. : Scanned by CamScanner
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Devansh Teéting b Resem'uh Laboratary Pvt. Ltd. |

Test Report
CERTIFICATE OF ANALYSIS

94, Shiv Gahga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661{UK)

: x s K Website : www.dtrlab.org
Gowvt. Approved\Iest House  contact No.: o_@;;_z 235415, 7060134448,E'mall ; dtripvtitd@gmall.com, T ENCE No. : {UAICTLI2010

=t
¥

Sample t  Effluent Water Sample  ReportNo . DTRLES-300919042

Submitted by . Office Of Project Manager,Construction Your Ref. 1 1644/81/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. : Sliters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA
Name Of Site : 0.075 MLD NEAR BUS STAND, RUDRAPARAYAG
Sample Name : STP-3 INLET ’
Sample package & Quantity : . Plastic Bottle & 5 Liters
Sampling Location o 0.075 MLD NEAR BUS STAND, RUDRAPARAYAG '
Date of Sampling : 29.09.2018 : R
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt - : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
S. NO. PARAMETERS UNIT " TEST RESULT ™. TEST METHOD -
‘i pHat25°C - 6.96 APHA 4500-H+B
2 Chemical Oxygen Demand mgh 39.2 ‘ APHA 5220-B
3 Bio Chemical Oxygen Demand  mgh 16.5 APHA 5220-B&D
4 Total Suspended Sofid mgf! 105.0 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mgfl 469 APHA 4500 NH3-B
& | Total Kjeldhal Nitrogen as 'N'. mgfl "~ 508 ~ APHA 4500 Norg:N
7 Total Phosphorus . mg/i 312 APHA 4500 P,D
8 | FecalColiform MPN/100ML | - 9000 1S 1622:1981
Page 01 of 01 ‘ SE
DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unlessI othler:fvisite zt?;ett}j‘. ivolced amount.

o ility of our analytical divislon Is limite © ‘
g-g;‘ﬂ;nz%y& gestroyeyt: after one month from the date of tssue of test certificate unless otherwlse specified.
4-Test certificate in full or parts shall not be used for promotiona or publicity purposes.
5-Resuit given in report are related to sample tested.

Scanned by CamScanner
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Devansh Testing & Research Laboratory Put. Ltd.
| Test Report |

CERTIFICATE OF ANALYSIS
94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 2476861(UK)

Govt Approved TestHouse  contact No. : 01332235415, 7060134448,E'mall : dtripvtitd@gmail.com, Website : www.dtrlab.org
o LICENCE No. : 1/UAICTLI2010
Sample . Effluent Water Sample Report No : DTRLES-300919040
Submittedby . Office Of Project Managér,Construction Your Ref. . 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. : 5liters
Date of Receipt : 30.09.2019
Attention . . Mr. S.K.VARMA
Name Of Site : 0.10 MLD NEAR RUDRA COMPLEX, RUDRAPRAYAG
Sampile Name : STP-2 OUTLET
Sample package & Quantity Plastic Bottle & 5 Liters )
Sampling Location : 0.10 MLD NEAR RUDRA COMPLEX,RUDRAPRAYAG
Date of Sampling ' : . 29.09.2019
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis : 30.09.2019
bate of Completion : 07.10.2019
‘ ™ —
S. NO. PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD
1 pH at 25 °C ' - 559.0 7.32 APHA 4500-H+B
2 Chemical Oxygen Demand mg/l 250.0 247 APHA 5220-B
3 Bio Chemical Oxygen Demand mgl 30.0 7.1 APHA 5220-B&D
4 Total Suspended Solid mg/l 100.0 4.9 APHA 2540-C
5 | Ammonical Nitrogen as ‘N’ mg/l 50.0 1.37 APHA 4500 NH3>-B
6 Total Kjeldhal Nitrogen as 'N' mgil 100.0 2.21 APHA 4500 Norg-N
7 | Total Phosphorus mg/l 5.0 1.03 APHA 4500 P.D
8 | Fecal Caliform MPN/100ML | <2-1600 90.0 1S 1622:1981
*ERREN]D*¥*
' 5 TN
Page 01 of 01 , SN
e [ phote ) ;
: \‘3, \,‘
e . " kY -
DATE OF COMPLETION _ PERSON-IN-CHARGE
NOTE

1-Sample(s) nol drawn by us unless otherwise stated.

2-Total liability of our analytical division is fimited to the invoiced amount.

3-Sample will be destroyed after one month fram the date of issue of test certificate unless otherwise spacified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Reasult given in report are related to sample lested.

. Scanned by CamScanner




Test Report

CERTIFICATE OF ANALYSIS

. Gowvt. Approvéﬂ ]est House
\~

Devansh Tééting f Research Laboratory Put. Ltd.

\)f?Xj

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roarkee - 247661(UK)

: : K bslte : www.dtriab.org
Contact No. : 01._33‘2.'23541 8, 7060134448,E"mall : dtripvtitd@gmall.com, Webs VIENCE No. : 1UAJ 2010

Effluent Water Sa;‘m ple

Sample Report No DTRLES-300919041
Submitted by Office Of Project Manager,Construction Your Ref. 1644/S-1121
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. 5 Liters
Date of Receipt 30.10.2019
Attention Mr. S.K.VARMA
Name OfF Site 0.10 MLD NEAR RUDRA COMPLEX

Sample Name

Sample package & Quantity
Sampling Location

Date of Sampling
Sampling Protocol

STP-2 INLET

Plastic Bottle & 5 Liters -

0.10 MLD NEAR RUDRA COMPLEX
29.09.2019

DTRL-SOP-QCC-160

—
—

Date of Sample Receipt 30.09.2019

Date of Analysis 30.09.2019

Date of Completion 07.10.2019

S. NO. PARAMETERS UNIT TEST RESULT . TEST METHOD.
1 pHat25°C - al 7.14 APHA 4500-H+8
2~ | Chemical Oxygen Demand mgh 113.0 APHA 5220-B
3 Bio Chemical Oxygen Demand mg/! 35.1 APHA 5220-B&D
4 Total Suspended Solid mg/l 78.0 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mgfl 3.81 APHA 4500 NH>-B
6 Total Kjeldhal Nitrogen as ‘N’ mgfl 496 APHA 4500 Norg-N
7 Total Phosphorus mg/l 2.12 APHA 4500 P.D
8 | Feca!Coliform MPN/100ML 900.0 IS 16221981
Page 01 of 01 s
DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unlesslolhier;vlsl? zt?te‘g. - eiced amount

<Total Yability of our analytical division is limited to the invoiced amount. )
%—gzt;plgbwilrb% d:stroye)g after one month from the date of [ssue of test certificate unfess otherwise specified.
4-Test certificate In full or parts shall not be used for promotional or publicity purposes.
5-Rasult given in report are related to sample tested.

‘Scanned by CamScanner




" Gowt Approved Test House
\

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpu®,
Contact Mo, : 013327235415, 70601 34448,E'malil : diripviitdSs

1Y 90

./Dé.\v‘ansh Tasiing' & Research Labaratary Put. Ltd.

Test Report

CERTIFICATE OF ANALYSIS
Roarkee - 247661{UK)

mail.com, Website : www.dtrlab.oECENcE No. : /UAICTLI2010

Effluent Water Sample

Sample Report No DTRLES-300919039
Submitted by Office Of Project Manager,Construction Your Ref. 1644/8-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. § Liters
Date of Receipt 30.09.2019
Attention Mr. S.K.VARMA
Name Of Site : 0.075MLD NEAR ANOOP NEG! SCHOOL, RUDRAPRAYAG
Sample Name STP-1 QUTLET ' -
Sample package & Quantity : Plastic Bottle & 5 Liters '
Sampling Location 0.075MLD NEAR ANOOP NEGI SCHOOL, RUDRAPRAYAG
Date of Sampling : 29.09.2019
Sampling Protocol DTRL-SOP-QCC-160
Date of Sample Receipt 30.09.2019
Date of Analysis 30.08.2019
Date of Completion 07.10.2019
_\ o
S.NO. PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD .
1 pHat25°C - 5.59.0 7.11 APHA 4500-H+B
2 Chemical Oxygen Demand mgf! 250.0 220 APHA 5220-B
3 Bio Chemical Oxygen Demand mgh 30.0 8.5 APHA 5220-B&D
4 Total Suspended Sofid mg/l 100.0 56 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mg/l 50.0 1.29 APHA 4500 NH3-8
& | Total Kjeldhal Nitrogen as 'N' mgfl 100.0 2.10 APHA 4500 Norg-N
7 Total Phosphorus mgil 5.0 0.98 APHA 4500 P,D
8 Fecal Coliform MPNAOOML | <2.1600 90.0 1S 1622:1981
*RAEND*#*
Page 01 of 01
DATE OF COMPLETION

NOTE

1-Sample(s) not drawn by us unies
2-Tatal Hability of our analytical divisio
3-Sample will be destroyed ‘after one mo!
4-Test certificate in full or parts shall not

5-Result given in report are related {o samp

ss otherwise siat
n is limited t0
nth from the date
be used for promo
lo lested.

y \ced amount. ) .
o mv%ﬂcesg)ue of test centificate unless otherwise specified.

tional or publiclty purposes.
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I]evansh ﬁstiﬁg & Research Laboratory Pvt. Ltd.
Test Report

CERTIFICATE QF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)

Govt. Approved Test House C vt *mall : i, Website : www.dtrlab.org
App ! antact Na. : 01332'235415, 7060434448,E'mall : diripvtitd@gmall.com, TS CENGE No. : UAICTLO%

L. LT
A

————
———

Sample . Effluent Water Sample Report No .  DTRLES-300919038

Submitted by . Office Of Project Manager,Construction Your Ref. C 1 16441S4121
& Maintenance Unit (Ganga) Uttrakhand ‘
Peyjal Nigam Gopeshwar-246401 '
Sample Qty. : 5liters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA
Name Of Site : 0.075MLD NEAR ANOOP NEGI SCHOOL, RUDRAPARAYA
Sample Name N STP-1INLET :
Sample package & Quantity : Plastic Bottle & 5 Liters
Sampling Location ' : 0.075MLD NEAR ANOOP NEGI SCHOOL, RUDRAPARAYAG
Date of Sampling : 29.09.2019 ' -
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt - : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
S.NO. | PARAMETERS , UNIT TEST RESULT “" TEST METHOD -
1 pHat25°C - 6.76 APHA 4500-H+B
2 Chemical Oxygen Demand mgft 34.0 _ APHA 5220-B »
3 Bio Chemical Oxygen Demand mg/l 12,9 APHA 5220-B&D
4 | Total Suspended Solid mg! 115.0 APHA 2540 -C
5 | Ammonical Nittogen as'N' mgfl 462 ~ APHA 4500 NHs-B
6 Total Kjeldhal Nitrogen as ‘N’ mafl : 5.10 APHA 4500 Norg-N
7 Total Phosphorus mg/l 2.16 . APHA 4500 P.D
8 | Fecal Coliform MPN/100ML 1600.0 IS 1622:1981
Page 01 of 01 SR
DATE OF COMPLETION
NOTE
1-Sample(s) not drawn by us ur::a?'s,| othler;vlsue gt?tetg.e nvolced amount
- i : | | division is limited to .
%-gﬁ,ﬂ:bmg g:;t?gse%ﬁg?ter one mmonth from the date of issus of test certificate unless otherwise specified.

4-Test certificate in full or parts shall nat be used for promotional or publiclty purposes.
§-Regult given In report are ralated to sample tested.

S . Scanned by CamScanner
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Test Report
CERTIFICATE OF ANAL.YSIS
‘ 94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 2"‘:1:;’::@ _
Govt. ApproveJTe\stHouse Contact No. : 01332°235415, 7060134448,E'mail : dirlpvtitd@gmall.com, Website : www. "LICENCE No. : YUAICTL/2010
Sample :  Effluent Water Sample Report No : DTRLES-300919048
Submitted by :  Office Of Project Manager,Construction Your Ref. T 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. : Sliters
Date of Receipt : 30.09.2019
Attention : Mr. S.K.VARMA :
Name Of Site : 50KLD NEAR SUBHASH NAGAR, KARANPRAYAG
Sample Name , : STP-3 OUTLET .
Sample package & Quantity : Plastic Bottle & 5 Liters
Sampling Location : ] 50KLD NEAR SUBHASH NAGAR, KARANPRAYAG
Date of Sampling ‘ : 29.09.2019
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis- : 30.08.2018
Date of Completion : 07.10.2019
\ _____
S. NO. PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD
1 pHat25°C - 5.5-9.0 7.41 : APHA 4500-H+B s
2 Chemical Oxygen Demand mgft 250.0 276 APHA 5220-B
3 | Bio Chemical Oxygen Demand maft 30.0 54 APHA 5220-B&D
4 Yotal Suspended Solid moft 100.0 43 APHA 2540 -C
5 | Ammonical Nitrogen as ‘N’ mg/l 50.0 1.35 APHA 4500 NH3.B
& | Total Kjeldhal Nitrogen as ‘N' mgft 100.0 2148 APHA 4500 Norg-N
7 Total Pho‘sphoms mgll 5.0 1.01 APHA 4500P,D
8 Fecal Coliform MPN/10OML | <2.1600 700 IS 1622:1981
TRHEND***
Page 01 of 01
.;’s, ~ /__‘\'\:j;/ GE
PERSONYN-CHAR
DATE OF COMPLETION .
NOTE

1-Sample(s) not drawn by us unless otherwise stated.

jabili j is limited to the Invoiced amount.
2-?@ ﬂabxl‘?;; g:;‘z:gsle)‘lju :;‘e?i;ﬂorr:\:mh from the date of issue of test cartificate :;ﬂess otherwise specified.
3&::: ?::rtiﬁ'mte in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested.

Scanned by CamScanner
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%, Devansh Testing & Research Laboratary Pt. Ltd.
Test Report

CERTIEICATE OF ANALYSIS

- 94, Shiv Ganﬁa industrlal Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661{UK)
Govt. Approved House . . ito : www.dtriab.org
Approved Ts\-ﬁf s contaq No. : 013327235415, 7060134448, E'mall : diripwiitdggmall.com, Webslto : 10 ENCE No. : FUACTL2010

Sample :  Effluent Water S;imple Report No : DTRLES-300919049

Submittedby : Office Of Project Manager,Construction Your Ref. : 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand ‘
Peyjal Nigam Gopeshwar-246401

Sample Qty. . 5liters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA
Name Of Site : S50KLD NEAR SUBHASH NAGAR, KARANPRAYAG
Sample Name 4 : STP-3 INLET
Sample package & Quantity : Plastic Bottle & 5 Liters v
Sampling Location : 50KLD NEAR SUBHASH NAGAR, KARANPRAYAG —
Date of Sampling ‘ : - 29.09.2019
Sampling Protocol T DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
o ™o e
S. NO. PARAMETERS: i UNIT TEST RESULT ATEST METHOD
1 pHat25°C . : - 6.34 APHA 4500-H+B
2 Chemical Oxygen Demand ‘mg/l 109.0 APHAS5220 | 7
3 | Bio Chemical Oxygen Demand mg/l 420 APHA 5220-B&D
4 Total Suspended Solid mg/l 96.0 APHA 2540 -C
5 Ammonical Nitrogen as'N’ mg/t 6.20 * APHA 4500 NHs-B
6 Total Kjeldha! Nitrogen as ‘N’ mg/ 521 APHA 4500 Norg-N
7 Total Phosphorus mghl 492 APHA 4500 P.D
8 Fecal Coliform MPN/100ML 800.0 1S 1622:1981
***END** *
Page 01 of 01 -
DATE OF COMPLETION PERSON-IN-CHARGE
NOTE

s

1-Sample(s) not drawn by us unless otherrvis“e ezt?te‘g. - iced amount
Tt ility of our analytical division is lim o the inv . .
%—S?r?llp.:gw:rbe destroye?aﬂer one month from the date of issue of test certificate unlass otherwise specified.

4-Tes certificate in full or parts shall not be used for promotional o publicity purposes.
5-Result given in raport are related to sample tested.

. . Scanned by CamScanner
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Devansh Testing & Research Laboratory Pyt. Ltd.
Test Report

CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industriai Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(U K)

Govt. A fo\;é Test House .t O : i, Webslte : www.dtrlab.org
PP { Contact No :01?32235415. 7060134448,E'mall : dtripvtitd@gmatl.com, LicENCE No. : 1uAICTLR01

Sample . Effluent Water Sample Report No . DTRLES-300919036

Submitted by . Office Of Project Manager,Construction Your Ref. : 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401 .
Sample Qty. : 5liters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA :

Name of Site : 0.10 MLD WORD NO.183, KARANPRAYAG

Sample Name : STP-5 OUTLET :

Sample package & Quantity Plastic Bottle & 5 Liters

Sampling Location o 0.10 MLD WORD NO.1&3, KARANPRAYAG

Date of Sampling : 29.09.2019 -

Sampling Protocol : DTRL-SOP-QCC-160

Date of Sample Receipt : 30.09.2018

Date of Analysis : 30.09.2018

Date of Completion : 07.10.2019

S. NO. PARAMETERS UNIT LMITS | TESTRESULT | ™. TESTMETHOD -
1 pHat25°C - §5890 | 7.28 APHA 4500-H+B
2 Chemical Oxygen Demand mgfl 250.0 236 , APHA 5220-B s -
3 Bio Chemical Oxygen Demand mg/l 30.0 74 APHA 5220-B&D
4 | Total Suspended Solid mgh 1000 8.1 APHA 2540 -C
5 | Ammonical Nitrogen as ‘N’ , mgfl 50.6 1.17 ~ APHA 4500 NH3-B
& | Total Kjeldha! Nitrogen as ‘N mgh 100.0 2.10 APHA 4500 Norg-N
7 | Total Phosphorus - mgh - 5.0 1.02 APHA 4500 P,D
8 Fecal Coliform ’ MPN/100ML <2.1600 | 80.0 . IS 1622:1981
~ Page 01 of 01
DATE OF COMPLETION

NOTE
1-Sample(s) not drawn by us unless otharwise stated.

- iabili ical divislon s limited to the invoiced amount. ) _
%—gc;t;lsizb\:tllli:ly;g gz;;s:;?:?ter one month from the date of issue of test certificate untess otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publiclty purposes.
5-Result given In report are related to sample tested.

Scanned by CamScanner




Gowt, Approved\ Test House

Test Report
CERTIFICATE OF ANALYSIS

bt

Devansh Testing & Research Laboratory Pvt. Ltd.

94, Shiv ngéa Industrlal Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)
Contact No. : 01332°235415, 7060134448,E'mall : dtripvtitd@gmall.com, Websits : www.dtrlab.org

LICENCE No. : 1/UA/ICTL/2010

———

Sample Effluent Water Sample

Submitted by

Office Of Project Manager,Construction
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401

Report No DTRLES-300919037
Your Ref. : 1644/S-1/21
Sample Qty. 5 Liters

Date of Receipt 30.09.2019

Attention : Mr. S.K.VARMA

Name Of Site : 0.10 MLD WARD NO 1&3, KARANPARAYAG

Sample Name : STP-5INLET

Sample package & Quantity Pilastic Bottle & 5 Liters

Sampling Location o 0.10 MLD WARD NO 1&3, KARANPARAYAG

Date of Sampling : 29.09.2019 -

Sampling Protocot : DTRL-SOP-QCC-160

Date of Sample Receipt - : 30.09.2019

Date of Analysis : 30.09.2019

Date of Completion 07.10.201¢9

S. NO. PARAMETERS UNIT TEST RESULT \ TEST METHOD— .

1 pHat25°C - 6.85 APHA 4500-H+B
2 Chemical Oxygen Damand mgf 48.7 APHA 5220-B
3 Bio Chemical Oxygen Demand mg/l 20.1 APHA 5220-B&D
4 | Total Suspended Sofid mgll 96.0 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mgfl 3.19 APHA 4500 NH3-B
8 Total Kjeldhal Nitrogen as ‘N’ mg/l 427 APHA 4500 Norg-N
7 Total Phosphorus mg/i 211 APHA 4500 P,D

DATE OF COMPLETION

Page 01 of 01

NOTE

1-Sample(s) not drawn by us unless otherwise stated.

2-Total fiability of our analytical division is limited to the involced amount.

3.Sample will be destroyed after on.

o month from the date of issue of test cerlificate unless otherwise specified.

4-Test certificate In full or parts shall not be used for promotional or publicity purposes.

5-Result given In repart are related to sample tested.

Scanned by CamScanner
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% Devansh Testing & Research Laboratory Pyt. Lid.
Test Report

CERTIFICATE OF ANALYSIS

< , 94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 2475“"”:’
Govt. Approved Test House  ~ Contact No. : 01332:235415, 7060134448, Emall : dtripvtituggmall.com, Website s wwwdtelabor® oy . 4p et 1201

Sample :  Effluent Water Sample Report No : DTRLES-300919035

Submitted by :  Office Of Project Manager,Construction Your Ref. © 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401

Sample Qty. : 5liters
Date of Receipt : 30.09.2019

Attention : : Mr. S.K.VARMA
Name Of Site : 0.10 MLD OLD BRIDGE, KARANPRAYAG
Sample Name ) : STP-2 OUTLET
Sample package & Quantity : Plastic Bottle & 5 Liters .
Sampling Location : 0.10 MLD OLD BRIDGE, KARANPRAYAG
Date of Sampling : 29.09.2019
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019 '
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
W —
S.NO PARAMETERS UNIT LIMITS TEST RESULT ) TEST METHOD

1 pHat25°C - 5.5-9.0 7.15 APHA 4500-H+B

2 | Chemical Oxygen Demand _ mgil 250.0 23.0 APHA 5220-B .

3 | Bio Chemical Oxygen Demand mgll 30.0 6.2 APHA 5220-B&D

4 Total Suspended Solid mg/! 100.0 6.5 APHA 2540-C

5 | Ammonical Nitrogen as ‘N’ mgfl 50.0 1.12 ; APHA 4500 NH3-B

6 | Total Kjeldhal Nitrogen as ‘N’ mghl 100.0 2.30 APHA 4500 Norg-N

7 | Total Phosphorus mg/i 5.0 0.91 APHA 4500 P,D

8 | Fecal Coliform MPN/MOOML | <2.1600 70.6 1S 1622:1981

dokk QN
Page 01 of 01 B
AT
DATE OF COMPLETION PERSON:IN-CHARGE
' NOTE

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invaiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificale in full or parts shall not be used for promoational or publicity purposes,

5-Result given in report are related to sample tested.

. Scanned by CamScanner
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Devansh Testing & Research Laboratory Pvt. Ltd.

Test Report
CERTIFICATE OF ANALYSIS

94, Shiv Ganga industrial Estate, Lakeshwarl, Bhagwanpur, Roorkea - 247661(UK)

Govt. Approved TestHouse  contact No. : 01332235415, 7060134448,E-mall : diripviitd@gmail.com, Webslte : www.dtrlab.org
\ o i : LICENCE No. : 1/UAICTL/2010

R S

Sample . Effluent Water Sample Report No :  DTRLES-300919034
Submittedby : Office Of Project Manager,Construction Your Ref. : 1644iS-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. : §liters

Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA

Name Of Site : 0.10 MLD OLD BRIDGE, KARANPRAGAYAG

Sample Name : STP-2 INLET

Sample package & Quantity : Plastic Bottle & 5 Liters .

Sampling Location : 0.10 MLD OLD BRIDGE, KARANPRAGAYAG . -

Date of Sampling ‘ : 23.88:2019 29-A-/9

Sampling Protocol : DTRL-SOP-QCC-160

Date of Sample Receipt : 29.09.2019

Date of Analysis : 30.09.2019

Date of Completion : 07.10.2019

™ —
S§. NQ. PARAMETERS ~UNIT . TEST RESULT - TEST METHOD
1 pH at 25 °C - ’ 6.73 APHA 4500-H+B
2 Chemical Oxygen Demand mgfl 38.1 APHA 5220-B -
3 - |Bio Chemical Oxygen Demand mg/| 134 APHA 5220-B&D
4 Total Suspended Sofid ’ mg/! 112.0 APHA 2540 -C
5 Ammenical Nitrogen as ‘N’ j mg/l 592 APHA 4500 NH3.B
& | Total Kjeldhal Nitrogen as ‘N’ mgl - 4.07 APHA 4500 Norg-N
7 Total Phosphorus mg/ ‘ 1.93 APHA 4500 PD
8 Fecal Coliform MPN/100ML 1600.0. IS 1622:1981
KRREND** %
Page 01 of 01
DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liabllity of our analyticat division Is limited to the Invoiced amount.

3-Sample will be destroyed after ane month from the date of Issue of test certlficate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given In report are related to sample tested.
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Devansh Testing & Research Laboratory Pt. Ltd.
Test Report

CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Eatate, Lakeshwari, Bhagwanpur, Roorkee - 24766 1(UK)

Govt Approved TestHouse  gontact No.: 01332?25415, 7060134448,E'mall : dtripvtitd@gmall.com, Website : www.dtrlab.ollgce"ce No. - 1UA/CTLI2010

Sample .__Effluent Water Samiple Repost o ——DIREES-366040032— —

—

Submitted by : Office Of Project Manager,Construction Your Ref. : 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401

Sampie Qty. . 5liters
Date of Receipt : 30.09.2019

_Aftention : Mr. S.K.VARMA

Name Of Site L 0.05 MLD POLICE CHOWKI, KARANPRAGAYAG

Sample Name : STP-1 QUTLET

Sample package & Quantity : Plastic Bottle & 5 Liters

Sampling Location : 0.05 MLD POLICE CHOWKI, KARANPRAYAG B

Date of Sampling : 29.09.2019

Sampling Protocol : : DTRL-SOP-QCC-160

Date of Sample Receipt : 30.09.2019

Date of Analysis : 30.09.2019

Date of Completion : 07.10.2019

| 5.NO. PARAMETERS uNIT UMITS TEST RESULT ™. TEST METHOD
1 pHat25°C - 55-9.0 6.96 APHA 4500-H+B
2 Chemical Oxygen Demand mg/l 250.0 26.0 APHA 5220-B
3 Bio Chemicat Oxygen Demand mg/l 30.0 6.7 APHA 5220-B&D
4 - | Total Suspended Solid mg/l 100.0 712 APHA 2540-C
5 Ammonical Nitrogen as ‘N’ mgA 50.0 1.90 APHA 4500 NHa.B
6 | TotalKjeldhat Nitrogen as ‘N’ mg/l 100.0 211 APHA 4500 Norg-N
7 | Total Phosphorus mgfl 5.0 0.97 APHA 4500 P,D
8 | Fecal Coliform . MPNAOOML | <2-1600 90.0 IS 1622:1981

#**END***
Page 01 of 01
DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unless otherwise stated,

2-Total Kability of aur analytical division Is limited to the involced amount. ] ' )
3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise spacified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested.

’ : Scanned by CamScanner
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Devansh Testihg & Research Lahurattjry Put. Ltd.

Test Report
CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 2476681(UK)

Contact No. : 01332°235415, 7060134448,E"mall : dtripvtit all.com, Website : www.dirlab.org
013 ' /E'mall : diripvtitd@gm " LICENCE No. : /UAICTL/2010

Govt. AppréVe\d Test House
N\

— —
Sample :  Effluent Water Sample | Report No : DTRLES-300915033
Submitted by : Office Of Project Manager,Construction Your Ref. 1 1644/5-1/21

& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401

Sample Qty. : Sliters
Date of Receipt : 30.09.2018

Attention : Mr. S.K.VARMA
" Name Of Site : 0.05MLD POLICE CHOWK! , KARANPARAYAG
Sample Name : STP-1 INLET
Sample package & Quantity : Plastic Bottle & 5 Liters ' -
Sampling Location : 0.05MLD POLICE CHOWKI NALA, KARANPRAGAYAG
Date of Sampling ‘ : 29.09.2019
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
- Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
ﬁ;""". —
5. NO. PARAMETERS UNIT TEST RESULT o TEST METHOD
1 ipH ai 25°C - 6.61 . APHA 4500-H+B _
2 Chemical Oxygen Demand mg/l 82.0 - APHA 5220-B s
3 |Bio Chemical Oxygen Demand mg/l 225 ‘ APHA 5220-B&D
4 Tota! Suspended Solid mgfl 97.0 APHA 2540 -C
5. {Ammonical Nitrogen as’N' mgfl 6.96 _ APHA 4500 NH3.B
5 Total Kjeldhal Nitrogen as ‘N’ mgt : 4.28 APHA 4500 Norg-N
7 Total Phosphorus mg/l 742 APHA 4500 P.D
8 Fecal Coliform MPN/100ML 1600.0 15 1622:1981
AR N DA **
Page 01 of 01 oE
DATE OF COMPLETION
NOTE -

1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical division is limited to the invoiced amount. .

3-Sample will be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested,

u
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Devansh Testing & Research Laboratary Pvt. Ltd.
Test Report

CERTIFICATE OF ANALYSIS
94, Shiv Ganga industrlal Estate, Lakoshwarl, Bhagwanpu

r, Roorkee - 247664 {UK)
Website : www.dtrlab.org

Govt. Approved TSt HOUS® Contact No. s 013327235415, 7060134448,E-mall : diripvtitd@gmall.com, LICENCE No. : 1IUAICTL2010 .
Sample - Effluent Water Sample ReportNo : DTRLES-300915030
Submittedby : Office Of Project Manager,Construction Your Ref. : 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. : §liters

Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA
Name Of Site e 0.05 MLD SANGAM NALA, NANDPRAYAG
Sample Name : STP-2 QUTLET
Sample package & Quantity : Plastic Bottle & 5 Liters
Sampling Location : 0.05 MLD SANGAM NALA, NANDPRAYAG .
Date of Sampling : 29.09.2019
Sampling Protocol ‘ H DTRL-SOP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion , : . 07.10.2019
S. NO. PARAMETERS UNIT LUMTS | TEST RESULT . TEST METHOD
1 pHat25°C - 5.5-8.0 7.18 APHA 4500-H+B
2 Chemical Oxygen Demand maft 2500 29.0 -~ APHA 5220-B
3 Bio Chemical Oxygen Demand mgfl 30.0 7.2 APHA 5220-B&D '
4 | Total Suspended Solid mg/l 100.0 43 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mg/t 50.6 18 APHA 4500 NH3-B
6 Total Kjeldhal Nitrogen as ‘N’ mgh 100.0 213 - APHA 4500 Norg-N
7 | Total Phosphorus mg/l 5.0 0.99 APHA 4500 P,D
8 Fecal Coliform MPN/100ML | <2.1600 80.0 1S 1622:1981
RN RN K
Ve w.\\
Page 01 of 01 /<:‘ :\\
- /» sz |7,
Ly
DATE OF COMPLETION PERSON=|N:€HARGE
NOTE

. 1-Sample(s) not drawn by us unless otherwise stated.
2-Total liability of our analytical division is limited to the invoiced amount.
3-Sample wili be destroyed after one month from the date of issue of test certificate unless otherwise specified.
4-Test certificate in full or parts shall not be used for prometional or publicity purpeses.
5-Result given in report are relaled {o sample tested.
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Devansh Testing & Research Laboratory Pyt. Ltd.
Test Report

CERTIFICATE OF ANALYSIS
94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247681(UK)

Govt. APPm\"'ed\TeS' House  Contact No. : 01332235415, 7060134448,E'mall 1 diripviitdggmall.com, Webslite ! W“'"‘"'""°!'_$QENCE No. : H/UNCTILI2010
N T
Sample Effluent Water Sample Report No DTRLES-300919034
Submitted by Office Of Project Manager,Construction Your Ref. 1644/S-1121
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. 5 Liters
Date of Receipt 30.09.2019
Attention Mr. S. K.VARMA
Name Of Site 0.05 MLD SANGAM NALA, NANDPRAYAG
Sample Name STP-Z INLET
Sample package & Quantity Plastic Bottle & § Liters -
Sampling Location 0.05 MLD SANGAM NALA, NANDPRAYAG i
Date of Sampling .23.08-2019 2q-09-1Y . ?
Sampling Protacol DTRL-SOP-QCC-160 :
Date of Sample Receipt 30.09.2019
Date of Analysis 30.09.2019
Date of Completion 07.10.20198
8. NQ. PARAMETERS UNIT TEST RESULT ' TEST METHOD
1 pHat25°C - 6.89 APHA 4500-H+B e
2 Chemical Oxygen Demand mg/l 172.0 APHA 5220-B
3’ | Bio Chemical Oxygen Demand mg#l 61.0 APHA 5220-B&D
4  |Total Suspended Solid mg/l 115.0 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mg/l v 6.21 APHA 4500 NH3.B
6 | Total Kjeldhal Nitrogen as ‘N’ mg/i 415 APHA 4500 Norg-N
7 | 7Total Phosphorus mg/l 347 APHA 4500P,D
8 Fecal Coliform MPN/100ML 1600.0 IS 1622:1981
* R E‘N D* ok
Page 01 of 01
DATE OF COMPLETION

NOTE

ise stated.
1-Sample(s) not drawn by us unless otherwise s ,
iability ivision is limited to the involced amount, ] )
gﬁ:&ﬂ;}m 3:;32333 ?ﬁ‘e?‘z‘:e rmonth from the date of Issue of test certificate unless otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publicity purposes.
5-Result given in report are related to sample tested.
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Devansh Testing & Research Laboratary Put. Ltd.
Test Report
) CERTIFICATE OF ANALYSIS
T 94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661 wK)
Govt. Approved TestHouse  contact No. : 01332235415, 7080134448, Emali : diripvittd@gmal.com, Website wenwlriahold oo o onyi6ry 1ongg
Sample :  Effluent Water Sample Report No . DTRLES-300919028
Submitted by Ofﬁcg Of Project Manager,Construction Your Ref. : 1328/8-113
& Maintenance Unit {Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. 1 Sliters
Date of Receipt : 30.09.2019
Attention : Mr. S.K.VARMA
Name Of Site : , 0.10 MLD FOREST NALA, NANDPRAYAG
Sample Name : STP-1+43 QUTLET
Sample package & Quantity Plastic Bottle & 5 Liters
Sampling Location . 0.10 MLD FOREST NALA, NANDPRAYAG )
Date of Sampling ~ : 29.09.2019 -
Sampling Protocol : DTRL-SOP-QCC-160
Date of Sample Receipt . : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
S. NO. PARAMETERS UNIT LIMITS _' TEST RESULT ’“'\f TEST METHOD -
1 pHat25°C - 5.5-9.0 7.14 APHA 4500-H+B
2 | Chemical Oxygen Demand mgA 250.0 239 APHA 5220-B
3 Bio Chemical Oxygen Demand mgfi 30.0 6.2 APHA 5220-B&D
4 Total Suspended Solid mg 100.0 45 APHA 2540 -C
5 Ammonical Nitrogen as ‘N’ mgfl 50.0 1.54 APHA 4500 NH3.B
6 | TotalKjeldhal Nitrogen as ‘N’ mgA 100.0 2.31 APHA 4500 Norg-N
7 | Total Phosphons . mg/l 50 0.98 APHA 4500 PD
8 Fecal Coliform MPN“OOML <2-1600 . 70.0 IS 1622:1981
Page 01 of 01
DATE OF COMPLETION . = - ———
NOTE .
d
1-Sample(s) not drawn by us unless otherwise stated. L
2-Tota|plia§)il)ity of our analytioal dwislon 's ltlg,::gg\t&g‘galrev gm:;" ;‘ut'e‘st cedlificate unless otherwise specified.
3-Sample will be destroyed after one man 3 for promotionai or publicity purposes. 3
4-Test certificate in full or parts shall not be use o;p :
5 Result given in report are relatad to sample tested. !

a Scanned by CamScanner
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Devansh »Testing & Research Laboratory Pyt. Ltd.
Test Report

CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 247661(UK)

Govi. A rove& Test House . 041 . . ¥ Website ; www.dtrlab.org
PP < Contact No. : 01332°235415, 7060134448,E°'mall : dtripvtitd@gmall.com, We LICENCE No. : 1IUAICTLI2010

Sample :  Effluent Water Sample : Report No :  DTRLES-300919029

Submitted by . Office Of Project Manager,Construction Your Ref. : 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. : 5Sliters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA

Name Of Site -l 0.10 MLD FOREST NALA, NANDPRAYAG

Sample Name : STP-1+3 INLET

Sample package & Quantity : Plastic Bottle & 5 Liters

Sampling Location : 0.10 MLD FOREST NALA, NANDPRAYAG

Date of Sampling : 29.09.2019 -

Sampling Protocol : DTRL-SOP-QCC-160

Date of Sample Receipt . : 30.09.2019

Date of Analysis : 30.09.2019

Date of Completion : 07.10.2019

S. NO. PARAMETERS UNIT TEST RESULT A TEST METHOD- .

1 pHat25°C - 6.72 APHA 4500-H+B
2 .} Chemical Oxygen Demand mgh 152.0 APHA 5220-B |
3 Bio Chemical Oxygen Demand mg/l : 56.0° APHA 5220-B&D
4 Total Suspended Solid mg/l 115.0 APHA 2540 -C
5 | Ammonical Nitrogen as ‘N’ mg/l 7.13 APHA 4500 NH3.B
& {7Total Kjeldhal Nitrogen as ‘N’ . mg/l 5.33 APHA 4500 Norg-N
7 Total Phosphorus mg/l 497 APHA 4500 P,D
8 | Fecal Coliform MPN/100ML 800.0 IS 1622:1981

Page 01 of 01

DATE OF COMPLETION

NOTE

1-Sample(s) not drawn by us unless oth_en{vlse stated. )

2-Total liabifity of our anzlytical division is fimited to the invoiced amount, ]

3-Sample will be destroyed after one manth from the date of Issue of tes_l certificate unless otherwise spscified.
4-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested.

‘LI

Scanned by CamScanner
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Devansh Testing & Research Laboratory Put. Ltd.
Test Report

CERTIFICATE OF ANALYSIS

D 94, Shiv Ganga industrial Estate, Lakeshwarl, Bhagwanpur, Roorkes - 2416:: g
y ‘ H L AiTan.
Govi. Approved TestHouse contact No. : 04332-235415, 7060134448,E"mall : dirlpvtitd@gmail.com, Website : www. "9 CE No.: JUAICTLZO10

(UK)

Sample . Effluent Water Sample Report No : DTRLES-300919027

Submittedby : Office Of Project Manager,Construction Your Ref. : 1644/8-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401

Sample Qty. : 5liters
Date of Receipt 30.09.2019

Attention : Mr. S.K.VARMA
Name Of Site : S50KLD OLD SUSPENSION BRIDGE CHAMOLI '
Sample Name : STP-5 QUTLET -
Sample package & Quantity : Plastic Bottle & 5 Liters
Sampling Location : S0KLDOLD SUSPENSION BRIDGE CHAMOL!
Date of Sampling : 29.09.2019
Sampling Protocol H DTRL-SCP-QCC-160
Date of Sample Receipt : 30.09.2019
Date of Analysis : 30.09.2019
Date of Completion : 07.10.2019
’.,\ ~~~~~
S. NO. PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD
1 pHat25°C - 5.5-9.0 7.25 APHA 4500-H+B
2 | Chemical Oxygen Demand mgf 250.0 26.8 APHA 5220-B
3 | Bio Chemical Oxygen Demand mg/l 30.0 71 APHA 5220-B&D
4 | Total Suspended Solid mg/l 100.0 5.6 : APHA 2540 -C
5 | Ammonical Nitrogen as ‘N’ mgfl 50.0 247 APHA 4500 NH3.B
6 | Total Kjeldhal Nitrogen as ‘N’ mg/t 100.0 3.13 APHA 4500 Norg-N
7 | Total Phosphorus mg/l 5.0 1.09 APHA 4500 P,D
8 | Fecal Coliform MPN/AOOML | <2_1600 80.0 1S 1622:1981
FRRPN D***
Page 01 of 01 -
DATE OF COMPLETION .
 NOTE

ise stated.
1-Sample(s) not drawn by us uniess otherwis ) \
iahili is limited to the Invoiced amount.
g-goat:‘l';;:tz]x:;m;:ef g:;;g;%ﬂg:ledrizlio;:mh from the dale of ssue of test certificate unless otherwise specified.

4-Test certificate in full or parts shall not be used for promotional or publicity purposes.
5-Result given in report are related to sample tested.
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Devansh Testing & Research L aboratary Pvt. Ltd.

Test Report

CERTIFICATE OF ANALYSIS

94, Shiv Ginga Industrial Estate, Lakeshwarl, Bhagwanpur, Roorkee - 2476681(UK)
Contact No. 1 01332235415, T080134448,E"mall : diripvtitd@gmail.com, Webslite : www.dtriab.org

LICENCE No. : 1/UAICTL/2010

Sample . Effluent Water Sample

———,
-

Report No :  DTRLES-300919026
Submitted by :  Office Of Project Manager,Construction Your Ref. - 1644151121
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. . 5liters

Attention

Date of Receipt : 30.09.2019

Mr. S.K.VARMA

Name Of Site 50KLD OLD SUSPEMSION BRIDGE, CHAMOLI

Sample Name STP-5INLET -

Samplg package & Quantity Plastic Bottle & 5 Liters ’

Sampling Location 50KLD OLD SUSPEMSION BRIDGE, CHAMOLI

Date of Sampling : 29.10.2019

Sampling Protocol : DTRL-SOP-QCC-160

Date of Sample Receipt 30.10.2019

Date of Analysis 30.10.2019

Date of Completion 07.10.2019

“)’\'f, . T—
S.NO. PARAMETERS UNIT TEST RESULT TEST METHOD
1 pHat25°C - . 6.92 APHA 4500-H+B
2 Chemical Oxygen Demand mg/) 94.0 APHA 5220-B
3 | Bio Chemical Oxygen Demand mg/l 36.0 ~ APHA 5220-B&D
4 | Total Suspended Salid mgfl 130.0 APHA 2540 -C
s | Ammonical Nitrogen as ‘N’ mg/l 6.12 APHA 4500 NH3.B
6 | Total Kjeldhal Nitrogen as ‘N’ mghi 8.29 APHA 4300 Norg-N
7 | Total Phosphorus mg/i 5.10 APHA 4500 P.D
8 | Fecal Coliform MPN/100ML 1600.0 IS 1622:1581
Page 01 of 01
) DATE OF COMPLETION
NOTE

1-Sample(s) not drawn by us unless otherwise stated.

2-Tota liability of our analytical division Is limited to the Involced amount. '

3 Sample will be destroyed after one manth from the date of Issue of test certificate unless otherwise specified.
4-Yest certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested.

g Scanned by CamScanner
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Devansh Testing & Research Laboratory Put. Ltd.
Test Report

CERTIFICATE OF A LYSIS

» - 247661UK)
94, Shiv Ganga Industrial Estate, Lakeshwarl, Bhagwanpu, Roorkee - 247661

, : o
Govt. Approwied\est House  Contact No.: 01332235415, 7060134448,E'mall : diripvtitd@gmall.cam, Website : www.dtria T Mo TUAICTLROM

Sample 1 Effluent Water Sample Report No . DTRLES-300919024

Submittedby : Office Of Project Manager,Construction Your Ref. 1 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401

Sample Qty. : Sliters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA

Name Of Site : 1.19 MLD VIVEKANAND CLONY, GOPESHWAR

Sample Name , : STP-2 OUTLET -

Sample package & Quantity : Plastic Bottle & 5 Liters

Sampling Location : 1.19 MLD VIVEKANAND CLONY, GOPESHWAR

Date of Sampling : 29.09.2019

Sampling Protocol : DTRL-SOP-QCC-160

Date of Sample Receipt : 30.09.2019

Date of Analysis : 30.09.2019

Date of Completion : 07.10.2019

’m R
S.NO PARAMETERS UNIT LIMITS TEST RESULT TEST METHOD
1 pHat25°C - §5-9.0 7.32 APHA 4500-H+B -
2 | Chemical Oxygen Demand mgft 2500 242 APHA 5220-B
3 | Bio Chemical Oxygen Demand mg/l 30.0 7.3 APHA 5220-B&D
4 | Total Suspended Sofid mgl 100.0 43 APHA 2540 -C
s | Ammonical Nittogen as ‘N’ mgit 50.0 1.12 : APHA 4500 NH3.B
§ | Total Kjeldhal Nitrogen as ‘N’ mgfl 100.0 218 APHA 4500 Norg-N
7 | Total Phosphorus mg/l 50 0.96 APHA 4500 P.D
8 | Fecal Coliform MPNMOOML | <2.1600 80.0 15 1622:1981 A
Hokk END***
Page 01 0f 01
DATE OF COMPLETION
NOTE :

rawn fess otherwise stated.
}-Sample(s) ol Dy~ division is f ited to the invoiced amount. ] .

2-SamT°ta‘ gy o oursmanaly:nml drns:eo:!‘\fnmqﬁom the date of issue of tegt _oemﬁwte unless otherwise specified.
; B tatn in o rts shall not be used for promotionat or publicity purposes.

4-Test certificate in full orpa
&P?:sult given in report are related o samp{e tested.
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Devansh Tﬁsting § Research Lahﬂt?atnry Pvt.Ltd.

Test Report
CERTIFICATE OF ANALYSIS

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247881(UK)
Gowt. Approved Test House  Contact No, : 01332°235415, 7060434448,E'maif : dtripvtitd@gmall.com, Website : www.dtrlab.org

c g, Y87

e

LICENGCE No. : 1/lUA/CTU2010

Sample ' :  Effluent Water Sample Report No :  DTRLES-300919025

Submitted by :  Office Of Project Manager,Construction Your Ref. : 1644/S-1/21
& Maintenance Unit (Ganga) Uttrakhand
Peyjal Nigam Gopeshwar-246401
Sample Qty. . 5liters
Date of Receipt : 30.09.2019

Attention : Mr. S.K.VARMA -

Name Of Site : : 1.19 MLD VIVEKANAND COLONY, GOPESHWAR

Sample Name : STP-2 INLET "

Sample package & Quantity : Plastic Bottle & § Liters

Sampling Location I 1.19 MLD VIVEKANAND COLONY, GOPESHWAR

Date of Sampling : 29.09.2019 ) e

Sampling Protocol : DTRL-SOP-QCC-160

Date of Sample Receipt . : 30.09.2019

Date of Analysis : 30.09.2019

Date of Completion : 07.10.2019

S. NO. PARAMETERS UNIT TEST RESULT ™, TEST METHOD

1 pHat25°C - 6.34 " APHA 4500-H+B
2 Chemical Oxygen Demand R mafl 109.0 _ APHA 5220-B
3 | Bio Chemical Oxygen Demand mg/I ‘ 42.0 APHA $220-B&D -
4 Total Suspended Solid ' mgfl . 96.0 APHA 2540 -C
5 | Ammonical Nitrogen as ‘N’ mg/l 6.20 APHA 4500 NH3-B
6 | Total Kjeldhal Nitrogen as ‘N’ , mgll 5.24 APHA 4500 Norg-N
7 | Total Phosphorus mg/l 4.92 APHA 4500 P.D
8 Fecal Coliform . MPN/100ML 900.0 18 1622:1981

Page 01 of 01

DATE OF COMPLETION

NOTE ,
1-Sample(s) not drawn by us unless otherwise stated.

2-Total liability of our analytical divislon is limited to the invoiced amount.

3-Sample will be destroyed after one month from the date of issue of test certificale unless otherwise specified.
4A-Test certificate in full or parts shall not be used for promotional or publicity purposes.

5-Result given in report are related to sample tested.

" Scanned by CamScanner

- [ITROE  capy,;




Annexvfe -8 -

Global Environmental Consultancy
‘And Research Centre

2/390 A, Vibhav Khand, Gomti Nagar, Lucknow-226010
Tel.: (0522) 4300305, 8960040004, 7607377997, 9554136037
E-mail : infogecrc@gmail.com

GSTIN : 09AARFG5353K1Z5

Format No.: GECRC/QR/F-62
Revision No.: 02 :
Revision Date: 03.05.2019 ‘

TEST REPORT
(Waste Water)
Report No.:GECRC/WQ-19/249 Date:12.10.2019
) M/S Pant Nagar CETP Pvt. Ltd. Sector Il .. ! -
Issued To DC, 11E Pant Nagar, Rudrapur Sampled By GECRC
Date of Received Sample 26.09.2019 Method of Sampling 18:3025(Part-1)
Work Order No. Date’ N Date of Sumpling 23.09.2019
Nature of Sample Waste Water Sample Description ~ CETP Inlet Water
Sample Condition ~ oK Period of Analysis | 26.09.201910 10.10.2019
Environmental Condition a. Room Temperature('C) 25£2°%C
b. Relative Humidity (%) 55+ 10%
RESULTS
] s ——
S. No. Parameter . Unit Method = Result
1 Colour* Hezan APHA 22ed ed. 226
T2 Odor* - APHA 22ed ed. Objectionable
3 Totat dissolved solids mg/I 18:3025(Part 16) 1260.0 N
4 Total Suspendedsolids mg/I 15:3025 (Part 17) 221.2
5 Turbidity NTU IS: 3025 (Part 10) 26.7
6 pH - 1S: 3025 (Part 11) 7.20
7 Temperature oC IS: 3025 (Part 9) 27.5
8 0il and grease mg/| IS: 3025 (Part 39) 23.9
] 9 Totalresidual chlorine* mg/I APHA 22ed ed. BDL
10 Ammoniacal nitrogen(asN)* mg/i APHA 22ed ed. 25.23
11 Total Kjeldah\itrogen* mg/| APHA 22ed ed. 52.3
12 Free Ammonia* i mg/| APHA 22ed ed 2.16
13 Sulphate’ mg/| IS: 3025 (Part 24) 30.0
*Not in NABL Scape

BDL=Below Detection Limit
Checked By: M/ " Authorized Signato

Designation:Quality
LI Py i |2

1ISO 9001:2015 Certified

> AR
9 OHSAS Cd
N

T ACCREDITED 18001:2007
2T IN84699C
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Global Environmental Consultancy
- And Research Centre

2/390 A, Vibhav Khand, Gomti Nagar, Lucknow-226010
Tel.: (0522) 4300305, 8960040004, 7607377997, 9554136037
E-mail : infogecrc@gmail.com 1C-8336

GSTIN : 09AARFG5353K1ZS

Report No.:GECRC/WQ-19/249 ' : Date:12.10.2019

14 Biochemica! Oxygen Demand (BOD) mg/t I1S: 3025 (Part 44) 733.3

15 Chemica! Oxygen Demand (COD) mg/! IS: 3025 (Part 58) 2260.0

16 Arsenic(as As)* mg/} APHA 22ed ed. 8DL

17 Mercury(asHg)* mg/I APHA 22ed ed. BDL

18 Lead(asPb)* mg/| APHA 22ed ed. 0.0226

19 Cadmium{asCd)* mg/1 APHA 22ed ed. BDL

20 Hexavalent Chromium(as Cr*6) mg/| APHA 22ed ed. 0.40

21 Total chromium mg/| IS: 3025 (Part 52) 3.0

22 Copper* mg/t APHA 22ed ed. 0.301

23 Zinc(AsZn)* mg/| APHA 22ed ed. _ 2.33

24 Selenium(asSe)* mg/I APHA 22ed ed. BDL

25 Nickel(asNi)* mg/| APHA 22ed ed. - BDL

26 Cyanide(asCN)* mg/1 APHA 22ed ed. BDL

27 Fluoride(asF}) mg/1 IS: 3025 (Part 60) 0.812

28 Dissolved Phosphates(asP)* mg/i ARHA 22ed ed. 23.69 )
29 Phenoliccompounds(asCeH50H)* mg/| APHA 22ed ed. 0.283

30 Manganese(as Mn) * mg/I APHA 22ed ed. 0.126

31 iron(asFe) mg/! IS3025(Part53) | 7.2

32 Nitrite* mg/1 APHA 22¢ed ed. 0.26

33 Nitrate mg/| IS: 3025 (Part 34) 6.8 o8
34 Sulphide(asS)* mg/! APHA 22ed ed. 6.23 i

35 SAR* - APHA 22ed ed. 33.45 :
36 Chloride mg/l 1S: 3025 (Part 32) 180.3 N

*Not in NABL. Scope
BDL=Below Detection Limit

Checked By: Authorized Signa d
(@», g\\%\\m 7
4 S
j / o
Sin@h‘e\(ada\y _»

lity Managér

=

v Name: Deep3
‘ Designation:@

“

S

**%**End of the Report****
) NOTE: "
1. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and
should not be used in any advertising media without our special permission in writing.
2. The sample will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified.

3. Any discrepancy in test result should be reported within 15days.

ISO 9001:2015 Certified

i AR
OHSAS
"~ ACCREDITED 13%07 ‘ S

aca IN84699C




- And Research Centre

2/390 A, Vibhav Khand, Gomti Nagar, Lucknow-226010
Tel.: (0522) 4300305, 8960040004, 7607377997, 9554136037
E-mail : infogecrc@gmail.com  7C-8336

GSTIN : 09AARFG5353K1ZS

Format No.: GECRC/QR/F-62
Revision No.: 02
Revision Date: 03.05.2019

TEST REPORT
(Waste Water) :
Report No.:GECRC/WQ-19/250 Date: 12.10.2019
. M/S Pant Nagar CETP Pvt. Lid. Sector H g
Issued To DC, HE Pant Nagar, Rudrapur Sampled By GECRC
Date of Received Sample 26.09.2019 Method of Sampling 1S:3025(Part-1)
Work Order No. Date { - Date of Sampling 23.09.2019 |
Nature of Sample Waste Water Sample Description CETP Outlet Water
Sample Condition OK Period of Analysis 26.09.2019 10 10.10.2019
Environmental Condition a.Room Temperature(°C) . 252 °C
b. Relative Humidity (%) 35+ 10%
RESULTS
S. No. Parameter Unit -Method ——— Result
1 Colour* Hezan APHA 22ed ed. 132
2 Odor* - APHA 22ed ed. Unobjectionable ]
3 Total dissolved solids mg/| 1S:3025(Part 16) 1360.0 o
4 Total Suspendedsolids mg/| 1$:3025 (Part 17) 49.0
5 Turbidity NTU IS; 3025 (Part 10) 5.0
6 pH - IS: 3025 (Part 11) 7.50
7 Temperature oC IS: 3025 (Part 9) 27.9
8 Oil and grease mg/l IS: 3025 (Part 39) 41
9 Totalresidual chiorine* mg/| APHA 22ed ed. . BDL
10 Ammoniacal nitrogen{asN)* mg/| APHA 22ed ed. 2,36
11 Total Kjeldahi Nitrogen* mg/| APHA 22ed ed. 5.25
12 Free Ammonia* mg/! APHA 22ed ed 0.23
13 Sulphat& ‘ ' mg/| IS: 3025 (Part 24) . 240
14 Biochemical Oxygen Demand (BOD) mg/i IS: 3025 (Part 44) 20.6.
*Not in NABL, Scope E
. BDL=Below Detection Limit
. Checked By: W . Authorized Signdsy
Name: Deepak\}
Designation:Qu
}u
1SO 9001:2015 Certified
R T P e,

A
OHSAS
1z

18001:2007 S i
IN84699C
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Global Environmental Consultancy
‘And Research Centre

2/390 A, Vibhav Khand, Gomti Nagar, Lucknow-226010
Tel.: (0522) 4300305, 8960040004, 7607377997, 9554136037
E-mail : infogecrc@gmail.com TC-8336

GSTIN : 0SAARFG5353K1ZS

ISO

Report No.:GECRC/WQ-19/250 Date: 12.10.2019
15 Chemical Oxygen Demand (COD) mg/| 1S: 3025 (Part 58) 90.0
16 Arsenic(as As)* mg/| APHA 22ed ed. , BDL
17 Mercury(asHg)* mg/! APHA 22ed ed. BDL
18 Lead(asPb)* mg/t APHA 22ed ed. BDL
19 Cadmium(asCad)* mg/l APHA 22ed ed. BDL
20 Hexavalent Chromium(as Cr+6) mg/| APHA 22ed ed. 0.03
21 Totalchromium mg/} 1S: 3025 (Part 52) 0.07
22 Copper* mg/l APHA 22ed ed. 0.178
23 Zinc(AsZn)* _ mg/!| APHA 22ed ed. 0.226
24 Selenium{asSe)* mg/t APHA 22ed ed. BDL
25 Nickel{asNi)* mg/| APHA 22ed ed. _ 0.002
26 Cyanide(asCN)* mg/| APHA 22ed ed. BDL
27 Fluoride(asF) mg/! iS: 3025 (Part 60) 0.515
28 Dissolved Phosphates{asP)* mg/1 APHA 22ed ed. 3.26
29 Phenoliccompounds(asCeH50H)* mg/| APHA 22ed ed. BDL
30 Manganese(as Mn) * mg/! APHA 22ed ed. BDL
31 iron(asFe) mg/| IS 3025 (Payt 53) 0.13
32 Nitrite* mg/I APHA 22ed ed. ~0.11
33 Nitrate mg/| 1S: 3025 (Part 34) 29
34 Sulphide(asS)* mg/i APHA 22ed ed. 0.426
35 SAR* - APHA 22ed ed. 16.45
36 Chioride mg/! 1S: 3025 (Part 32) 66.5

*Not in NABL Scope

BDL=Below Detection Limit

Checked By: w Authorized Signat,

Name: DeepakBjk

. Designation:Quali anager(s
Kad) 37,
i aga

***x%Fnd of the Report****
NOTE: .
1. This report is not to be reproduced wholly or in part and cannot be used as:evidence in the court of law and
should not be used in any advertising media without our special permission in writifig,

2. The sample will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified,

3. Any discrepancy in test result should be reported within 15days.

Papgel|2

9001:2015 Certified

. ACCREDITED' 18001:2007
e IN84699C
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TEST CERTIFICATE i

p—

Test Report of Report Cdde _' | Date of Issue
Waste Water WW-251019-22 31/1072019
WW-251019-22 (Page 1 to 2)

Issued To: M/s. SK UEM Water Projects Pvt. Ltd
Plot No. P1, Sec-12, IIE, SIIDCUL, Haridwar

SAMPLING & ANALYSIS DATA

Sample Received On

Sample Collected By

Sample Description

Sample Quantity/Packing detail
Weather Conditions

Analysis Duration

25/10/2019 —
Laboratory

CETP Outlet

2 It/Plastic Cane

Normal

25/10/2019 to 31/10/2019

TEST RESULTS R
. ——

S.No | Parameter Test Method Resuits Units Into On land
inland for
surface | irrigation

water

1. pH value 1S-3025(Part-11) 7.30 - 6-9 6-9

2, Fixed Dissolved Solids (FDS) [5-3025(Part-16) 996 mg/l 2100* 2100*

3. Sulphates (as SOy) IS: 3025 (P- 24) 86.0 mg/l 1000 1000

4, Total Suspended Solid (TSS) 18:3025(Part-17) 4.90 mg/l 100 100

5. Chemical Oxygen Demand(as O,) [8:3025(Part-58) 46.0 mg/i 250 250*

6. Biological Oxygen Demand(as 1S:3025(Part-44) 8.0  mgfll 30 100

0,)

7. Temperature, °C 18:3025(Part-9) 1.0 °C Shall not be exceed more

than 5 °C _

3. Oil & grease 18:3025(Part-39) <10 mg/l 10 10

9 Ammonical- Nitrogen 1S:3025(Pant-39) 1.68 mg/l 50 ~NS*

10. Total Kjeldhal Nitrogen (TKN) 1S:3025(Part-34) 9.86 mg/t 100 NS*

11 Nitrate- Nitrogen 1S:3025(Part-34) 3.62 mg/l 10 NS*

12, Phosphates, (as P ) 18:3025(Part-31) 1.26 mg/l 5 NS*

13. Chlorides (as Cl) IS: 3025 (Part - 32) 282 mg/l 1000 1000

14. Fluoride (as F) IS: 3023 (Part - 60) 0.52 mg/l 2 2

15. Sulphides, (as S) 1S: 3025 (Part - 29) BDL mg/l 2 2

16. Phenolic compound (as C4H;OH) 1S: 3025 (Part - 43) BDL mg/l 1

7. Total Residual Chlorine IS: 3025 (Part - 26) 0.25 mg/l 1 1

18. Zinc (as Zn) IS: 3025 (Part - 49) 0.132 - mg/l S 15

19. Iron (as Fe) 1S: 3025 (Part - 53) 0.81 mg/l 3 3

20. Copper (as Cu) 1S: 3025 (Part - 42) 0058 | mgl 3 3
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21, Trivalent Chromium(as Cr™) 1S: 3025 (Part - 52) BDL mg/l 2 2
22. Manganese (as Mn) IS: 3025 (Part - 45) 0.096 mp/l NS*
23. Nickel (as Ni) IS: 3025 (Part - 54) BDL mg/| 3 NS*
24, Arsenic (as As) 1S: 3025 (Part - 37) BDL mg/l 0.2 NS*
25. Cyanide, (as CN) IS: 3025 (Part - 27) BDL mg/l 0.2 NS*
26. Vanadium (as V) APHA-21th*™-2005 | " BDL mg/l 0.2 NS*
27. Lead (as Pb) \ 1S: 3025 (Part - 47) BDL mg/l 0.1 NS*
28. HexavalentChromium (as Cr™°) 18:3025 (Part - 52) BDL mg/l 0.1 NS*
20, Selenium (as Se) IS: 3025 (Part - 56) BDL mg/| 0.05 NS*
30. Cadmium (as Cd) IS: 3025 (Part - 41) BDL mg/l 0.05 NS*
3L Mercury (as Hg) 1S: 3025 (Part - 48) BDL mg/l 0.01 NS*
32. Bio- assay Test 1S:6171 100 Yo, Should be 90 % Survival

{% Survival of Fish 96 hrs) T e )
MICROBIOLOGICAL REQUIREMENTRESULT

S.No. Paranteter Test Method Results Limit as Per MOEF

Draft 24" November
2015
N Faecal Coliform (MPN/100ML) 1S-1622 122 <1000 MPN/100 ml
WW-190719-22 (Page 2 to 2)
Notes:

1. The results given above are related 1o the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. Thus test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. This test report wall not be used for any publicity/tegel purpose.
5. The test samples will be disposed off after two weeks from the date of 15suc of test repont, unless until specified by the customer.
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Test Report of Report Code Date of Issue
Waste Water WW-251019-21 31/10/2019
’ WW-251019-21(Page 1 to 2)
Issued To: M/s.SK UEM Water Projects Pvt. Ltd

Plot No. P1, Sec-12, IIE, SIIDCUL, Haridwar

SAMPLING & ANALYSIS DATA

Sample Received On

Sample Collected By

Sampie Description

Sample Quantity/Packing detail
Weather Conditions

Analysis Duration

25/10/2019
Laboratory
CETP Inlet

2 lt/Plastic Cane
Normal

25/102019 1o 31/19(2019

CETP INLET
S.No Parameter Test Method Results Units Into On land
inland for
surface | irrigation
water ‘
1, pH value 1S-3025(Pant-11) 6.53 - 6-9 69
2. Fixed Dissolved Solids (FDS) 1S-3025(Part-16) 1087 mg/l 2100* 2100+
3 Sulphates (as SOy) 1S: 3025 (P- 24) 99.8 mg/l 1000 1000
4. Total Suspended Solid (TSS) 18:3025(Part-17) 134.8 mg/l 100 100
5. Chemical Oxygen Demand(as O;) 18:3025(Part-58) 814 mg/l 250 250*
6. Biological Oxygen Demand(as O,) 1S:3025(Part-44) 398 mg/l 30 100
7. Temperature, °C 18:3025(Part-9) 1 °C Shail not be exceed more
than § °C »
8. Oil & grease 18:3025(Part-39) 72.0 mg/l 10 10
Ammonical- Nitrogen 1S:3025(Part-39) 76.4 mg/l S} 50 NS
10. Total Kjeldhal Nitrogen (TKN) 1S:3025(Pant-34) 148.0 mg/l 50 NS*
. Nitrate- Nitrogen 1S:3025(Part-34) 47.3 mg/t 10 NS*
12. Phosphates, (as P ) 1S:3025(Part-31) 3.10 mg/l 5 NS*
13. Chiorides (as Cl) IS: 3025 (Pan - 32) 152 mg/l 1000 1000
14, Fluoride (as F) IS: 3025 (Pant - 60) 1.42 mg/l 2 2
15. Sulphides, (as S) 1S: 3025 (Part - 29) 2.10 mg/l 2 2
16. Phenolic compound (as C¢HsOH) 1S: 3025 (Part - 43) BDL my/l 1 1
17. Total Residual Chlorine 1S: 3025 (Pant - 26) Ni} mg/l 1 1
I8, ‘| Zinc (as Zn) IS: 3025 (Part - 49) 242 mg/l 5 15
19. iron (as Fe) IS: 3025 (Part - 53) 6.84 mg/l 3 3
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20. Copper (as Cu) lS. 3025 (Pan -42) 0.61 mg/l 3 3

21. Trivalent Chromium(as Cr™) IS: 3025 (Part-52) | BDL mg/l 2 2
22. Manganese (as Mn) IS: 3025 (Part - 45) 0.34 mg/l 2 NS*
23. Nickel (as Ni) 1S: 3025 (Part- 54) | 0.8 mg/l 3 NS*
24, Arsenic (as As) IS: 3025 (Part - 37) BDL mg/l 0.2 NS*
25. Cyanide, (as CN) IS: 3025 (Part - 27) BDL mg/i 0.2 NS*
26. Vanadium (as V) APHA-21th ™™ BDL mg/l 0.2 NS*
27. Lead (as Pb) IS: 302?0(?’; -47) 0.21 mg/l 0.1 NG*
28, HexavalentChromium (as Cr™°) 1S: 3025 (Part - 52) BDL mg/l 0.1 NS*
29. Selenium (as Se) IS: 3025 (Part - 56) BDL mg/l 0.05 NS*
30. Cadmium (as Cd) IS: 3025 (Part - 41) 0.091 mg/l 0.05 NS*
31, Mercury (as Hg) IS: 3025 (Part - 48) BDL mg/l 0.01 NS*
32. Bio- assay Test 18:6171 0.0 %™, | Should be-90 % Survival

(% Survival of Fish 96 hrs) ' e
MICROBIOLOGICAL REQUIREMENTRESULT

S.No. Parameter Test Method Results Limit as Per MOEF

Draft 24" November
2018
1, FaecalColiform (MPN/100ML) 18-1622 > 1600 No Limit Specify
WW-251019-21(Page 1 to 2)
Notes:

1. The results given above are related to the tested sample, 8s received & mentioned parameters. The customer asked for the above tests cnly.
2. Responsibility of the Laboratory is limited to the invaiced amount only.
3. This test report will not be generated again, either wholly or in part, without prior written permission of the Iabomlory
4. This test repont will not be used for any publicity/legal purpose.
S. The test sumples will be disposed off after two weeks from the date of issue of test report, unless until specified by mg customer.
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SIMA LABS PhonewI Y: p:~'(91)~(1;‘)‘43854300
m Y Sophisticated Industrial Materlals Email  : reports@simalab.com

Analytic.Labs Pvt. Ltd. CINNo : U74899DL1988PTC031785

Website : www.simalab.net | www.simalab.com

(GOVT. APPROVED TESTING LABORATORIES)
TESTING STREAMS FOOD & AGRICULTURAL » NUTRACEUTICALS « DRUGS & COSMETICS + AYUSH & UNANI « ENVIRONMENT « WATER « BUILDING MATERIAL

7.8 F-01
TEST REPORT
PARTY CODE : J/IUK/11891 REPORT NO. : UK1115004119
JITF ESIPL CETP (SITARGANJ) LTD. REF. NO. : GATE PASS NO. 54
PLOT NO. U-3, PHASE-Il, ELDECO, SIDCUL, U.S. REF.DATE : NS
NAGAR (UTTARAKHAND) DT.RECD : 15/11/2019
SAMPLE NAME : CETP INLET
RESULTS OF ANALYSIS
Reference : EP Act Standard
DESCRIPTION : One CETP Inlet sample was submitted by party 14/11/2019.
SAMPLING DATE t 14/11/2019 SAMPLE QTY. :1LTR—
S.No.|Parameters ‘ Units Results Protocols
1. |pH NA 7.36 1S:3025 (P-11)
2. [Total Suspended Solids maiL 94 1S:3025 (P-17)
3. |Total Dissolved Solids ) lmgIL 2980 18:3025 (P-16)
4. JChemical Oxygen Demand lng/L 672 S 18:3025 (P-58)
5. |Biochemical Oxygen Demand (for 3 days at ImgIL 280 Tae 1S:3025 (P-44)
27°C)
6. JAmmonical Nitrogen (as NH3-N) Img/L 112 1S:3025 (P-34)
7. [Total Kjeldahl Nitrogen (TKN) lmg/L 173.6 1S:3025 (P-34)
Date of performance :  15/11/2019 to 22/11/2019
NA = Not Applicable ( )
N
SAMPLE NOT COLLECTED BY US A / }
DATE : 22/11/2019 AUTHORISED SISNATORY
REMARKS 1. Resulis listed refer only {0 the tesied sample & applicable parameters. Endorsement of products is neither inferced nor implied. Page: 1ot 1
2. Liability of laboratory is limited to the invoiced amount only. Any dispute arising out of this report shali be subject to Delhi jurisdiction only.
3. This Report is not to be reproduced wholly or in part and cannot be used as an evidence in the Court of law and should not be used in any advertising media without special
permission in writing.
4, Sampie shall be disposed off after issue of Test Report unless specified.
5.4 ot tegisler is availabis with the L Ranian K
HARIDWAR LABORATORY : Plot No. 37, Sector - 7, |.LE SIDCUL, Haridwar - 248403 Phona : +(91)-(01334)-235552  Emall : simaharidwar@simalab.co.in

BUILDING MATERIAL LAB : Plot No. 107/11/2 8&107/20, Udhyog Nagar Indi Area, Mundka,  Phone : +(91)-93198-28884 Emait : bmiab@simalab.com

ARSI TS CERTIFICATE IS NOT VALID WITHOUT A HOLOGRAM [ SiMA
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A-317, Mayapurt tndustrial Area, Ph- Hi, New Ueth! - 11UU®
SIMA LABS Phone : +(91){11)43854300
@MA Sophisticated Industrial Materials Email  : reports@simalab.com
Analytic Labs Pvt. Ltd. CINNo : U74899DL1988PTC031785

. (GOVT. APPROVED TESTING LABORATORIES) Website : www.simalab.net | www.simalab.com
TESTING STREAMS : FOOD & AGRICULTURAL + NUTRACEUTICALS + DRUGS & COSMETICS + AYUSH & UNANI + ENVIRONMENT « WATER + BUILDING MATERIAL

o 7.8 F-01
LAt
TEST REPORT
PARTY CODE : J/UK/11891 REPORT NO. : UK1115004019
JITF ESIPL CETP (SITARGANJ) LTD. REF. NO. : GATE PASS NO. 55
PLOT NO. U-3, PHASE-Hlf, ELDECO, SIDCUL, U.S. REF.DATE : NS
NAGAR (UTTARAKHAND) DT.RECD : 15/11/2019
SAMPLE NAME : CETP QUTLET
RESULTS OF ANALYSIS
Reference : EP Act Standard
DESCRIPTION : One CETP outlet sample was submitted by party 14/11/2019.
SAMPLING DATE . 14/11/2019 SAMPLE QTY. :1LTR.”
S.No. |Parameters ‘ Units Results Protocols
1. JpH NA 6.78 15:3025 (P-11)
2. [Total Suspended Solids Img/L 63 18:3025 (P-17)
3. [Total Dissolved Solids [mg/L 1920 18:3025 (P-16)
4. |Chemical Oxygen Demand jmart 192 »  J1S:3025 (P-68)
5. |Biochemical Oxygen Demand (for 3 days at lmglL 24 = |1S:3025 (P-44)
27°C) ]
. JAmmonical Nitrogen (as NH3-N) [mg/L 39.2 18:3025 (P-34)
7. [Total Kjeldah! Nitrogen (TKN) lmg/L 64.9 18:3025 (P-34) -
Date of performance :  15/11/2019 to 22/11/2019 _ SE
NA = Not Applicable ﬂ Q
SAMPLE NOT COLLECTED BY US N
DATE : 22/11/2019 AUTHORISED SIGNATORY
REMARKS 1. Resuils listed refer only to the tested sample & applicable parameters. Endorsement of products is neither inferred nor implied. Page : 1 of 1
2. Liabitity of laboratory is limited to the invoiced amount only. Any dispute arising out of this report shall be subject to Delhi jurisdiction only.
3. This Report is not lo be reproduced wholly or in part and cannot be used as an evidence in the Court of law and should not be used in any advertising media without special
permission in writing.
4. Sample shall be disposed off after issue of Test Report uniess specified.
5. A complaint register is available with the faboratory. Ranjan Kumar
HARIDWAR LABORATORY : Plot No. 37, Sector - 7, L.1LE SIIDCUL, Haridwar - 249403 Phone : +(91)-(01334)-235552  Email : simaharidwar@simalab.co.in

BUILDING MATERIAL LAB : Piot No. 107/11/2 &107/20, Udhyog Nagar indl Area, Mundka,  Phone : +(91)-93198-28884 Email : bmlab@simatab.com

AL THiS CERTIFICATE IS NOT VALID WITHOUT A HOLOGRAM [ SIMA
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Not Apphcatmn Apphed List of Hotel Till Date of Month Nov. 2019

S.N. Industry Name & Address

1 Chitra Residency, Shravan Nath Nagar, Haridwar-249401, j\’l—7895625274

2 Ganga Heritage, Bheemgauda Marg, Haridwar-249401, M-9412073788

3 ; Ganga Mahima Lodge , Shravan Nath Nagar, Haridwar, 249403, M-9411755791

4 ; “Ganga Vatika Guest House Upper Road,Opp Maata Vaishno Devi Mandir, Haridwar-249401, M-
9927091678

5 Goverdhan Guest House, Phursharthi Market, Railway Road, Haridwar-249401, M-8859326788

6 Himgiri Residency, Vill-Devepura , Haridwar-249401, M-8439479295

7 Hotel Aashray, Shravan Nath Nagar, Haridwar-249401, M-9760481811

8 Hotel Arise Inn, Rawli Mehdood, 249401, Haridwar, M-9719411066

9 Hotel Ashirwad, Niranjani Akhara, M-ayapur, Haridwar- 249401, M-9837023736

10 Hotel Classic, Near Gujarat Bhawan, Jassaram-249403, Haridwar, M-9837651354

11 Hotel Destination 496/40, Civil Lines, Roorkee-247667, M-7520189928

12 Hotel Ganga Darshan, Har Ki Pouri, Opp Kangra Mandir, Haridwar-245901, M-9837072220

13 Hotel Haridev, Ram Nagar, Roorkee-247667, M-9897608699 -

14 Hotel Himalya, Near Solani Bridge,Haridar Road, Roorkee-247667,M-991716040

15 Hotel Holy Baéin Goyal Sweet Shop,'Arya Nagar Chownk, Jwalapur, Tal: HRD, Haridwar-249407,M-
8979999990

16 Hotel Krishna, Shravan, Haridwar-249401, M-9412072099

17 Hotel Landmark, Shankar Ashram Chownk, Jwalapur-249401, Haridwar, Mx2897044468 —

18 Hotel Lavanya Dudhadhari Old Rishikesh Road, Bhopatwala , Harldwar-249403 M-9313321035

19 Hotel Lions, Jodhamal Road, Haridwar-249401, M-9897593550

20 Hotel Mari Mant, Dudhadhari Chownk, Bhupatwala, Haridwar-249403, M-9837410406

21 iHotel Nagpal, Opp City Hospital, Ranipur Mode, Haridwar-249401, M-9412074074

22 Hotel Natraj, Kharkhari Haridwar-249401, M-9760007911

23 Hotel Neelanchal, Har Ki Pauri, Haridwar-249408, M-9897040495
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24 Hotel New Aditya, Vishnu Ghat, Haridwar-249401, M-9412070290

25 Hotel New Classic Heritage, N-9,Phese- Shivaliknagar, Jwalapur . Haridwar-249403, M-9837257798
26 Hotel Periwz;l Premium, Gangotry Vihar, Bhupatwala, Haridwar-249410, M-9997553571

27 Hotel Prashant Grand, R-79, Main Road, Shivalik Nagar, Haridwar-249403, M-9634224309

28. Hotel Premansh 48 , Civil Lines, Opp Bus Stand, Roorkee-247666, M-9997904444

29 : Hotel Purohit Lodge .M_.olhz.llla Chaklaan, Jwalapur, Haridwar-249403, M-9897591176

30 Hotel Ratan Regency, 771‘72,Civil Lines, Roorkee-247667, M-9627634634

31 Hotel Rio Plaza Shiv Murti Wali Gali, Haridwar-249401, M-9439652902

32 Hotel Samridhi, Shivam Enclave, Bhopatwala, Haridwar-249410, M-9045841232

33 Hotel Sangam River Bank, Nh - 58 Delhi Haridar Road, Near Kasyap Dharmshala, Kankhal-24908, M-
9759667067

34 Hotel Seth, Khasra-276,Vill.- Shantershah, Roorkee-249407, M-9634434364

35 Hotel Sethi Heritage, Lal Pathar Ki Haveli, Bada Bazar, Bada Bazar , Haridwar-249401, M-9837684208

36 Hotel Shiv Sai, Inder Basti,Bhopatwala, Haridwar-249401, M-9650728728

37 Hotel Suresha, Himalaya Depo Gali, Sharvan Nath Nagar, Hardwar-249401, M-8650022888

38 Hotel Tgmp, Niranjani Akhara, Near Safe Parking, Niranjani Akhada, Haridwar-249401, M-
9897899207 7

39 Hotel Tirupati, Shankar Girir Ki Haweli,Bada Bazar, Haridw-249401, M-9536032721

40 Hotel Tourist Villa, Shravan Nath Nagar, Haridwar-249401, M-9837067238

41 Hotel Vijay Lakshmi Inn , Ranipur Mode, Haridwar-249401, M-9837090235

42 Hotel! Vikas, Upper Road,, Haridwar-249403, M-9897609337

43 Hotel Vishal, Mohanpura Mohammadpur- Delhi Highway, Roorkee-2476€’7, M-8755552222—-

44 Kailash Guest House, Niranjani Akhara Baag, Haridwar-249403, M-9897790%779

45 Kitri Heritage, Saptrishi Chungi, Bhopatwal, Haridwar-249401, M-9557641118

46 Mahamaya Guest House, Opp - Railway Station, Haridwar-249401, M-9412903038

47 Mahar Saabri Guest House , Near Jama Masjid,Nai Basti, Vill Mukkarabpur, Piran Kalier-247665, M-
9897245725

48 Manmeet Bhawan, sravan Nath Nagar, Haridwar-249403, M-9359493777
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49 Ms Hotel Castle view, 1028/1 .Maktoopuri, Ramnagar Chowk , Roorkee -247667, M-9675555586

50 Natraj Guest House, Niranjani Akhara Baag,Mayapur, Haridwar-2494.03, M-8958299521

51 Prohit Hotel; Har Ki Paurdi, Haridwar-249403, M-706049099

52 R.K.Residency, Sawan Nath Nagar,Railway Road, Haridwar-249401, M-956847584

S3. Royal Guest House, Goverdhan Pur iload, > Shekhpuri, Laksar-247663, M-9719415075

54 ._‘\Sabari Aakil Guest Ho_l_;sg,_’Sohalpur Road, Piran Kaliyar Roorkee,-247667, M-9760753207

55 Sabri Buland Hotel, Pirar;-'Kaliyar, Roorkee,-247667, District- Hardwar, M-9837089551

56 Shabri Barkat Hotel, Piran Kalier , Roorkee , -247668, M-9917171240

57 Shivaji Lodge, Gali Murlidhar,Nai Sota, Bada Bazar, Haridwar-249401, M-9917829444

58 Shri Hari Guest House Opposite Bhim Gauda, Haridwar-249401, M-9897689167

59 Simran Yatri Niwas, S8hravan Nath Nagar, Haridwar-245901, M-9760016060

60 Sindhu Palace, Sadhubela Marg, Shravan Nath Nagar, Haridwar,-24901, M-8869886290

61 Star Guest House, Piran Kaliyar, Roorkee,-247667, M-9997449061

62 Warhotel Aditya Sareton ,Ramlila Ground, Birla Road, Haridwar,-249401, M-9997068850

63 Ansari Sabari Guest House, Nai Basti Danori Road, Piran Kaliyar-247661, Roorkee, . M-9045647307

§4 Chitra Heritage Guest House, Shravaﬁ Nath Nagar, haridwar-_249403, M-9897626363

65 Ganga Heritage, Old Rto Office,Pawan Dham Chownk, Bhopatwala/ Haridwar-2494(;l, M-9837211528

66 Hotel Alaknanda Belwala,, P.O. Kankhal, Haridwar-249401, M-9415609445

67 Hotel Arogyam Suites (Unit Of Eminent Estate Facility Management Pvt Ltd) Khasara No. 982, Badhedi
Rajputan, Roorkee,-247667, M-9997431778

68 Hotel Asha Ganga, Shiv Mrti Gali,Jassaram Road, Haridwar, Tal:HRD, Haridwar-249401,M-
9997459095 %, . T :

69 Hotel Chotiwala, Dudhadhari Chownk,By-Pass Road, Haridwar-249401, M-98$7063357

70 Hotel Crystal Ganga Heights (formerly Crystal Infra Projects Pvt Ltd) By-Pass Road, Mahtma Gandhi
Marg, Shekhpura, Haridwar-249403, M-9897077233

71 Hotel Ganga Azure, Opposite Railway Station,Near Shiv Murti, Haridwar-249401, M-9319030444

72 Hotel Ganga Rivera, Bypass Road, Kankhal, (Uttarakhand),Bypass Road, . Haridwar-246128, M-
9358189261

73 Hotel Gayatri Classic, Shravan Nath N;igar,Haridwar, , Tal:HRD, Haridwar-249401, M-9412941932
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74 Hotel Grand Orchid (Unit Of Avadh Associate) Pawandham Chowk, Harldwar,Pawandham Chowk,
Tal:HRD, Haridwar-249401, M-9760007977

75 Hotel Gyan Subhash Ghat,Har Ki Pouri, , Tal: HRD, Haridwar-245901, M-9837072215

76 Hotel Hill View, Inder Enclave,Phase-2, Shantikunj, Tal: HRD, Bhupatwala, Haridwar-249403, M-
9837436250

77\"\\ Hotel Madhu Palace Bhopatwala,Haridwar, , Tal: HRD, Bhupatwala-249401, M-9410712175

78 b‘\Hotel Melrose Inn, Plot ‘N9_~A-20,Ganga Nagri, Shiwalik Nagar, Haridwar-249401, M-9897748348

79 Hotel Paradise, Didhadhamri Chownk,Bhupatwala Chownk, Haridwar-249401, M-9760007977

80 Hotel Pearl, Inder Enclave,Phase-1, Bhupatwala, Haridwar-249403, M-9837410406

81 Hotel Raj Delux , Vishnu Ghat, Haridwar-249401, M-9837355334

82 Hotel Raj Mandir, Near Mansa Devi Ropeway, Haridwar-249401, M-9997660009

83 Hotel Royal Vrindaban, Kh No- 573, 572, 581,Ranipur Jhal Village & Paragna Jawalapur-249401, M-
9997876845

84 Hotel Shree, Tal: HRD,, Laltarao Pul' » Railway Road Haridwz_ir,-245901,M-9837211528

85 Hotel Shreeji Inn, Near Ganga Swaroop Ashram,Bhopatwala, Haridwar,-249401, M-9837211528

86 Hotel Sugandha , Bhupatwala,.Haridwar,-249403, M-9760007977 -

87 Motel Divine International , 482/6,0pp Prem Doot Hotel, Roorkee-247667, M-9319621542

88 Motel Polaris & Associates 48 , Civil Lines,Roorkee, Roorkee-247667, M-9760006672/

89 Rajasthan Guest House , Vishnu Ghat, Haridwar-249401, M-9012139595

90 Sabri Hasni Star Guest House, Vill-Kaliyar, Roorkee-247667, M-9639949171

91 Sagar Hote'l And Restaurent , 19,Civil Lines, Roorkee Haridwar-247667, M-9927815400

92 Sra Associates Plot No E-36,Industrial Area , Haridwar-249407, M-98970832“5.9 ----- .

93 Sun Hotel Ward No- 7,Niranjani Akharabagh, Shravan Nath Nagar—249401,.M-9811646406

94 Vinayak Grand Q-34, Shivalik Nagar, Haridwar-249403, M-9411122249

95 Park Prime (Chocolate Hotels Pvt Ltd) Khasra No. 48 M, 50 M,Dudhadhari Chownk, Bhupatwala,

Haridwar-245904, M-8954216087
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Distt. Haridwar
Ashram
Ashrams Distt. Hardi'\i'ar (220 Rooms).
S. No.|Naine of Establishment and address No.
of Rooms
1  {Kuber Ashram,Sing Dwar Kankhal road , Haridwar 80
2 |Akhil Bhartiya Shree Kashyap Ashram, Delhi By 27
Pass Road, Haridwar
3 |Dayanand Ashram, Arya Nagar Jawalapur, Haridwar 22
4 |Aravaan parth (Ashram).Il, Arya Nagar Jawalapur, 98
Haridwar :
5 |Aravaan parth,Arya Nagar Jawalapur, Haridwar 224
" 6__|Aravaan parth (Phase- 1), Kankhal Road,Haridwar 28
7 |Shri Prem Nagar Ashram,Jawalapur Road near 500
Shankar Ashram,Haridwar
8 [Sadhana Sadhan Ashram, Sanyas Road Kankhal, 80
Haridwar
9 |Ashutosh Ashram, Sanyas Road Kankhal, Haridwar 27
10 }Swami Radhanand Sadna Parivar, Sanyas Road 50
Kankhal, Haridwar
11 {Shri Hans Ashram, Sanyas Road Kankhal, Haridwar 25
12 |Sanyas Ashram, Sanyas Road Kankhal, Haridwar 50
13 {Mohan Jagdishvar Ashram,Sanyas Road Kankhal, 67
Haridwar
14 {Shri Krishna Niwas Ashram,Sanyas Road Kankhal, 52
Haridwar
15 {Ram kutiya Ashram,Sanyas Road Kankhal, Haridwar 21
16 {Surtagiri Bangla,Sanyas Road Kankhal, Haridwar 70
17 |Mahananda Mission Home Of Science, Gandhi Road 35
Sanyas Road Kankhal,Haridwar
18 |Swami Harihranand Ashram,SanyasRoad 54
Sanyas,Haridwar
19 {Shri Panchayati Akhara Maha Nirwani, SanyasRoad 32
Sanyas,Haridwar
20 {Maa Santoshi Ashram, SanyasRoad Sanyas,Haridwar 40
21 |Hari Giri Niranjan Ashram,SanyasRoad 45
Sanyas,Haridwar
22 |Manav Kalyan Ashram, Gandhi Road Kankhal, 40
Haridwar )
23 |Shri Jagat Guru Ashram, Gandhi Road Kankhal, 36
Haridwar
24 |Audhoot Jagpur Udaaseen Ashram, Gandhi Road 25
Kankhal, Haridwar
25 |Shri Geeta Mandir Ashram, Gandhi Road Kankhal, 33
Haridwar .
26 |Sachidanand Charitable Trust, Sanyas Road 41
Kankhal,Haridwar
27 |Shri Ram Mulakh Darbar,Sanyaas Road Kankhal, 50
Haridwar
28 }Puranand Ashram,Sanyas Road Kankhal,Haridwar 42
29 |Shri Chetnanand Ashram, Sanyas Road 45
Kankhal Haridwar ’
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Distt. Haridwar

e

Ashram
Vishkalyan Sadhna Patan Ashram, Daksh Road 55
Kankhal ,Haridwar
Shri Adi Shakti Mahakali Ashram, Daksh Road 25
Kankhal ,Haridwar
Madhvanand Ashram, Daksh Road Kankhal 25
,Haridwar
'34 |Divya Yog Mandir, Kankhal Road, Haridwar 35
35 |Harigiri Sahyas Ashram, Daksh Road Kankhal 90
JHaridwar
. 36 |Shri Maa Anand Mai Ashram, Daksh Road'Kankhal 100
. |,Haridwar
37 |Someshwar Dham, Anand ma| Smiriti Dwar, 73
Haridwar
38 |[Saroopananad Sanyash Ashlam, Gandhi raod 25
Kankhal, Haridwar
39 |Rooeeya Dharmshala, Gandhi raod Kankhal, 39
Haridwar
40 {Hariher Ashram, Gandhi Road, Haridwar 25
41 |Rajput Dharmshala, Gyanlok Colony Kankhal, 32
Haridwar
42 |Nirmal Baag Ashram Karphal,Bhairo Mandir Road 70
Kankhal, Haridwar
43, |Nirmal sant Pura Ashram, Kankhal Road, Haridwar 39
44 |Devpna Ashram, Agarsen Chowk, Haridwar 35
45 |Baharat Sewa Ashram, Agarsen Chowk, Haridwar 100
46 |Shri kamboj Bugga, Devpura Chowk, Haridwar 37
47 |Guru Mandal Ashram, Devpura Chowk, Haridwar 150
48 |Sapth Rishi Ashram, Sapt Sarover Marg Bhopatwala, 45
Haridwar
49 {Rishi Darshan Ashram,Sapt Sarover Marg 240
Bhopatwala, Haridwar
50 |Shiv Ganga Dham, Sapt Sarover Marg Bhopatwala 50
Haridwar
51 |Mathh Gadhwa Ghat, Sapt Sarover Marg 44
Bhopatwala, Haridwar
52 |Vaid mata Gyatri Trust, Shanti Kunj, Haridwar 450
53 |Shri Kutchi Lal Rameshwar Ashram, Sapt Rishi 200
Marg Bhoptwala, Haridwar
54 |Shri Tridani Dev Ashram,Thokar No 16 Sapt sarover 35
Marg, Haridwar
55 |Shri Ajhar Dham Mahila Ashram, Sapt Sarover 200
Marg, Haridwar :
56 [Vishnu Dham Ashram, Near Sapt Rishi Road 40
Bhopatwala, Haridwar
57 |Goraksha Nand Bhakti Ashram Bhaglrathl Nagar 30
Bhopatweala, Haridwar
58 [Baba Hari Har Dham Trust,Bhagirathi Nagar . 34
Bhopatweala, Haridwar .
59 |Jigyasu Ashram, Sapt Sarover Marg, Haridwar 28
60 |Maharaja Agrasen Ashram, Sapt Sarover Marg, 45
Haridwar
61 |Chitrkut Akhand Ashram, Sapt Sarover Marg, 135
Haridwar
62 [Janakpura Ashram, Sapt Sarover Marg, Haridwar 40
63 |Lal Dwar Dham Ashram, Sapt Sarover Marg, 36
Haridwar )
64 [Mata Sachidanand Nirmal Kutiya, Sapt Sarover 30
Marg, Haridwar
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4 R Ashram

65 [Nigam Kutir Ved Mandir, Rani Gali Bhopatwala, 28
Haridwar ]

66 jAkahand Param Dham, Rani Gali Bhopatwala, 250
Haridwar :

67 |Rangi Ram Ashram, Rani Gali Bhopatwala, Haridwar 35

68 |Swami GangaNand Swarup Nand Rajguru Purve 45
Pachmi Ashram, Rani Gali Bhopatwala, Haridwar

69 |Ram Kutir Ashram, Sapt sarover Marg Bhopatwala, 35

y Haridwar )
) 70 |Bharat Sadan Sadhana Ashram,Sapt sarover Marg 100
\ [Bhopatwala, Haridwar

71 [Pooja Mata LalDevi Ashram, Sapt sarover Marg 90
Bhopatwala, Haridwar '

72 |Brahma Niwas Ashram, Sapt sarover Marg 107
Bhopatwala, Haridwar

73 |Brahma Niwas Ashram Uttar Marg, Sapt sarover 53
Marg Bhopatwala, Haridwar

74 |Samanya Seva Trust Bharat Mata Mandir, Sapt 125
sarover Marg Bhopatwala, Haridwar

75 |Vyaru Ashram, Sapt sarover Marg Bhopatwala, 45
Haridwar

76 |Buma Nikatan,Sapt sarover Marg Bhopatwala, 60
Haridwar

77 {Vedant Ashram Trust Samiti, Sapt sarover Marg 45
Bhopatwala, Haridwar j

78 |Rudra Dham Upendra Ashram, Sapt sarover Marg 58
Bhopatwala, Haridwar

79 |Swami swataha Prakesh Ashram, Rani Gali Sapt 25
sarover Road, Haridwar

80 {Rishi Ashram, Rani Gali Sapt sarover Road, Haridwar 30

81 |[Kichidi Wala Ashram, Rani Gali Sapt sarover Road, 30
Haridwar

82 [Viraqt Kutiya Ashram,Sapt sarover Marg 113
Bhopatwala, Haridwar

83 |Shri Tulsi manas Mandir,Sapt sarover Marg 55
Bhopatwala, Haridwar

84 [Shri Vishnu Dham Ashram,Sapt sarover Marg 30
Bhopatwala, Haridwar

85 Parmath Ashram, Sapt Rishi Road Bhopatwala, 100
Haridwar

86 |Ram Panchyat Salasar Hanuman Trust Ashram, Sapt 50
sarover Marg Bhopatwala, Haridwar

87 |Matra Nead Aanathalay,Jasvinder Enclave 30
Bhupatwala, Haridwar

88 |Maha Rishi Dadichi Sewa Sadan Endra Enclave 38
Phase-2, Bhupatwala, Haridwar

89 |Baba Satguru Yog Ashram,Endra Enclave , Haridwar 27

90 [Mahar Jati,samaj,Rani gali Bhupatwala, Haridwar 24

91 |Baba vansiwale Anpurna Ashram,Shiv Nagar 80
Bhupatwala,Haridwar

92 |Udashi Ashram, Dudhadhari chawk Shivnagar 22
Bhuopatwala, Haridwar

93 |{Om Murari Ashram,Rani Gali Bhupatwala, Haridwar 40
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Surya Kavi Pandit Lakshmi Chand Dharmath 23
Ashram,Dudhadhari Chawk Bhupatwala, Haridwar
Shridhar Sewa sansthan,Dudhadhari Chawk 27
Bhupatwala, Haridwar
Shri Nijatm Premdham, Dudhadhari Chawk 70
| Bhupatwala, Haridwar
97 |Shiv Sadan Ashram, Main Road Bhupatwala, 54
. Haridwar
1. 98 |Shri Neelkanth Ashram,Bhupatwala Rishikesh Road 36
, Haridwar :
99 |Maha Shakti Charitable Trust,Rishikesh road 28
Bhupatwala, Haridwar ____
100 {Jampur Niskan Trust, Rishikesh road Bhupatwala, 23
Haridwar
101 Shri Radha Ram Moni Ashram Trust,Bypass Road 35
Bhupatwala, Haridwar
102 |Shri Ran Keshwar Dham, Bhupatwala ITO Karyala, 38
Haridwar . , -
103 |Shri Radha Ram Moni Ashram Trust, New Bypass 36
road Bhupatwala, Haridwar
104 |Shri Krishna Pranami dham,New Bypass road 45
Bhupatwala, Haridwar
105 |Ashram baba Jodh, Dhudhachari chawk Bhupatwala, 50 .
Haridwar
106 [Baba Maha Dass Dham,Dhudhachari chawk 25
Bhupatwala, Haridwar
107 [Sambhav Ashram, Dhudhachari chawk Bhupatwala, 23
Haridwar
108 |Moheyaal Ashram,Shanti kunj Ke samne Rishikesh 40
Road , Haridwar
109 Doodhadhari barfani, Dhudhachari chawk 30
Bhupatwala, Haridwar
110 |Agrsan Dharmath Ashram,New Bypass Saptrishi 65
marg Bhupatwala, Haridwar
111 |Ganga Swarup Ashram Jai ram Ashram, New Bypass 140
Bhupatwala, Haridwar
112 |Vanketshwar Dham Ashram,Rishikesh road 46
Bhupatwala, Haridwar
113 |Shiv Shakti Dham,Ganga Vihar Colony Bhupatwala, 40
Haridwar
114 {Shri laja Ram Ashram,Ganga Vihar Colony 40
Bhupatwala, Haridwar ]
115 |Vshivnath Dham Ashram ,Shiv Nagar Rani Gali 40
Bhupatwala, Haridwar
116 [Mukhteshwar Dham Trust,Shiv Nagar Rani Gali 30
Bhupatwala, Haridwar
117 {Akhand Attithi Ashram,Shiv Nagar Bhupatwala, 22
Haridwar .
118 |Shri Nagli Bela Ashram,Rishikesh Road Bhupatwala, 60
Haridwar
119 [Anubhavi Ashram,Purana Rishikesh Road 45
Bhupatwala, Haridwar
120 }Satsang Sewa Ashram, Purana Rishikesh Road 25
Bhupatwala, Haridwar
121 |Gautam Ashram,Mukhia Gali Bhupatwala, Haridwar 51
122 {Sarv Dharshan Sewa Ashram,Mukhia Gali 26
Bhupatwala, Haridwar
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Distt. Haridwar

Road Bhupatwala, Haridwar

4 Ashram
123 |Shri Lalita ashram,Mukhia Gali Bhupatwala, 100
Haridwar
124 |Shri Jai ram Ashram,Kharkhri , Haridwar 80
125 {Krishna Dham Ashram,Kharkhri , Haridwar 60
126 {Bhagwan Bhawan,Kharkhri , Haridwar 40
127 |Swami Gupta nand Vedant, Kharkhri , Haridwar 32
128 [Shankar Pur ashram,Kharkhri , Haridwar 46
129 [Sant Mandal Ashram,Bheem Goda , Haridwar 65
130 |Ganga Bhakti Ashram No-1, 2,Hilf Bypass Road 38
A Kharkhari, Haridwar
‘131 |Kewal Dham Ashram,Hill Bypass Road Kharkhari, 24
\ |Haridwar _
132 |Bhatinda Ashram,Hill Bypass Road Kharkhari, 28
Haridwar
133 |Yatri Dham,Bheem Goda , Haridwar 23
134 |Har Shri Nath Ashram,Bheem Goda , Haridwar 65
135 |Vishonai Bada Ashram, Bheem Goda , Haridwar 65
136 {Jai Ram Ashram Niwas No-2, Bheem Goda, 134
kharkhari , Haridwar
137 [Chandan dev Ashram, Kharkhari, Harldwar 26
138 {Chawala Bhawan,Near Sukhi Nadi, Haridwar 35
139 |Jagrao Geeta Ashram,Kharkhari, Haridwar 28
140 |Shri Vishuddha Nand ashram, Basant Gali 45
Kharkhari, Haridwar
141 |Mahanand Ashram, Kunj Gali Kharkhari, Haridwar 25
142 1Uttam Ashram,Near Sukhi Nadi Kharkhari, Haridwar 28
143 |Bhola Giri Ashram,Kharkhari, Haridwar 30
144 |Bhramvarchasva Sodh Sansthan Gayatri 36
Trust,Shantikunj, Haridwar
145 {Pawan Dham Ashram, Bhupatwala Marg, Haridwar 70
146 |Shri Swami Narayan Ashram, Mukhia Gali 109
Bhupatwala, Haridwar
147 {Jammu Yatri Bhawan Trust Ashram, Gokul Vihar 150
Bhupatwala, Haridwar
148 1Jai Baba hari Dass Ji Ashram, Rishikesh Road 26
Bhupatwala,'Haridwar
149 |Shri Dshnam Ashram, Bhupatwala , Haridwar 124
150 |Ganga Bhajan Ashram, Bhupatwala Sukhi Nadi Lok 22
Nath gali , Haridwar
151 |Ved Niketan Ashram, Bhupatwala , Haridwar 125
152 |Shri Patanjali Ashram,Bhupatwala , Haridwar - 55
153 |Vasu Dev Ashram,Bhupatwala , Haridwar 40
154 |Akhand Vishvaranand Ashram,Bhupatwala near jain 60
mandir , Haridwar
155 |Shri Preem Prakesh Ashram,Bhupaiwala Niket 60
Pawan Dham , Haridwar
156 |Shri Parabhutanand Ashram Trust,Sapt Rishi Marg 38
Bhupatwala, Haridwar
157 |Moksh Dham Ashram,Mukhia Gali Bhupatwala, 30
Haridwar
158 |Shri Kalyan Kamal Ashram, Mukhia Gali 45
Bhupatwala, Haridwar
159 {Gau Karan Dham Ashram, Rishikesh Marg Near Luv 40
Kush Mandir Bhupatwala, Haridwar )
160 |Lal Tamba Nikatan Ashram, Adarsh Nagar Rishikesh 40
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Distt. Haridwar

4 Ashram

161 jRamkali Sadan Ashram, Purana Rishikesh Road 25
Bhupatwala Haridwar

162 |Muni Udaseen Ashram, Purana Rishikesh Road 30
Bhupatwala Haridwar )

163 |Swami Baljeet Shyamsunder Dham,Purana Rishikesh 24
Road Bhupatwala Haridwar

164 |Shri Ram Niketan Ashram, Purana Rishikesh Road 60
Bhupatwala Haridwar

165 [Swami Maheshanand Dharmath Trust, Purana 45
Rishikesh Road Bhupatwala Haridwar

1 166 |Jagdish Swaroop Ashram, Purana Rishikesh Road 30
\ Bhupatwala Haridwar N

167 |Astha Dham Pumjabi Sewa Sansthan, Purana 45
Rishikesh Road Bhupativala Haridwar

168 |Swami Krishani Narayan Ashram, Purana Rishikesh 75
Road Bhupatwala Haridwar

169 |Chetan Jyoti Public School Ashram, Purana 48
Rishikesh Road Bhupatwala Haridwar

170 . |Fajlika Ashram, Purana Rishikesh Road Bhupatwala 32
Haridwar

171 |Thana Ram Ashram, Kailash Gali Haridwar 50

172 |Pt. Heera Lal Vanprasth Ashram, Near Shamshan 32
Ghat Kharkhri Haridwar

173 {Pratap Bhawan, Shamshan Ghat Road Kharkhari 25
Haridwar

174 |Punjab Sindh Kshetra, Bheem Goda Road Haridwar 400

175 |Jai Ram Asdhram, Bheem Goda Road Haridwar 180

176 |Swatantrapuri DhamAshram, Rishikesh Road 34
Bhupatwala Haridwar

177 |Lakshmi Sewa sadan, Adarash Nagar Rishikesh Road 36
Bhupatwala Haridwar

178 |Shri Rangeshwar Dham Ashram, Bhatte Wali gali 42
Near Shiv Sadan Bhupatwala Haridwar

179 |Nihal Chandra Ashram, Shamshan Ghat Road 35
Haridwar

180 |Bhajan Garh ashram, Shamshan Ghat Road 40
Kharkhari, Haridwar

181 INirdhan Niketan,Shamshan Ghat Road Kharkhari, 100
Haridwar

182 ]Sukh Narayan Bhawan, Kharkhari Haridwar 40

183 |Sita Ram Bansal Sewa Sadan, Kharkhari Haridwar 21

184 |Yog Anubhav Ashram, Kharkhari Haridwar 22

185 |Bekunt Puri Ashram, Kharkhari Haridwar 22

186 |Gusain Ashram,Bheem Goda, Haridwar 40

187 }Jagat Nath Ashram,Bheem Goda, Haridwar 73

188 |Anandotsav Ashram, Hari PurfKala, Haridwar 205

189 |Kamaldham Kutia, Near Pawan Dham, Bhopatwala 335
Haridwar .

190 [Karnwal Ashrm, Bheem Ghoda Road Haridwar 50

191 |Shri Dutt Atithi Greh, Birla Road Haridwar 50

192 |Hafizabad Ram Bhawan Trust, Ramanand Marg 35
Sharvan Nath Nagar Haridwar

193 |Shri shola Nand Sanyas Ashram, Jodha Mal Road 61

) Birla Ghat Haridwar

194 |Shri Swami Prmanand Ashram Trust Samiti, Sharvan 24
Nath Nagar Haridwar .

195 |Shri Chinta Mani Ashram, Niranjani Akhada Road 60
Haridwar
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Distt. Haridwar

Haridwar

Ashram
196 |Shri Nargis Dham Ashram, Shvaran Nath Nagar 30
Haridwar
197 |Shri ramanand Ashram, Shri ram Chandrachrya Marg 23
Sharvan Nath Nagar Haridwar .
198 |Godri Wala Dham, Near SBI Chitra Talkies Wali gali 40
Sharvan Nath Nagar Haridwar
199 |Ram Niwas Ashram, Sadhu bell Road Sharvan Nath 30
Nagar Haridwar
200 |{Swami Shanti Prakesh Sewa Ashram, Niranjani 30
Akhara Haridwar
201 [Dev Mandir Khanna Ashram, Sharvan Nath Nagar 22
Haridwar '
202 |Shri Gopal Dham Ashiram, Shiv Murti Gali Jassa 30
Ram Road Haridwar
203 |Swami Krishna Govindanand Bhagwat Dham 30
Ashram, Jassa Ram Road Haridwar
204 |Shri Panchayati Akhara, Niranjani Akhara Mayapur 60
Haridwar
‘205 |Chidanand khust Ashram,Chandi Ghat, Haridwar 35
206 [Mahant Dayal Puri Khust Ashram, Chandi Ghat, 34

Page 7

(Y ¥4

L

Rel




Ses wee wE g R 3 )y 4 L
Riar oRoer vaa ufary, wgat -247667 Tien-eligR

| - ‘6 L iéa'la;. I i
- 3L0BNORO/A0-58/2019/ 14 Lo B
Uit Do, Drotaciics
E 'ﬂ/ Conienl Boay
5, poilutima S
C:C *).f/ L

EPAREPEE IEES R

R R 221

" foe- aa(qu%amua%am)aﬁﬁﬁm 1974 U a9 (oouur foamor v forw) s,
h 1981$mmzﬁ$3{qmaaa‘amﬁl
RN,

IM el a5 aw, WA Ud oayg uRddd, R0 WOR N Od (W0 franvr wd
o) aftferea, 1974 W Ay (e Frarer wd forbm) afiferm, 1981 Rl Y R i osm
R & yaud @ AR v gRew v e @, R @09 sgaR sanud
SRE Ieyare whid AT &, B 5T YU s a8 ¥ o @ wmer 3 gl war dEaly vd
Faa ¥ gl e Feakt yra @ ol amaeas 31 deasmsEasaenst & off W sftfort @
ngsmmﬁﬁzmﬁw%wmﬁqﬁmémmaﬁmﬁ
TR 3| . .

| 3 omRfe @ SN @ SR W R BeA/AINd/Adel & dae o darernd dedtd
U qE B s g, o 3Wie il & ket @ cdue 31 Savs Wiy AW Ul geue
forir 3% gRT aleq/snsiaren @ Aaeend FEeld snded @ Wy aifed ges @ defi fwm orn
2 awr g vaw o g off e A w8 ¥ 3 Fewew # Raie 15.10.2019 B JAER UH IR
I F AEE @ Juer off yolE Bt g }1 sva B o 6 us aRa s (Emoshodo)
g o acsmEestaranst g TS WoEW frfsor @ ¥ smaws dawend wedld wa fR fyen
e @ e forn awm R |

ICIATS RS WREr U Wouw forfmt @ A Aureiend wedld smdea dg Snaonaa smaga @
TR &1 S ared/mE A @ 3 & S vafner dRe vd gquer foriaer @ o dofed € d
A A @ 9T IRe http://ueppcb.uk.gov.in/ A Ua?f # fwla PCB ID ©d Passward @& #ewd
I W TP T T B /INYH/ A, T G TR AT WS F A &g AW B R 2, I
BRI https://investuttarakhand.com/ (0oa fasat oA ) B HI&FH @f FeAfd 3‘@ ande o
TR

- 3 3@&%%mw&ﬁamﬁmﬁn&waﬁ%m$w%§mmmﬁw
vl wquur ferior @8 A sWiew sifret & sewid snaves daoerR! FEAld W@ den e @l
[t off ver @t wewmar 3g 3@ erie A Rl ot ol Raw & wws fem an wear ¥

LA =N e

T e (&0 2wt fie)

7t dvfa st (so)
'gﬁﬁqﬁ TR AT A, IS TG AW T e R @, m A Eg?ﬁﬂef —_—

) | Jf Fog

ma{ﬁ]‘m )fél’%’),,m,;




TR G

Dharalﬁshala Distt. Haridwar (> 20 Rooms)

Distt. Haridwar

S. No. {Name of Establishment and address Unranishalqye,
4 of Rooms
1 |Akhil Bhartiya Yadav, By Pass Road Kankhal, 53
Haridwar
2 |Kumar Mahar Dharamshala,Near Tehsil 45
Jawalapur,Haridwar ' :
3 Seeta Ram Dharmshala,Gandhi Road 40
Kankhal,Haridwar
4 Roadd Dhramshala,Devpura Chowk Rishikul,Haridwar 83
5 |Jagadhari Agarwal Bhawan,Sapt Rishi Link Road, 38
, Haridwar
N6 |Siyaram Charitable Trust,Doodhadhari Chawk Sai 38
Baba Wali Gali Bhupatwila,Haridwar
7 |Jagdhamba Dham Dharmshala, Sai Gali Dudhadhari 30
Chawk Bhupatwala, Haridwar )
8  |Shri Ravan Rajpoot Dharmshala, Endra Enclave 26
JHaridwar
9  |Shiv Dham Dharmshala, Shiv Nagar 31
Bhupatwala,Haridwar
10  }Shri Narayan Dharmath samiti,Rani Gali Bhupatwala, 40
Haridwar
i1 |Shri Mali Brahm samaj Vikash Sansthan,Dudhadhari 27
chawk Bhupatwala , Haridwar
12 {Gau Kan Dham,Dudhadhari chawk Bhupatwala , 24
Haridwar
13 |Raavi Prem sabha, Dudhadhari chawk Bhupatwala , 40
Haridwar
14 |Tapa Charitable Trust, New Bypass Road Bhupatwala 45
Haridwar
15 |Dayal Dass Pritam Dass Bhawan,Dudhadhari chawk 22
Bhupatwala , Haridwar
16 |Tayal Dhramshala, Bypass Road Rishikesh 22
Bhupatwala Haridwar
17 {Mahajhan Bhawan,Dudhadhari chawk Bhupatwala , 125
Haridwar ’
18  |Shri balaji Sewa Trust, By Pass Road Rishikesh 30
BhupatwalaHaridwar ;
19 Gayatri Devi ganga Dham, New Bypass Bhupatwala 23
Haridwar
20 |Lala Ved Prakesh Mehta, Satyam Vihar Rishikesh 25
Road Bhupatwala Haridwar
21 |Mohan Lal Podiwal Smaritibhawan, Ganga Vihar 27
Podiwal Haridwar
22  {Shiv ganga Dham Sewa Trust, Bhagirathi nagar 50
Bhupatwala Haridwar
23 |Shri Ravi Nikatan, Sukhi Nadi Bhupatwala Haridwar 30
24 [Shri Rastogi dham, 241/1Lok Nath Gali Bhupatwala 23
Haridwar :
25  |Shri Lok Nath Dharmashala,Near Sukhi Nadi 26
Bhupatwala Haridwar
26 |Tej ram Dharampal Dhramshala, Purana Rishikesh 28
Road Bhupatwala Haridwar
27 jHarab Janka Dharmath Trust,Purana Rishikesh Road 25
Bhupatwala Haridwar
28 |Basant Lal Agarwal Sewa Sadan, Purana Rishikesh 45
Road Bhupatwala Haridwar
29  |Jothpur Bahawan Dhramshala, Adarsh Nagar Mukhia 34
Gali Bhupatwala Haridwar
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Agarwal Dhramshala, Near Sukhi Nadi BhupatWWiht- H

30 riawapo
Haridwar Dhrandshala

31 |Sant Hari Nam Dham Dhramshala, Near Sukhi Nadi 57
Bhupatwala Haridwar

32  |Shri Krishn Hari Dham Trust, Near Sukhi Nadi 30
Bhupatwala Haridwar

33 |Mandi Govind Garh Dhramshala, Rishikesh Road 80
Bhupatwala Haridwar

34 |Mand Ram Pura Fool Charitable Trust, Purana 30
Rishikesh Road Bhupatwala Haridwar

* 35 |Kishori Lal Dharamshala, Kharkhari, Harldwar 45

36 |Dainik Prathana Sabha,Hill Bypass Road Kharkhari, 61
Haridwar .

37 |Abohar Bhawan, Hill Bypass Road Kharkhari, 40

N Haridwar

38 |[Shri Hanumant veer Rama Rani Bansal, Hill Bypass 36
Road Kharkhari, Haridwar

39 |Kumar bhawan, Bheem Goda, Haridwar 80

40 {Shri Ram Kumar Sewa sadan, Bheem Goda, Haridwar 75

41 [Sagrur Charitable Trust, Sukhi Nadi Kharkhari, 39
Haridwar

42  |Shri Ganga Saran Dham, Kharkhari Bypass, Haridwar 26

43 |Mai Jeevani Ram Sukh Jeevani ram, Krishna Gali 22
Kharkhari, Haridwar

44 |Har Dev Dham Apartment,G.D. Puram Bhupatwala, 28
Haridwar

45 1Mata Guru Baksha Kaur Dham, G.D. Puram 21
Bhupatwala, Haridwar

46 |Radha Krishn Dham, Rishikesh Road Bhupatwala 50
Haridwar

47 |Sir Ve Samaj Bhawan, Rishikesh Road Bhupatwala 26
Haridwar

48 |Niz Dham Dhramshala, G.D. Puram Bhupatwala, 34
Haridwar

49 |Lal Kishan Sewa Kunj Charitable Trust, Purana 60
Rishikesh Road Bhupatwala Haridwar

50 |Niskam Sewa Trust, Purana Rishikesh Road 100
Bhupatwala Haridwar

51 ]Maharaja Agrasen Sewa Sadan Trust, Purana 40
Rishikesh Road Bhupatwala Haridwar

52 {Kali Ram Dhramshala, Purana Rishikesh Road 30
Bhupatwala Haridwar

53 |Jhang Bhawan Trust Dhramshala, Gokul Vihar 32
Bhupatwala, Haridwar

54 |Jlalavad Dhramshala, Bhupatwala, Haridwar 31

55 |Vishvkalyan Atam Jain Foundation, Rishikesh Road 45
Bhupatwala Haridwar

56 |Parbrham Kutir Trust, Bheem Goda Ke Pass, Haridwar 25

57 |Ekta Bhawan Dhramshala, Bheem Goda, Haridwar 75

58 |Multan Jot Bhawan, Kharkhari, Haridwar 25

59 IMultan Seva Samiti, Bheem Goda, Haridwar 42

60 Sanatam Dhram Press Sabha, Bheem Goda, Haridwar 25

61 |Jothpur Samaj Bhawan, Bheem Goda, Haridwar 22

62 |Pushkarna Bhawan, Bheem Goda, Haridwar 22

63  |Swami Shiv Swarup Atama Charitable Trust, Bheem 25
Goda, Haridwar

64 |Akihal Bhartiya Maali Samaj Sansthan, Upper Road, 60
Haridwar
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Khetashwer Bhawan,Bheem Goda Road, Harid@htt. M3

Haridwar

65 ridwagy

66 |Varshala, Har Ki Pauri , Haridwar ohramshala 45

67 {Khush Narayan Biradri Cheritable Trust, Har Ki Pauri , 30
Haridwar

68 IMaie Ginda Kuwar Verli,Subhas Ghat , Haridwar 24

69 |Khilandi Bai Dharmashala, Subhas Ghat , Haridwar 24

70 {Dhramshala mahant Tulsidass Chrandas Trust, Bada 60
Jogibada Upper Road , Haridwar

71 |Radha Savitri Sindhi Dharmshala, Upper Road, 27
Haridwar

72  {Saith Karori Mal Bhawan, Upper Road, Haridwar 53

73  |Mata Vaishno Devi Dharmshala, Upper Road, 82
Haridwar .
: ,\'(4 Shri Shankaracharya Bhawan, Upper Road, Haridwar 30
75 |Shri Jaat Dharmshala Saniiti, Upper Road, Haridwar 100
76 1Guru Gaurakh Nath Mandir, Upper Road, Haridwar 120
77 |Bikaner Dharamshala, Upper Road, Haridwar 42
78 |Ram Murti Goyal Dharmshala, Upper Road, Haridwar 26
79 |Badribavla Dharmshala, Moti Bazar, Haridwar 22
80 |Atithi Bhawan,Ram Ghat, Haridwar 30
81 [Topi Wale Dharmshala, Ram Ghat, Haridwar 22
82 |{Sheetal Dass Lakshmi Bai Sindhi Dharmshala,Ram 35
Ghat, Haridwar )

83 |Seth Anandram Jaipuria Smriti Bhawan, Ram Ghat, 44
Haridwar

84 {Seth santram Das Maheshwari Dharmshala,Vishnu 40
Ghat, Haridwar

85 |Lala Devi Dayal SukhDayal Dharmshala, Upper Road, 30
Haridwar

86  [Seith Surajmal Dharmshala,Upper Road, Haridwar 53

87 |Seith Kushi Ram Charitable Trust Dharmshala, Upper 45
Road, Haridwar

88 |Shri Govind Bhawan Trust Bhatinda Dharmshala, 44
Railway Road, Haridwar

89 {Bhawal Pur Trust House, Vishnu Ghat, Haridwar 63

90 |Ganesh BhawalPur Dharmshala,Vishnu Ghat, Haridwar 100

91 - |Ram Leela Bhawan Sampati Commity Trust, Ramleela 30
Maidan, Haridwar

92 |Bhola Giri Dharmshala, Birla Ghat, Haridwar 73

93 {Vishnu Dharmshala, Birla Road, Haridwar 25

94  |Deraval Bhawan Dharmshala, Bhalla Road, Haridwar 40

95 {Dharmshala Bhai Natha Singh, Bhalla Road, Haridwar 35

96 |Swami Shiv Ram Dass trust, Sharvan Nath Nagar, 30
Haridwar

97 iMarwadi Panchayati Dharmshala, Railway Road, 110
Haridwar

98 |Chinyot Biradri Sabha,Jodha Mal Road Birla Ghat, 37
Haridwar

99 IShri Gandhi Hari Dharmshala,Bhola Giri Road, 27
Haridwar

100 |Shri Raja Ram Ji Dharmshala,Bhola Giri Road, .24
Haridwar

101 |Sanatam Dharm Punjam Mahavir Dal,Bhola Giri Road, 36
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102 [Sindh Panchyat Dhramshala, Bhola Giri Road, DIStt- Hgridwagg
Haridwar v Dhranjshala
103 |Karni Bhawan Dhramshala, Bhola Giri Road, Haridwar 22
104 |Gujjar Wala Bhawan, Akhara Road, Haridwar 64
105 {Vishnu Bhawan, Akhara Road Sharvan Nagar, 70
Haridwar
106 |Sewa Samiti Dhramshala, Sharvan Nath Nagar, 30
Haridwar
107 |Arya Samaj Mandir, Sharvan Nath Nagar, Haridwar 30
108 |Godar Akhada, Sharvan Nath Nagar, Haridwar 22
| 109 M}Jltan Bhawan, Sharvan Nath Nagar, Haridwar 40
" 110 |Garibdasi Sewashram Trust Dhramshala, Opposite 50
N Railway Station, Haridwar
111 |{Seth Murli Mal Dharmshala, Railway Road, Haridwar 36
112 |Sargodha Dhramshala, Shiv Murti Chowk Kankhal - 24
Road, Haridwar
113 |Shri Har Milap Bhawan, Bhawan Sharvan Nath 45
Nagar, Haridwar
114 [Hafijabad Dhramshala, Sharvan Nath Nagar, Haridwar 30
115 |Dhramshala Made Rajput, Sadhu bell Road Sharvan 25
Nath Nagar, Haridwar
116 [Bhulelal Dhramshala Trust,Sant Kabir Marg Sharvan 37
Nath Nagar, Haridwar
117 |Mahawar Vaish Dhramshala, Niranjani Akhara Road 28
Mayapur Haridwar
118 |Lela Yatri Bhawan, Behind Gujrati Bhawan Niranjani 25
Akhara Haridwar
119 |Sadhuram Mariwala Sindhi Dhramshala, Behind 30
Gujrati Bhawan Niranjani Akhara Haridwar
120 |Sukh Dham Yatri Bhawan Dhramshala,Sharvan Nath 36
Nagar, Haridwar
121  |Jai Baba Dham Sindhi Dhramshala, Niranjani Akhara 32
Mayapur Haridwar
122 {Shri Sudhre Shah Dhramshala, Niranjani Akhara 30
Mayapur Haridwar
123 (Bannu Biradri Bhawan Trust, Mayapur Haridwar 45
124 |Shri Girdhari Lal Mehta Charitable Trust, Jassa Ram 33
Road Haridwar
125 }Jamuna Bai Bhawan, Jassa Ram Road Haridwar 39
126 [Pujay Chagan Baba Smarak Bhawan, Jassa Ram Road 30
Haridwar
127 [Choksi Bhawan, Jassa Ram Road Haridwar 27
128 [Nai Ludhayana Dhramshala, Jassa Ram Road Shiv 22
Murti Gali Haridwar
129 Shri naag Dev Dhramshala , Jassa Ram Road Shiv 22
Murti Gali Haridwar
130 |Shiv Shakti Bhawan,Niranjani Akhara Haridwar 24
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“We hearby direct that all the hotel, dharamshalas and ashrams which have a
capacity of more than 20 rooms shall have their own bio-digesters and/or STP. We further
direct that any building, hotel, has a built up area of more than 10, 000 sq feet shall have
its own STP/Biodigester.”
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Hotel Name & Address

Cloud 9 Resort-Villa‘ée Rotu-Ki-Beli, Tehsil Dhanaulti, District Tehri Garhw ,Town:Rotu-Ki-Beli

Crystal Palace-Vill- Dabaali Patti, Dasjula ,Town:Dhanolti

Darbar Hotel & Resort Organic-badshahthol,ranichori,moter road ,chamba BADSHAHTHOL-
RANICHORI MOTER ROAD,Town:Than

4 Hide -N-Seen Adventures & Restorts-Patti Saklana Dthanolti, Town:Kokliyal Gaon
5 Hotel Devki Palace-Chamba ,Town:Chamba
6 |Hotel Utsav Palace-Commercial Area Baurari New Tehri,Town:Baurari
7 |Hotel Vivaah palace-Baurad, New Tehri NIL, Town:Bauradi
8  |M\s Hotel Classic-Shisham Jhari,Muni ki reti ,Town:Muni ki reti
9  |M\s Hotel The Manaar-village-Baghi patti-sarjula,Tehri Garhwal Tehri Garhwal, Town:Baghi
10 |M\s Hotel Yamunotri-843,855 and 838,Ghildi chak suman kyari,Block-Jaunpur Tehri Garhwal
,Town:Ghildi chak suman kyari
11 |Rishubhs Palace And Spa-MAIN KADDUKHAL DHANOLTI, Town:DHANOLTI
12 |M\s Ananda In The Himalayas-The Palace Estate Narendranagar,Distt Tehri Garhwal
,Town:Narendranagar
13 |Aloha on The Ganges ,Tapovan,Tehri Garhwal
14 |Anand Prakash yogashrammTapovan,Rishikesh, Tehri Garhwal
15 |Association for yoga & Meditation Centre, Tapovan,Rishikesh, Tehri Garhwal
16 |Hotel Brand Wood Century-Kandikhal, Tehri Garhwal
17 |Camp Beace Paying Pains-Iwarna, Tehri Garhwal
18 {Eco Height the City of Romance, Tehri Garhwal
19 |Geat Indian Out Door,Jhuyalmarg,Maletha, Kirtinagar, Tehri Garhwal
20 |Green Hills Hotel-Tapovan,Tehri Garhwal Sarai
21 |Hari Ladge Kempty,Tehri Garhwal
22  thimalaya outdoor Camp Little Jagwar, Thangdhar,Chamba, Tehri .
5
23 |Himalyan Splender Resort, Tehri, Tehri Garhwal
24 {Holy River hotel Pvt.Ltd, Tehri Garhwal
25 [Hotel Ahileya & Resort, Attalee
26 {Hotel Akash Continental-Tapovan,Tehri Garhwal
27 |Hotel Anamika,Main market, Tehri Garhwal
28 |Hotel Badrish,Model House,Tehri Garhwal
29 Hotel Beech house,Ghugtyani, Tapovan,Tehrigarhwal
30 |Hotel chandralook,Ghugtyani, Tapovan,Tehri Garhwal
31 |Hotel Classic Hill Top,Chmaba,Tehri Garhwal
32 |Hotel Dhami,Tapovan,Tehri garhwal
33 |Hotel Daya palace & resort,0ld Tehri Garhwal
34 jHotel Devine Ganga Cottage, Tapovan,Tehri Garhwal
35 [Hotel Drive inn, dhanolti
36 |Hotel Green Hill Cottage Tapovan Rishikesh
37 [Hotel Leisure Palace, Badrinath Road Tapovan Rishikesh
38 Hotel Luxman Divine Resort, S.N. Forestry Tapovan Rishikesh
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Hotel Mohan Palacg, 0ld Tehri Road Chamba Tehri Garhwal

Hotel New Hights, Tehri Garhwal

Hotel Nigah Tourist Resort, Tapovan Rishikesh

Hotel Nishant Garden Resort, Tapovan Rishikesh

Hotel Raghunath Palace, Devprayag, Tehri garhwal

Hotel Riverside , Maletha , Tehri Garhwal

Hotel SK International Tapovan Rishikesh, Tehri Garhwal

46 ' |Hotel Shiv Ganga Restaurant, Kaudiyala Tehri Garhwal

47 {Hotel shiv vilas A unit of Ram Associate, Tehri Garhwal

48 |Hotel Shiva Ganga , Uniyalgaon,Tehri Garhwal

49", |Hotel Shivani Guest House , Kempty, Tehri Garhwal

50 lHotel Sri Ram , Ghansali Tehri, Tehri Garhwal

51 |Hotel Surbhi Resort, Kempty Road siya,Tehri Garhwal

52 |Hotel Surya Palace , Gahnsali ,Tehri Garhwal

53 |Hotel Tapovan Resort Tapovan, Tehri Garhwal

54 [Hotel Tehri Himalayan Residency , Ganesh Chowk Bourari New Tehri

55 [Hotel The Ganga ShivPuri, Shivpuri,Distt. Tehri Garhwal

56 |Hotel The manaar, Bhagirathipuram, Tehri Garhwal

57 |Hotel Tourist, Boradi Road New Tehri, Tehri Garhwal

58 |Hotel Vasundhara Palace-Khasra No. 7, Muni ki Reti, Narendranagar

59 {Into the Unknown, Tehri distt. Tehri Garhwal

60 }Kanatal Resorts & Spa (P) Ltd- 11km Chamba Mussorie Road

61 [Mahananda Spa and Resort Pvt. Ltd. Motor Marg Narendra Nagar

62 |Nature Walk Resort nit of Lord Krishna Pvt Ltd. Tehri Garhwal

63 |Nirvana Tapovan Rishikesh,Tehri Garhwal

64 |Nishant Garden Resort, Tehri Garhwal .

\ A5 jOm Resort Tapovan Rishikesh,Tehri Garhwal

~

66 |Ragunath Palace Devprayag Tehri

67 |Rock resorts, Tehri Garwhal

68 1S.S.Camp Carnival Pvt.Ltd Kanatal Tehri

69 |Saman Way Vidhya Dham, Tapovan Rishikesh Tehri

70 |{Samriddhi Retreat, Tehri Garwhal

71 |Sri Kedar Chamba, Tehri Garhwal

72 |Tej Rishikesh Resort and Spa, Tehri

73 {Tehri Himalayan Resort, Boradi, New Tehri

74 |The Glass House on the Ganges, Kodiyala Devprayag, Tehri Garhwal

75 |Tourist Camp ,Mahendrapur Saklanan, Tehri

76 |Tourist Hotel, New Tehri

77 |Tourist Rest House, Dhanolti, Tehri Garhwal

78 [Wildes Kanatal, Kanatal, Tehri Garhwal

79 |Yamuna Tourist Lodge, Nainbag ,Tehri Garhwal

80  |Yoginiketan Guest House managed by Sanskriti Health Spa, Teli

81~ |0m Resort-Tapovan,Tehri Garhwal

L_82  |Hotel Bala i Guest House, Tapovan,Tehri Garhwal

83 |Gayatri Resorts-Tapovan Sarai Badrinath Road Tehri Garhwal. ,Town:DEHRADUN

84 [Amaya Resort-Chopriya Gaon, Chamba Mussoorie Road Near Kanatal Tehri Garh - Town:Tehri

85 |bhagirathi Hote] And Restaurant{ Shri Ramlal Kothari}-near bus stand bauradi tehri harhwal.
* |,Town:Bauradi '
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Tcmvn Chamba-chan}})a, distric-tehri garhwal ,Town:chamba

Hotel Laxmi Height-near maa yoga ashram near neem beech tapovan,rishikesh

88 |Hotel Laxmi Height-near maa yoga ashram near neem beech tapovan,rishikesh,Town:TAPOVAN

89 |Hotel Peepal Tree.-Village nh-58 Tapovan. via Shivanand nagar Rishikesh, Town:Tapovan

90 |M\s Hotel Aishwariya.-Lambgaon Tel\rigarhWal. Tehrigarhwal., Town:Lambgaon.

91" |M\s Hotel Ishan.{16 Rooms}-Laxman jhoolamarg tapovan. Tehrigarhwal., TOWN:...c...ocremrerrsrrrenns

92 |M\s Hotel Kunwar Residency {14 Rooms}-Vill and post- Tapovan luxmanjhoola. Tehri

93 _|M\s Hotel Narayan Palace-Badrinath road Tapovan Dist Tehri Garhwan,Town:Tapovan

94 {M\s Vaidik Roots Hotel Resorts.-Village Singtali post vyasi Badrinath road

95 |Ms Dhanulty Height Trh Gmvn Ltd-dhanulty,tehri garhwal ,Town:Dhanulty

96 |Ribera-Tehsil Dhanolti - Town:Sitapur
97 [Trh (Gmvn) Gangi, Ghuttu-gangi,ghuttu,ghansali ,Town:gangi

98 |Trh (Gmvn) Ghuttu-vill- ghuttu, tehri garhwal. ,Town:ghuttu

99 |Trh (Gmvn) Reeh, Ghuttu-reeh, ghuttu, ghansali , Town:reeh

100 |Urano Developments-Village - Mauja Chamogi, Patti Dharakaria, Tehsil - Gaja -, Town:Chamogi
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“We hearby direct that all the hotel, dharamshalas and ashrams which have a
capacity of more than 20 rooms shall have their own bio-digesters and/or STP. We
further direct that any building, hotel, has a built up area of more than 10, 000 sq feet
shall have its own StP/Biodigester.”
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List of Hotels (> 20 Rooms ) of Distt: Pauri

Yamkeshwar, Pauri Garhwal

S.N. |Name & Address of Hotel No. of Rooms
Aashirwad kunj;'vimla Devi- vill. Jonk Swarg 25
Ashram, Pauri
Akash Ganga, Vill. Jonk Swargashram, Rishikesh, . 21

2 |Pauri garhwal : '
3 Animal Path Resorts 55 Yamkeshwar, Pauri 20
. 1Garhwal
4  IBlue Pine, Deriakhal 35
... |CAMP H20, Neelkantha Road, Rattapani, Rishikesh 20
5\ Pauri Garhwal ‘
6 “|Devadi Hotel, Devi Road Kotdwar 22
7 Dharm Yatri Niwas, Naiender Singh P.0. Laxman 28
Jhulla Rishikesh Pauri Garhwal
8 |D] Hotel, Srikot Gangnali, Srinagar 20
9 Ecoforus Sustainable Pvt Ltd.- Vill. Bhadali, Patti- 21
Seela Town Bhadali Pauri Garhwal
10 Ganga Niketan, Laxmanjhulla, Rishikesh, Pauri 20
Garhwal
Gayatri Kunj Praveen Singh- Vill. Jonk, Post- 20
11 .
Swargashram, Pauri Garhwal
12 |GMVN TRH Srinagar, GMVN TRH Srinagar 46
13 Hotel Corbet Paradise, Chand Maula Baksh Grastan 24
Ganj Saneh Road Kotdwar
14 Hotel Divya, Laxmanjhula Rishikesh Pauri Garhwal 20
Hotel Green Raman Chopra, Mukti Dham 60
15 .
Swargashram, Pauri Garhwal
_{Hotel Krishna Cottage- Jonk Swargashram P.O. 32
16 .
Swargashram, Pauri Garhwal :
Hotel Moksha Vill. Jonk Swargashram P.0O. 39
17 .
. Swargashram, Pauri Garhwal
Hotel Narvana Kunj, Naveen Singh Rana- Jonk 24
18 .
Swargashram, Pauri Garhwal
Hotel Radhey Radhey, Swargashram Rishikesh, 20
19 s
Pauri Garhwal
20 Hotel Surya Palace, Rajendera Singh Rana- Nagar 22
Panchayat Jonk Swargashram
51 Hotel Yuvraj, Laxmanjhula Near Forest Chowki, 20
Rishikesh, Pauri Garhwal
22 {Jai Hari Jungle Resort, Jaiharikhal 20
23 |Kasam Residency Hotel, Palkot 31
Kasang Residency Hill Resort, Village Palkot, 31
24 .
Lansdown, Pauri Garhwal
25 Kothiya Swargashram Trust, Laxmanjhulla, 20
Rishikesh, Pauri Garhwal
26 Menka Hotel, Kailash Chandra Uniyal- Srinagar 22
Garhwal
27 |Muksha Hotei, Swargashram 39
28 New Krishna Cottage, Kamal Negi- Jonk Gali No. 1 21
_ Swargashram
29 |Nirmala Guest House, Jonke 24
30 Nirvana River Resort, Vill. Boonga, Block 27

ISE5 >




%

31 Ojas Resorts and Hotels, Village Mohan Chatti, 20
Rishikesh, Pauri Garhwal
32 Peaks N Pines Resort- Vill. Goyun, H.N.B. Marg Near 28
, ._|Balaji Mandir, Kotdwar Town Goyan
33 . Pebbles Resort, Narendra Singh Vill. Ratta Pani 20
' Yamkeshwar Block, Pauri Garhwal
34 Raj Palace Hotel, Rakesh Negi, Swargashram, 36
Rishikesh, Pauri Garhwal
35 “[Royale Rainbow Resort Arvind Singh Negi, 40
‘ Neelkanth Road Rishikesh
36 Royale Rainbow Resort Narender Singh Vill- Ratta 20
* JPani Yamkeshwar Block, Pauri Garhwal
37 [Shiv Resort, Swargashram 33
38 Sudarshan Hotel, Badrinath Marg, Srinagar, Pauri 24
Garhwal
Tourist Rest House, GMVN, Srikot. (Gangnali) 20
39 . .
Srinagar, Pauri Garhwal
40 |Geeta Ashram, Jonk, Swargashram 50
41 Geeta Bhawan, Swargashram Jaunk, Pauri Garhwal 800
42 |Haripeeth Trust, Laxman Jhulla 40
43 Parmarth Niketan Jonk, Swargashram 850
Rani Mandir, Laxmanjhulla, Swargashram, Pauri 25
44
Garhwal
Trymbkeswar Mandir, Laxmanjhulla, Swargashram, 30
45 .
Pauri Garhwal
46 {Vanprastha-1, Jonk, Swargashram 86
47 |Vanprastha-2, Jonk, Swargashram 119
48 Ved Niketan Ashram, Swargashram, Pauri Garhwal 150
49 |Ved Niketan Jonk, Swargashram 150
50 Geeta Bhawan-01, Jonk, Swargashram, Pauri 125
Garhwal
51 Geeta Bhawan-02, Jonk, Swargashram, Pauri 200
“{Garhwal
59 Geeta Bhawan-03, Jonk, Swargashram, Pauri 210
Garhwal '
53 Geeta Bhawan-04, Jonk, Swargashram, Pauri 125
Garhwal
Geeta Bhawan-05, Jonk, Swargashram, Pauri 196
54
Garhwal
5g Geeta Bhawan-06, Jonk, Swargashram, Pauri 24
~ |Garhwal
56 Laxmi Narayan, Jonk, Swargashram, Pauri Garhwal 70
gy Sant Sewa Ashram, Laxmanjhulla, Swargashram, 20
) Pauri Garhwal
Satyanarayan Mandir, Laxmanjhulla, 28
58 .
Swargashram, Pauri Garhwal
59 Swargashram Trust, Jonk, Swargashram, Pauri 21
Garhwal
- 60 |Kutiya Swargashram Tust, Jonk 20
61 |Katyaneshwar Dharamshala, Srinagar 20
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Characterstics of River Ganga and its Tributaries

|S535

DO

for organized outdoor bathing)

Name of the Sampling Points pH BOD Fecal Coliform | Sampling
{mg/L) | (mg/L) | (MPN/100 ml) Date
1. River Alaknanda B/C Dhauli Ganga at Vishnuprayag 7.82 10.6 - <1 17 25.10.2019
2. River Dhaull Ganga 8/C Alaknanda at Vishnuprayag ~ 7.82 10.8 <1 <2 25.10.2019
3. River Akaknanda A/C Dhauli Ganga at Vishnuprayag 7.86 10.8 <1 26 25.10.2019
4, River Alaknanda B/C River Nandakini at Nandprayag 7.89 10.6 <1 <2 24.10.2019
.5, River Nandakini B/C Alaknanda at Nandprayag 7.72 9.8 <1 60 24.10.2019
\6. River Alaknanda A/C Nandakini at Nandprayag 7.88 104 <1 <2 24.10.2019
. River Alaknanda B/C River Pindar at Karanprayag 7.84 10.2 <1 <2 24.10.2019
8. Rive Pindar B/C Alaknanda at Karanprayag 7.72 9.8 <1 50 24.10.2019
9. River Alaknanda A/C Pindar at Karanprayag 7.89 104 <1 30 24.10,2019
10. River Mandakini B/C Alaknanda Rudraprayag 7.8 9.8 <1 <2 23.10.2019
11. River Alaknanda B/C Mandakini Rudraprayag 7.78 10.2 <1 <2 23.10.2019
12, River Alaknanda A/C Mandakini Rudraprayag 7.78 10.2 <1 <2 23.10.2019
13. | River Alaknanda A/C Bhagirathi Devprayag 7.84 10.0 <1 <2 23.10.2019
14. | River Alaknanda B/C Bhagirathi Devprayag 7.8 10.0 <1 <2 23.10.2019
15. | River Bhagirathi B/C Alaknanda Devprayag 7.8 10.2 <1 <2 23.10.2019
16. | River Mandakini D/S Agustmuni Rudraprayag 7.78 10.0 <1 <2 23.10.2019 |
17. River Bhagirahti D/S Uttarakashi 7.69 10.0 <1 40 19.10.2019
18. | River Ganga U/s Lakshmanjhula Rishikesh 8.12 10.0 <1 26 05.10.2019
19. River Ganga D/s Raiwala Dehradun 8.3 8.8 1 110 05.10.2019
20. | River Suswa at Mathurawala Dehradun 8.05 2.8 28 >1600 04.10.2019
21. River Song D/S Near Birla Guest House Dehradun 8.06 9.4 <1 50 05.10.2019 .
22. River Ganga D/S Rishikesh 7.78 9.6 <1 30 05.10.2019
23. Upper Ganga Canal at Laltarao Bridge Haridwar 8.1 9.0 <1 40 05.10.2019
24, Upper Ganga Canal at Rishikul Bridge Hardlwar 8.05 10.8 <1 50 05.10.2019
25. | Upper Ganga Canal D/S Roorkee 8.2 9.8 1 60 05.10.2019
26. | Upper Ganga Canal D/S Har Ki Pauri Haridwar 8.0 9.2 <1 - 30 05.10.2019
27. Upper Ganga Canal at Damkoti Haridwar 8.12 10.6 <1 30 05.10.2019
28. | River Ganga at Dudhiabad Haridwar 8.3 10.8 1 80 05.10.2019
29. | River Nayar U/S Satpuli Pauri Garhwal Sample not collected
Primary Water Quality Criteria for bathing water (water use 6.5-8.5 >5.0 <3.0 500
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Characterstics of River Ganga and Its Tributaries

S.No. Name of the Sampling Points pH DO 80D Fecal Coliform | Sampling
‘ {mg/L) | (mg/L) | (MPN/100 ml) Date
1, River Alaknanda B/C Dhaull Ganga at Vishnuprayag
2, River Dhauli Ganga B/C Alaknanda at Vishnuprayag Sample not collected.
. 3. River Akaknanda A/C Dhauli Ganga at Vishnuprayag
~ 4, River Alaknanda B/C River Nandakini at Nandprayag 7.85 10 <1 <2 26.09.2019
5. River Nandakini B/C Alaknanda at Nandprayag 7.75 9.6 <1 70 26.09.2019
| 6. River Alaknanda A/C Nandakini at Nandprayag 7.8 10 <1 <2 26.09.2019
7. River Alaknanda B/C River Pindar at Karanprayag 7.78 9.6 <1 <2 26.09.2019
8. Rive Pindar B/C Alaknanda at Karanprayag 7.86 9.4 <1 60 26.09.2019
9, River Alaknanda A/C Pindar at Karanprayag 7.83 9.6 <1 30 26.09.2019
10. | River Mandakini 8/C Alaknanda Rudraprayag 7.69 10 <1 <2 25.09.2019
11. | River Alaknanda B/C Mandakini Rudraprayag 7.86 9.6 <1 <2 25.09.2019
12. River Alaknanda A/C Mandakini Rudraprayag 7.82 9.8 <1 <2 25.09.2019
13. | River Alaknanda A/C Bhagirathi Devprayag 7.89 10 <1 <2 25.09.2019
14. | River Alaknanda B/C Bhagirathi Devprayag 778 | 9.8 | <1 <2 25.09.2019
15. | River Bhagirathi B/C Alaknanda Devprayag 7.82 10 <1 <2 25,09.2019
16. | River Mandakini D/S Agustmuni Rudraprayag 7.68 9.6 <1 . <2 25.09.2019
17. River Bhagirahti D/S Uttarakashi 7.76 9.8 <1 60 03.09.2019
18. | River Ganga U/s Lakshmanjhula Rishikesh 8.23 9.8 <1 ’ 30 20.09.2019
19. | River Ganga D/s Raiwala Dehradun 8.45 8.6 1 130 20.09.2019
20. | River Suswa at Mathurawala Dehradun 6.94 2.8 26 >1600 20.09.2019
21. River Song D/S Near Birla Guest House Dehradun 8.1 9.2 1 60 20.09.2019
22. River Ganga D/S Rishikesh 8.29 9 <1 40 20.09.2019
23. | Upper Ganga Canal at Laltarao Bridge Haridwar 8.18 10 <1 30 11.09.2019
24, | Upper Ganga Canal at Rishikul Bridge Hardiwar 8.16 10.2 <1 40 11.09.2019
25, Upper Ganga Canal D/S Roorkee 8.09 10 1 70 11.09.2019
26. | Upper Ganga Canal D/S Har Ki Pauri Haridwar 8.05 10.2 <1 71 26 11.09.2019
27. | Upper Ganga Canal at Damkoti Haridwar 8.21 104 <1 40 11.09.2019
28. | River Ganga at Dudhiabad Haridwar 8.44 9.8 1 90 11.09.2019
29, | River Nayar U/S Satpuli Paur] Garhwal 7.92 9.2 1 80 05.09.2019
T’rimary Water Quality Criteria for bathing water (water use 6.5-8.5 >5.0 <3.0 500 -
for organized outdoor bathing)
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Characterstics of River Ganga and its Tributaries

| X456

S.No. Name of the Sampling Points pH DO BOD Fecal Coliform | Sampling
(mg/L) | (mg/L) | (MPN/100 ml) Date
1. | River Alaknanda B/C Dhauli Ganga at Vishnuprayag 7.82 10.2 <1 12 129,08.2019
2, River Dhauli Ganga B/C Alaknanda at Vishnuprayag 7.86 10.8 <1 <2 29.08,2019
3. River Akaknanda A/C Dhauli Ganga at Vishnuprayag 7.84 10.6 <1 17 29,08.2019
q, River Alaknanda B/C River Nandakini at Nandprayag 7.86 10.0 <1 <2 29.08.2019
5. River Nandakini B/C Alaknanda at Nandprayag 7.62 9.6 <1 80 | 29.08.2019
6. River Alaknanda A/C Nandakini at Nandprayag 7.78 9.8 <1 <2 29.08.2019
7. River Alaknanda B/C River Pindar at Karanprayag 7.72 10.0 <1 <2 29.08.2019
8. Rive Pindar B/C Alaknanda at Karanprayag 7.79 9.6 <1 30 29.08.2019
9, River Alaknanda A/C Pindar at Karanprayag 7.84 9.8 <1 40 29.08.2019
10. | River Mandakini B/C Alaknanda Rudraprayag 7.76 9.8 <1 <2 28.08.2019
11. | River Alaknanda B/C Mandakini Rudraprayag 7.76 9.8 <1 <2 28.08.2019
12. River Alaknanda A/C Mandakini Rudraprayag 7.8 10.0 <1 <2 28.08.2019
13. | River Alaknanda A/C Bhagirathi Devprayag 784 | 9.8 <1 <2 28.08.2019
14. | River Alaknanda B/C Bhagirathi Devprayag 7.75 10.0 <1 <2 28.08.2019
15. | River Bhagirathi B/C Alaknanda Devprayag 7.78 9.8 <1 <2 28.08.2019
16. | River Mandakini D/S Agustmuni Rudraprayag 7.72 9.8 <1 <2 28.08.2019
17. | River Bhagirahti D/S Uttarakashi 7.68 10.0 <1 40 21.08.2019
18. | River Ganga U/s Lakshmanjhula Rishikesh 7.48 104 <1 17 09.08.2019
19. | River Ganga D/s Raiwala Dehradun ' 7.81 8.8 1.2 110 09.08.2019
20. | River Suswa at Mathurawala Dehradun 6.89 2.6 27 >1600 09.08.2019
21. | River Song D/S Near Birla Guest House Dehradun 7.62 9.6 1 50 09.08.2019
22. | River Ganga D/S Rishikesh 7.32 10.0 <1 30 09.08.2019
23. | Upper Ganga Canal at Laltarao Bridge Haridwar 8 10.0 <1 40 08.08.2019
24. | Upper Ganga Canal at Rishikul Bridge Hardiwar 7.87 10.0 <1 30 08.08.2019
25. Upper Ganga Canal D/S Roorkee 7.81 10.0 1 60 08.08.2019
26. Upper Ganga Canal D/S Har Ki Pauri Haridwar 7.7 10.0 <1 30 08.08.2019
27. Upper Ganga Canal at Damkoti Haridwar 7.8 9.0 <1 30 08.08.2019
28. | River Ganga at Dudhiabad Haridwar 7.92 8.8 1 80 08.08.2019
29. River Nayar U/S Satpuli Pauri Garhwal 7.66 9.4 1 60 26.08.2019
Primary Water Quality Criteria for bathing water (water use 6.5-8.5 >5.0 <3.0 500

for organized outdoor bathing)

.
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 498 of 2015
(M.A. No. 628/2016)
IN THE MATTER OF:

Pushp Saini Vs. Miniétry of Environment, Forest & Climate Change & Ors.
CORAM : HON’BLE MR. JUSTICE SWATANTER KUMAR, CHAIRPERSON

HON’BLE MR. JUSTICE RAGHUVENDRA S. RATHORE, JUDICIAL MEMBER
HON’BLE MR. BIKRAM SINGH SAJWAN, EXPERT MEMBER

Present: Applicant: |

Ms. Shibani Ghosh, Adv. for Intervenor

Respondent No. 1: Mr. Divya Prakash Pande , Adv.

Respondent Nos. 15826: Mr. Mukesh Verma, Adv. ' |
Mr. Nishe Rajen Shonker and Ms. Anu K. ‘

‘ Joy, Advs. for State of Kerala

Respondent No. 19: Ms. K. Enatoli Sema, Adv. For Nagaland
SPCB and Mr. Amith J, Adv,,

Respondent No. 22: Mr. Shiv Mangal Sharma, AAG, Mr.

Singh, Adv. for State of Rajasthan
Respondent Nos, 28829: Mr. Nikhil
Nayyar, Adv., Ms,: Smritl Shah, Advs. for
APPCB & TSPCB {
Mr. G.M. Kawoosa, Ad and Ms. Palak
Mittal, Adv. for State of J&K |
Mr. Guntur Prabhakar, Mr. Pramod !
Kumar and Mr. Gautam Prakhakar, Advs.
for State of AP
Mr. Devraj Ashok, Adv:
Karnataka .
Mr. AK. Panda and Ms M.
Advs. for SPCB, Ogi
Respondent No. 37: . Mr. Atul Jha, A
o Chhattisgarh

|
Saurabh Rajpal, Adv., and Mr. Adhiraj [

Mukherjee, Advs, For Sta
Mr. Raja Chatterjee and “Mr,’ Chanchal
““Kumar Ganguly, Advs., Mr. Piyush
Sachdev, Adv, for State of WB

_ Mr. Aruna.’‘Mathura r. Avneesh
“Arputham, *Ms. Simran'Jeet and Ms.
Anuradha Arputha dvs. For State of

. Mr. 'Edward ‘Belho, Mr. K. Luikang
i Ir. Hoineithiam, Advs. for

Jhar hand
Mr. Anil Shrivastav, Mr. Rituraj Biswas
and Ms. Sujaya Bardhan, Advs. for State ~
of Arunachal Pradesh -

Mr. Tayenjam Momo Singh, Adv. for
Meghalaya SPCB

Mr. Sapam Biswajit Meitei and Mr.
Naresh Kumar Gaur, Advs. for MPCB

Mr. Gopal Singh, Mr. Rituraj Biswas,
Advs. for State of Tripura

Mr. Dhruv Pal and Mr. Himanshu Pal,
Advs. for State of Gujarat & GSPCB

Mr. Ajay Marwah, Adv. for HPSPCB

Mr. Gautam Singh, Adv. for Mr. Shoeab
Alam, Adv. for State of Bihar

Mr. R. Rakesh Sharma, Adv. For State of
Tamil Nadu & TN Pollution Control Board
Mr. Rajul Shrivastav, Adv. for MPPCB

Mr. V.K. Shukla, Adv. and Ms. Vijay
Laxmi, Adv. for State of MP

Mr. Amrit Agarwal and Ms. Asha N. Basu,
Adve foar WRPCR




| X 560

Mr. Ravin Dubey, Adv.
Mr. Utkarsh Sharma, Adv. for State of UP
Mr. Gaurav M. Liberhan, AAG, State of
Punjab
Mr. Jogy Scaria, Adv., Mr. Reegan S. Bal
and Ms. Beena Victor, Advs. for Kerala
S State Pollution Control Board
- Mr. Shuvodeep Roy, Adv. and Mr. Sayooj
Mohandas M., Adv. for State of Assam
and ASPCB
Mr. Rajkumar, Adv. for Central Pollution
Control Board .
Mr. Anil Grover, AAG, Mr. Rahul
Khurana, Mr. Sandeep Yadav and Mr.
Mishal Vij, Advs. for HSPCB
Mr. Naginder Benipal, Adv. for PPCB
Mr. B.V. Niren, Adv. and Mr. Vinayak
Gupta, Adv.

2017

1 20%.

;rriyzc;r:.Ganga had directed 209

Date and Orders of the Tribunal
Remarks
Item No.
21 :
The Learned Counsel appearing for Ministry of
August 09, |

"Environment, Forest and Climatéf-—'Qhange submits that

the Ministry has already completed rive
river basins i.e. Siang River Basin, ’I‘wang River Basin,

Bichom River Basin, Subansiri River Bas.iﬁ‘,?“"j\jibang River

Basin and Lohit River Basin and upon study:
has recommended: the minimum flow-&f the river to be

the ‘:Ministry

18% of the" éve;agciwo'f lean seasoﬁr,l;r-fﬂow f

.| However,"in_some of ‘the cases, it has stated to be even

A The Trlbunalmtherecent Jgdgmcnt, 5fonounced on

minimum environment flow
to be ‘maintained from Haridwar onwards on the basis of

the average lean season flow. In light of the above and the

L &

clear stand being taken by the Ministry, wé direct that all
the r_ivers in the Country shall maintain minimum 15 % to
20% of the average lean season flow of that river. However,
whichever State is unable to adhere to this average
percentage, in that event we grant liberty to that State
Government to move the Secretary, Ministry of

Environment, Forest and Climate Change who shall in




1568 |

Item No.
21

August 09,

2017

sn

" M.A. No. 628 of 2016

eonsultation with the Ministry of Water Resources
examine such a representation and if it is desirable to fix
a_ny lower percentage than the percentage aforestated,
theh it will pass appropriate order. The order should be
reasoned and thereafter it would be left to the discretion of
the State concerned to follow the directions of the Ministry

in accordance with law.

We also grant liberty to the Applicant to move the
Ministry of Environment, Forest and Climate Change if it

has material with them in respect of any river of the

| country, which should have minimum environment flow in

excess of 20%. If such representatieﬁ is ‘moved the same

shall be disposed of by the Commlttee headed by

Secretary in the Ministry of Environmen ""‘.F:Qrest and

Climate Change in accordance with law.

N
With the above direction, Orlglnai Apphcatlon No.
498 of 2015 sta.nds dlsposed of W1thout any order as to

cost.

ThlS Apphcatlon does not surv1ve for cons1derat10n

as the ma_ln Apphcatlon 1tse1f Sta_nds d1sposed of.

Thus, M.A. No. 628 of 2016 stands disposed of | ..

accordingly. '

........................................ ..,CP
(Swatanter Kumar)
.......................................... ,JM
(Raghuvendra S. Rathore)
.......................................... ,EM

ABikram Singh Sajwan)
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UJVNL (A Govt. of Uttarakhand Enterprise) ' ) 3

et W PRYE, “Sveaa”, FERF 4, TOTIRG IS, TEITH-248 008 (STIIEVE), TRATE: 0136-2761485, PBaw: 01362761648
Offico of the Managing Director, “Ujjwal”, Maharani Bagh, G.M.S. Road, Dehradun-248006 (Uttarakhand), Pbone:"oxss-zwuss, Fax: 0135-27613549
CIN No.U40101UR20015GC025866

|ISO 0001:2008 Certified l :
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PR Y

mow@agﬁﬁaﬂmwa%mﬁwﬁﬁoe.oazowtﬁmﬁmw
@ wrEfea T @& 708 RF 05.06.2018 B HEH § Iy # fer i o Rga
afRereR & Reraeafel 1 waiwie w@gee @ SRA § w0 oW g
W@ P gfeTa PRy g 15 R AN W waieely waE e 8
R R T e o

g 7 Rerd Ho wweadRy foo grr waifea & o @ dieiRir (280 Rodmo)
e foem aRao & 9RE § B 9 ael vl yaw @ e § SEe gn
D B W SRR T B TE T | 3T S YRAGN, W yaiRoia_ydiE Bre
W B W ¥ e ader R W ag R SRR T TS Rear W 2

1. 50 300 Ho Rig, Femeew (oo gvs v=H0) - 3emE
2. & Sflo w0 IR, B9 wEWEwS (Ro d o) - W™
3. A Tr% oEF, IRy s (Rifde) : - Hed

SRt ARRY STUel 3T faFiw 06.12.2019 TF URIT PR

Reriny

W e
i Frfan o qam @ sows edad &g e
. W (Sl), SEREYS IR, 8N |
. Frdere (@Rerert / aRares), gordies fo |

. &1 o Bo Tiue, AR Feve: aeEdRh o, Tvdnre |
. et e | |

|

-

HWwN

wﬂq« mfam v, AEWIAY W0, WloTHOTHO U, FEUEH-248 008 , GRTY: 0135--2763808, HaRT: 01362763608
Regd. Office “Ujjwal”, Maharani Bagh, G.M.S, Road, Dehradun-248006 (Uttarakhand), Phone: 0135-2763808, Fax: 0135-2763508 website-www.ujval.com
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Before the Hon’ble National Green Tribunal,
Principal Bench, New Delhi
O.A. No. 200 of 2014
In the matter of:

M.C. Mehta" ’ Applicant

Versus
Union of India & Ors. ... Respondents
Proof of service of Compliance Affidavit on behalf of State of
Uttarakhand (As on 30.11.2019)

Srl. | Advocates Appearing for | By way of —|
Email / by
hand

1. Mr. M.C. Mehta/ Ms. Katyani, | Applicant
Advocates
3. Mr. Raj Kumar, Advocate Respondent
4. ‘Mr. Mukesh Verma, Advocate Respondent/
UPCB

¥, —

All the concerned parties have been served

Additional Advocate General for Staté of Uttarakhand




